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LOK SABHA DEBATER  ̂  ̂ „ 
( Part I— Questions and Answers )

1 7 9
L O K  S A B H A

Mondayy 19th November  ̂ $6

The Ij>k Sabha met at Eleven of the Clock 

[ M r. Speaker in the Chair ] ‘

O R A L  AN SW ERS T O  Q U E ST IO N S

Fertilizer Plant, Bombay

♦137.

Shri Bansal :
Shri Gidwani ;
Shri T. B. Vittal Rao: 
Shri Ram Dass:
Shri Bishwa Nath Roy; 
Pandit D. N. Tiwary:

Will  the Minister of  Production be 
pleased to state:

(a) at what stage is the proposal
tor the establishmcni of a State-owned 
fertilizer plant at Bombay based on 
the Burmah-Shell and Stanvac Refinery 
gases and.; .

(b) whether any progress has since 
been made in this regard ?

The Deputy Minister of Productioa 
(Shri Satish Chandra): (a) and (b).
The proposal is being considered in consul
tation with the Planning Commission.

Shri Bansal: This question has been 
raised on the floor of the House on
Si number of occasions, and every time 
we get a similar reply. May I know the 
nature of the difficulties which are standing 
in the way of Government takiftg an early 
decision in this matter?

Shri Satish Chandra: i'he initial
•target for production of tertiiisers in the 
Second Five Year Plan has already been 
csvered by the factories tlready planned. 
Since the food production target is pro
posed to be raised by the Food and Agri* 
culture Ministry , it is possible that target 
for fertihzer production may also be 
raised .

Shri Bansal: May I take it that it 
is only due to the absence of a suitable 
target in the Plan that this plant is not 
coming into operation and the negotiations 
•ate not proceeding s^rately, or are 
'̂ here any other difficulties ?

4S4LSD— «

i8o

Shri Satish Chandra: The main 
difficulty has been about the revision of the 
target f(.)r the production of fertilisers. 
As the lH)od and Agriculture Ministry is 
examining that question, we have to 
await the outcome of the results of that 
examination. Another difficulty is that the 
proposed factory can economically produce 
double salt and urea. The Food and Agri
culture Ministry is not yet sure whether 
these fertilizers which have yet to be popu
larized will be readily lifted by the culti
vators in such large quantities. They are 
thinking over the matter.

Shri Mohiuddin: Is it a fact that it
was proposed that the gas could be piped 
and used as industrial power, saving 
transport of large quantities of coal front 
long distances to Bombay ?

Shri Satish Chandra : That can 
be done. In fact, Stanvac Refinery has 
entered into a contract with Tatas for 
supply of part of its gases for the produc
tion of thermal energy. That is however 
not the best utility of the gas because
it can be put to more profitable use.

sTo fw rO  : A
3TR f  pp

% ^ t  ?

wftw T O  : 3fr cfTH

% 5 r̂?T 3n#»iT I

Shri Gidwani: Is it a fact that the 
Conference of Agriculture Ministers 
at Mussoorie recommended that steps 
should be taken for the production of 
fertilisers and, therefore, this proposal 

brought in?

Shri Satish Chandra; This sub* 
iect was dtscnssed in the conference at 
Mussoorie, but the Food and Agnculture 
Ministry have not yet given us the dear* 
ance.

Shri Bansal: On the lâ t occasion 
when a sixailar q êstion was ubled„ the 
reply was given that the Bunnab-Shell 
Iteuiery was not willing to proceed witb
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the negotiations with the Government of 
India for the utilisation of waste gases. 
May I know if now any progress has 
been made over that situation?

Shri Satish Chandra: The hon. 
Member is referring to some answer given 
very long ago. Originally Burmah-Shell 
wanted to produce the fertilisers them
selves in a factory to be set up by them. 
Later on, a few months ago, they intimated 
to us that Government may set up the 
factory and they would be prepared to 
sell the gases.

Shri Bantal : Has the question of 
price of gas been decided.

Shri Satiah Chandra: Not yet.

Atom-powered Locomotive

*138. Shri Radha Raman: Will 
the Prime Minister be pleased to state:

(a) whether Government are aware 
that Japanese Railway Research Bureau 
have completed a blue print for an 
atom-powered locomotive; and

(b) if so, the nature of the blue 
print and whether similar research in 
this direction was being m»de in 
India ?

The Prime l îinistcr and Minister 
of Bztemal Affairs (Shri Jawaharlal
Nehru): (a) and (b). Japanese scientists 
have not ^ t  reached a definite blue 
print stage in the production of an stomic 
powered locomotive.

Shri Radha Raman: May I know
whether resarches in India on the use 
of atom power have succecded in using 
it for any such pnipose or a similar pur
pose?

Shri Jawaharlal Nehru: I wel
come very much these questions relating 
to atomic energy, but I sometinaes feel 
that they have no relevance at all. Hon. 
Members* anxiety outruns their knowledge 
of the subject. Atomic energy can be 
used for any power purpose when it is 
produced, whether it is for ship or for 
a locomotive or for any other thing. It 
has been used, I believe, in the United 
States in a submarine. It is used for 
heating purposes. It is used in the Soviet 
Union for normal pruposes of power. 
In Britain a big plant produces, I believe, 
about 50,000 Kilowatt and that has recently 
come into existence. So there is no 
theoretical difficulty about the use of ato
mic power that is produced. We do 
not produce it today. It is no good 
our sitting down and trying to run a 
locomotive with it. In the future, even 
when we produce it, we shall have to consi
der what is more economically feasible 
whether to run a locomotive by atomic 
power or by coal or by electricity. It

is w  economic question by far ahead fuul 
it is not much use for us to enter into- 
these things when we are concentrating 
on the  ̂production of the energy itself

Malabar Spinning and Weaving 
MmsTiUBllai

*140. Shri A K. Gopalan: Wilt 
the Minister* of Commerce and Consu-̂  
mer Industries be pleased to state:

(a) whether Government have re
ceived any representation from the 
Cotton Mill Workers’ Union. Kallai, 
P.O. Malabar District, urging an enquiry 
into the State of aflfairs of the Malabar 
Spinning and Weaving Mills Co. Ltd.> 
Kallaij and .

(b) if so, the action taken in the 
matter ?

The Minister of Consumer Indus
tries (Shri Kanungo): (a) and (b). Yes> 
Sir. The inquiry is being conducted 
into the affairs of the mills and further 
action considered necessary will be taken 
on receipt of the report.

Shri A. K. Gopalan : May I know 
whether it is fact that during the last 
four years the Mill has been running at 
a loss, and if so, whether it is due to the 
old and worn out condition of the Miir 
equipment?

Shri Kanuogo: The report of the 
Working Party as early as 1950 showed 
that there are several mills which have got 
outmoded and dilapidated machniery, and 
this is one of them.

Shri A. K. Gopalan: May I know 
whether it is a fact iliat the grants of 
p oduction, bonus, etc., to the worker»“ 
of this Mill are deprived because of the 
condition of the machniery?

Shri Kammflo : The machinery and.* 
production being outmoded, naturally the 
production is low.

Shri A. M. Thomas: May I know
whether Govennment have any plans to* 
assist this faaory to renovate iistlf?

Shri Kanungo: Yes. Sir, After
survey and enquiry, applicaiiors for 
financial aid for rehabilitation of the 
machinery are entertained by the Natirnal' 
Development Cofporation.

Shri A. K. Gopalan: May I know 
whether Government have assessed the 
strain imposed on the workers in regard 
to their wcrkload ?

Shri Kanungo: The Survey PartT 
is expected to do that..
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. C«Dtra1 SUk BcMNTd

*143. Shrl KethaiFaieogar: Will 
the Minister of Production be pleased 
testate:

(a) whether the Central Silk Board 
propose to convene a conference of Sec- 

tretaries of State Governments and 
vthe Heads of the respective deparl- 
'laeots of Seiicuhure; and
5  ̂ *^ ) if so, .when, where and for 
J what purpose ?

* The Deputy MiDiiter of Production 
(Shri Satlah Chandra): (a) and (b). 
Yes, Sir. It is, proposed to hold the 
conference in Deccml^r 1956 at Calcutta 
with a view 10 discuss ihc qucsrion of 
expeditious urilisaiion of ihc grams given 
to the State Govern men 18 for the develop
ment of the Sericulture Industry.

Shrl KeshaveicDger: M&y I know
if the Government is aware of ihe enor
mously huge lapses, every year of the 
amounts granted and paid to the vaiiour 
States for the sanctioned schemes? If 
so, were there any investigations into the 
poor progress of the schemes and whit ' 
were the results ?

Shri Satlflh Ghandra: The res-
ponsibilify for development of cottage 
industries mainly rests with the State 
Governments. As and when demands 
are received, grants are made by the 
ftoard and the Central Government. 
Attempt is being made to persuade the 
State Governments to spend those 
amounts.

Shri B. S. Murthy: Srme of the 
plans sent by ihc State Gf’vernments 
are unduly held up in ihe CentK* wiih the 
resuh that the -money allotted by the 

 ̂ tentre is not being spent in time. May 
I know whether it is correct ?

• Shri Satish Chandra: That is 
0̂1 corrcct, because even if some grants 

hTC sanctioned later, they arc usually 
revalidated for expenditure dvrirg the 
next year.

Shri Velayudhan: May I know why 
this confcrence was held at Calcutta 
particularly when most of ihe members 
came from other parts of the country?

Shri Satish Chandra: Ihe con
ference is held at different placcs on 
d ^ ^ t  occasions.

Woollen Fabrics

*144. Shri Bhagwatjha Asad: Will
the Minister of Commerce and Con* 
turner Industries be pleased to state:

(a) whether priccs and other details 
for the purchase of woollen fabrics by 
the Trade Organisation of the Soviet 
Union from India have been finalised; 
and

(b)i if so, the quantity?

The Minister of Trade (Shrl 
Karmarkar): (a) Yes, Sir.

(b) 2,50,000 ywds. .

Shri Bhagwat Jha Axad: May
I know whether the quantity mentioned

• by him is going to purchased this 
year or whether it is going to be spread 
over several years ?

Shri Karmarkar: I hope it is to br
purchased inunediately.

Shri B harat Jha Asad : How
docs the price of this deal compare 
with other exports to other countries?

Shri Karmarkar: I think it is a fair 
price.

Shri Bhagwat Jha Asad: There is 
no question of a fair price. I would 
like to know how ihc prices compare.

Shri Karmarkar: ^ a t  I mean
by *fair price* is this, namely, that the 
price is not disadvantageous but advan
tageous. to the country and to ihe sellers 
of the stuff. What arc the differeDCes 
in the prices at which different exporters 
arc selling to different foreign importers—  
that is much too difficult for me to say 
becausc we do not deal with them 
on a State trading iSasis.

Shri Bhagiwat Jha Ased: May
I know whether the Government of the 
USSR has cxpressed*its willingness to 
have contracts for other years also?

Shri Karmarkar: It is more than 
what I can say at the moment but we 
do hope that they will purch,nse cloth 
in the future also.

Dr. Rama Rao: May I request
that I may be permitted to put Q. No. 
141? You were pleased to call my name 
but it was not in the printed list.

Ĵ r. Speaker : The hon. Member 
may await his turn.

Central Minimum Wages Advisory 
Board

fShri Bahadur Singh:
*145*̂  Shri K. S. Rao:

Î Dr. Ram Subhag Sfngh:

Will the Minister of Labcur be 
pleased to sratr:

(a)' whether cer riin reci irm< ndasicrs 
were made by the “ Central Minimum
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Vagc8 Advisory Board'* regarding the 
fixation ofhourR of work and rest intervals 
for agricultural labour; and

(b) whether the rcrcommendatit)ns 
made by the Hoard have been ac
cepted ? ,

The Deputy MlnUter of Labour 
(ShH Abid AH): (a) Yes.

(b) The consensus of opinion ar the 
third meeting o f the Board was ll.atthere 
need not be any exemption ip the matter 
o f fixation of hours of work and rest ^
intervals in the case of agricultural employ
ment. The recommendatiiip has been
brought to the n|>tice of State Governments 
for their consideration.

Shri Bahadur Sinch: What were 
the reconmiendations of the Board re
garding the registration of the employees 
of agricultural labour and what is the 
limit of holding for that purpose?

Shri Abid AU : W< r̂kers employed 
in farms below ten acres need not be re
gistered. 'rhat was the recommenda
tion.

Shri B. S. Murthy : What de
cision has been taken regarding the non
implementation of the Minimum Wages 
Act in many of the States ?

Shri Abid A ll: This is administered
by the State Govermnents. I f  any par
ticular incident is brought to our notice, 
we shall communicate to them.

Shri Veeraawamy : May I know
whether the State Governments hare 
accepted these recommendations ?

Shri Abid AH 1 This was communi
cated to them only recently.

Shri Dhusiya : May I know whether 
these recommendatiors are appHMDf- to 
Government farms only or all farms^

Shri Abid A li: All farms.

Shri T. S. A. Chettiar : What are 
the recommendations that have been 
made ?

Shri Abid A ll: There need not be 
uny exemption in the matter of fixatioo 
of hours of work - that was the rec;»mm?n- 

dation m ii : .

Pakistan Foreign State-
menx

*Shri D«C. Sharma t 
Dr. Ram Subhag Singh: 
Shri Gridwani:
Pandit D.N. Tiwary:
Shri Shree Narayan Das :

*14̂ . Shri Raghunath Singh :
Shri GadiHngana Gowd :
Shri Debendra Nath Sarma : 
Shri Bansal :
Shri Bibhuti Mishra : 
ShriR.P. Garg : ^
Shri Krishnaeharya Joshi: ^

Will the Prime Minister be pleased 
to state;

(a) whether he had sent a letter to 
the Prime Minister ot Pafastan pro
testing against the allegations made 
against India by the Pakistaii Foreign 
Minister in a statement on the 4th Octobcr,
1956 ; and

(b') if so, whether any reply has so 
far been received from Pakistan to that 
letter ?

The Parliamentary SecreUry to the 
Minister of External Affairs ( Shri 
Sadath Aii Khan): (a) Yes, Sir. A  
message pointing out the inaccuracies in 
Pakiptan Foreign Minister’s sfaumonr 
and stressing the facts was sent to the Pak
istan Prime Minister on 5th October.

(b) N o, Sir.

Shri D. C. Sharma : May I know wiiat 
efforts have been made by the Hxtemal 
Affairs M inistry :

(a) to counter^act the propaganda in 
India and

(b) to counter-act the propaganda which 
Pakistan is carrying on in Wwt 
Asia in particular and in other

countries of the world in general ?

The Prime Minister and Minister 
of Bzternal Affairs (Shri Ja^aharldtl 
Nahm) t I think that, if the hon. Mem
ber carefully reads the news published im 
the newspapers, he will realise that the 
efforts of Pakistan had been remaikably 
unsuccessfvl.

To t 'nflp-
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SPffTg V 1  ̂ ’WT f  f̂t WT 5^ ^

^  SWK t  ’■nPP- 

^  ^  ŜPRTT % ^  W

VT T̂ v̂ RiECT ^  ̂  R̂iRTT i^*nr ?

 ̂ ift : aif ^

jpntt ?TT  ̂ V f

 ̂ t ,  ?fr I

0 i v  ^ lAx ^ 9T0 î

% i|I7!gt VTW4t % ^  ^  I  I 
fPT t  P f ^  9nfhFT <frfVPTR 

*ST ^ ^  <̂>iM >̂T Wi| ?r(hFT

firn r  *Tfl̂  f  i

Shri B* S» Murtliy 1 Arising out 
of the answer given about the papers of 
Pakistan has the attention of the Prime 
Minister been drawn to the editorials #f 
seme of these papers alleging that the ̂  
lection of the Pakistani forces by Egypt |a 
due to the inifluence of India over Egypt?

Shri Jaw«h«r]|il : Ŷ s> fir.llia t is completely wrong. Any decision taken in that regard is taken by the Egyptian 
Government. India has had no s«y in the 
matter nor does it wish to interfe^ ir it. 
Kobody* can presume to say that Egyptian 
policy is la«d down at the suggestion «f 
India.

ShriB. S.Mnrthy: I want to know the 
remedy. What is the remedy for such un
founded dilations and scurrilous ]>ro- 
paganda against India while India is doing 
her best for world peace?

Shri R. P. G a rg : May I know if the 
•Government is aware of the fact that the 

Muslim League also made similar allega- 
t̂ion in Karachi and its delegation made 
some efforts to meet some of the heads 

I of the foreign missions to demand a sepa- 
•rate homeland for Indian Muslims?

Shri ja w h a rla l Nehru : We did sec
 ̂report in the papers.

Shri Joachim Alva: What do the 
archives of the Government say about 
the present Foreign Minister of Pakistan 
Foroze Khan Noon ? Is Governmem 
aware that in 1945« made a very loud
declaration at a Muslim Lea^e meeting 
in Delhi itself that, if the British Govern
ment did not concede the Pakistan demand, 

^Ihe/ would go into the arms of Soviet 
Russia?

Shri J«wa|uirlal Nahrn t The hoa.
Members’ memory is long enough not to be 
refreshed by me.

Shri Gidwani: Has the Government 
of India lodged a protest against the de
monstration outside the (office of the Indian 
High Commission and the residents of the 
staff of the Mission in Karachi ard the 
burning of the efii^’ of the Prime Minister 
of India afier being taken in procession 
with some of the Musiim Leaguers in front 
of that procession ? If so what has been 
the reply ?

Shri Jawaharlal Nehru : Kcws of this' 
arrived. The Prime Minister was not 
greatly alarmed at thjs news and did not 
attach ^much importance to it except to 
point out to the Prime Minister of Pakistan 
that , while he had no objection to his 
eflSgy being burnt or dealt with in any 
other way, this kind of a thin̂ g did not 
create a good imptession on the people of 
India :

Qsi^al 3ericiiJtjBre JReaea|rch St«li^

*147. Shri Saidhw Gupta.: Will tl̂ e 
Minister of P;rodppPM be pleas«J t9 
refer to the replt given to the 
Question No. 1073 on the î jth AugUBt, 
1956, and state :

(a) whether the Central Sericulture Re
search Station at Berhampore in Wett 
Bengal has since been znMde petmnent; 
and

(h) if so, from whi<  ̂date ?

The Dffiputy Minuter of Productin 
(Shlfi Staiflah W 'iixid
Orders declaring the Central SerijcuJtujtal 
Research Station, Berhampore, p̂ rnUi- 
nent have been issued on the 6th November*
195 .̂

Shri Sadhan Qupta: May I Impw
wljtether this means that all the employees 
of this research station who had be^ 
declare quasi-permanent from 1949 ^  
become permanent automatically? How 
is their service condition going to be aff^ed 
by this order?

Shri Satiah Chnndra: The question 
has already been examined and some of the 
staff declared permanent.

Shri Sadhan Gupta: May I know 
what proportion of the staff is ^ing to be 
declared permanem on the station having 
been made permanent?

Shri Satieh Chasdra t I have not got
all the figures here. Out of 31 posts of
class IV employees, eighteen have already 
been declared permanent.

Shri Sadhan Gupta : What about the 
other posts?

Shri Satiih Chandm: About ^  
other posts I cannot my The
question is being exsmmed.
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Pottage on Book Packets

f ShH D.C. ^harnui:
*149. i  ShrlDabbi:

CShrimati Tarkeihwari Sinluis

Will .the Minister of Communica- 
tkme be pleased to refer to the reply given 
to Starred Question No. 1411 on the 25th 
August, 1956 and state :

(a) whether Government have since
completed consideration of the Report 
of the Committee set up to increase the 
posuge on book packets: and %

(b) if so, what is the decision thereon?

The Minister of Communications 
<Shri JagJivan Ram) t (a) and (b). 
Presumably, the reference is to the Re
port of the Committee which was set up to 
recommend to Government inter aha, 
the rates of postage to be prescribed for 
the transmission of **Books** in the inland 
post as distinguished from all other printed 
matter whidi may be allowed trans
mission at book packet rates. This Re
port is under the consideration of Govern
ment, and a decision is expected to be 
taken very shortly.

ft? VROTV ^  ^

115 ^ ft> ft#  r̂r9 ,

ftv p i ftRT̂ ft 1 ^

VRhCT I  ?

•ft w m ttm  TW : ^  ^

^  ^  ^  iRPf

«rtr «ft I ^  f w M  v i  

%ftK ^  rOTSTfTtft ^  TO # ^  ift 

WTJ ^  t̂N* ^  ^  Tft ^ I

International Tea Agreement

*t€0. Shri Hem Ra) 1 WiU the Minis
ter of Commerce and Consumer Indus
tries be pleased to refer to the reply given 
to Starred Question No. 774 on the 6th 
August, 1956 and state the exportable 
quota of tea fixed for India under the 
Ntw International Tea Agreement ?

The Minister of Consumer 
Industries (Shri Kanungo) t The
International Tea Agreement expired on 
31st March, 1955* Its extension is still 
under nego dation.

2. In pursuance of Section 19 of the 
Tea Act, t  1953, Government have autho
rised Tea Board to make a provisional 
allotment of export quou to tea estatq̂  
to the extent of 50 per cent of the cro^, 
basis.

Shri Hem Ra| x If the export quota is 
increased, may I know whether there will 
be any extension in the area under tea 
cultivation and, if so, how will that be 
spread over the different States? •

Shri Kanungo : No ; even with the 
best increase on export quou there won^t. 
be any necessity of iacreasing the tea 
acreage as such. *

Shri Dhusiya t In that case will the 
price of tea in India be enhanced?

Shri Kanungo: No, Sir.

Shri K. P. Tripatliii May I know
whether it is tmder the consideration of 
Government to change or abolish this 
export quott system?

Shri Kanungo : There has been a re
commendation to that effect by the Plan
tation Enquiry Committee and the matter 
is under consideration.

Shri C. D. Pande t In view of the 
fact that new tea-growing areas have 
come up in the world —  Bast Africa and 
Rhodesia — whereby the place of India si 
a tea-growing country is going down day 
by day, is it realised that the linking of 
percenuge with the production of tea it 
to the disadvantage of India and, there
fore. should be revised?

Shri Kanungo t The hon. Member's 
assumpdon is not correct, because the 
quality and quanity of tea that we ex
port is hokllng the round and^we hope 
that in future also it will hokl tne ground*

Shri Velayudhan s ^ a rt from the 50 
per cent quota reserved for export of tea 
from India, is there any demand for addi
tional quou to be exported from the Indian 
tea growers ? »

Shri Kanungo: The final quotas 
will be released when the crop assest- 
ments arc made.

Shri Kaaliwal : The hon. Minister 
for Commefce said only yesterday that 
tea prices were rising. May I know whe
ther the rise in tea prices is in any way 
going to affect the export?

The Minister of Trade (Shri Kar-
markar)! I think the hon. Minister 
for Consumer Industries requires notice 
on that question.
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Atom for Peace Omfereace

0.,^ /Shri Ram Krithaii t 
\S h ri D. C. Sharma:

Will the Prime Minister be pleased 
to state the action taken by Grovem- 
ment to implement the decisions taken 
at the Atom for Peace Conference 
lield in Bombay on the 24th July«
1956?

The Prime Minister and Minister 
of External Afllairs (Shri lawaharlal 

'Mehm ) I A statement giving the re
quired information is laid on the Table 
of the House Appendix I, annexure 
No. 49J.

Shri Ram Krishan: May I know the 
number of persons 'so far trained in this 
xonntry ? •

Shri Jawaharlal Nehrut I am sor^, 
I have not got that information at my dis
posal. .

Shri Kamaths Is the hon. Prime 
Minister aware that by an ironic coinci
dence the Soviet Union had another test 
explosion on the morrow of the debate in 
this House oh Friday and if sô  may I 
know to what extent such test explosions 
are consistent with Soviet Russia’s adherence 
to the grand doctrine of Panchsheel, consi
dering, especially, that the Prime Minister 
the other day said that the choice before 
the world is the choice between hydrogen 
bomb and Panchsheel?

Shri Jawaharlal Nehru: I do not
.quite know what it has to do with this 
Conference, but as the hon. Member has 
put this question, we have seen his in the 
newspapers. We do not know anything 
more about it. We regret any explosion 
and the unfortunate fact is that none of the 
-major countries, which are capable of having 
these test explosions, agrees to stop them.

Shri Kamath: May I ask a question 
for clarification, Sir? My point was not 
•about all ihe big powers, but of these big 
powers it is only, so far as I am aware, the 
Soviet Union which has declared its adher
ence to Panch Sheel and not the other 
powers.

Shri Jawaharlal Nehrns I do not
think directly it has much to do with Panch 
Sheela. Of course, any such thing is objec- 
<ionable in our opinion, but I do not know 
whether Panch Shila comes in exactly in 
regard to test explosions.

Shri Kamath: My point was...........
Mr. Speaker: I Am gc>ing to the next 

question. ’
Shri Velayadhan: I have got two

questions. Sir.

;lhi8.
Mr. Speaker: Ko more questions on

Siiri Kamath: We will take it up
later on, Sir.

Recovery of Abdacted Persons

*153* Shri R. P. Garg: Will the 
Prime Minister be pleased to state :

(a) the number of abducted womea 
having one or more than one child who 
have been reovered from India and Pakis
tan during i955-5 *̂

(b) whether all the children were sea 
away with their mothers to respective 
countries; and

(c) if not, what suitable arrangements 
have been made for the'maintenance etc.,
in the respective countries?

The Minister of Works, Housing and 
Supply (Sardar Swaran Singh): (a)
A statement is laid on the Table of the Lok 
Sabha (Sw Appendix I, annexure No. 50.]

(b) Not in all cases.

(c) So far as India is concerned, children 
left behind by their mothers are, in most 
cases, restored to their abductor-fathers but 
a few, who were not claimed by their abduc
tor fathers or other relations, 
have been sent to the Children’s National 
Institute, Allahabad, to be brought up at 
Government expense. We have no precise 
information regarding Pakistan, but, as fkr 
as we are aware, children left behind by 
their mothers are, in most casesr, 
restored to their, abductor-fathers 
in Pakistan.

Shri R. P. Garg: May I know wne- 
ther these abduaed women having one 
chikl or more, who had reconciled to their 
fate and did not want to leave India, have 
been forcibly recovered and sent to the other 
country ?

Sardar Swaran Singh: I think the 
information, which is in the pessessioh of 
the hon. Member, is not correct. No 
woman, whether with child or without child, 
has b^n sent across to Pakistan 
against̂  her will.

Sardar Iqbal Singh: May I know the 
steps that have been taken by the Govern
ment of India to recover abducted persona 
from non-agreed areas such as Azad 
Kashmir and other areas ?

Sardar Swaran Singh: Recoveries 
are taking place from those areas. Reco
veries are taking place from the so called 
“ AiM Kashmir area also.

Shri Krishnacharaya JcmU: May
I know the total number of abducted 
women recovered so far in India and 
raxistan r
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Sardar Swaran Siagh: I have re- 
rcccntly circularised a small brochurc 
giving iht progress in tlie recovery and res
toration of abducted women. If the hon. 
Member will have a look at this dak he vrill 
have all the information from this litilc 
pamphlet.

Educated Unemployed^

*154. Shri Velayudhan: Will the 
Minister of Labour be pleased to state:

(a) what steps have been taken on the 
scheme prepared for educated unemployed 
by the Travancore-Cochin State, and -

(b) whether any concrete work or pro- 
jea has been undertaken for the same ?

Hie Deputy Minister of Labour 
(Shri Abld All): {a) It has been dcddcd 
to set up some pilot projects based on the 
rcconttncndfttions of the Study Group om 
Educated Unemployed. Such schemes 
of the State Government as fall within the 
purview of these pilot projects are being 
eonsidered by Government.

(b) Under one of the schcmes, Produc
tion Centres at Tiruvella and Ettvmanur 
arc being sê  \jp.

Sliri Velayudhaiis May I know how 
many such production centres are there, 
how many educated unemployed people 
will be absorbea in them And is there tny 

’ fpecific scheme by which a certain number 
of unemployed vsill be absorbed in tliese 
centres ?

ShrJ Abld All: In these two particular 
places about 700 educated unemployed will 
be given work.

Shri Velayudhan: In view of the 
magnitude of the unemployment problem 
which is increasing day by day in the State.

, is there any other large-scale scheme for 
absorbing these unemployed people in the 
State itself?

Shri Abld AH: Some more schemes
are under consideration.

Shri Punnoose: May I know whether 
the Government have in their possession 
statistics to show the total number of educa
ted unemployed in that State ?

Shri Abld Alii. No, Sir.

Girldih CoUieriet

*155- Shri Nageahwar Praahad 
Sifiha : Will the Minister of Productioa 
be pltesed to st»te :

(a) what steps have been taken to ste 
up speedy extraction of 'A* grade hig 
quality coal from lower Kurhurbaree sc

in Giridih Collieries after acceptance of th r 
reommendation made in this direction bjr 
the Technical Committee on Giridia  ̂
Collieries;

(b) what [principles have been laid 
down to absorb surplus lobour of the' 
collieries; and

(c) how many hands have been abiorb- 
ed so far after the report of the Technical 
Cemmittec ?

The Deputy Miaiater of Produ^n- 
(Shri Satiah Chandra): (a) ThefolloW ' 
ing steps have been taken :—

(t) Depillaring operations have been 
commenced in Kolimaran pit.

(tO Pillar extraction is being started is 
Jubilee pit.

(•«) The output is being increased by 
quicker recovery wherever possible,, 
consistent with safety.

(b) and (c) : All the surplus workers are 
being continued for the present. It is too 
early to say how many of the surplus work
ers nave been or can be absorbed as a result 
of the iniplemenfation of the Technical 
Committee ŝ recommendations.

Shri Nagaahwar Pvaaad Sinha :
As far as my knowledge goes, about a 
thousand surplus workers are still waiting 
for employment and they were assured 
that when production would be stepped 
\Xp, they would be absorbed. May I 
niow specifically how many of these persons 
have been absorbed up till now and what 
is the principle observed in the matter of 
absorbmg them ?

Shri Satiah Chandra : There are 
about 750 surplus workers in the Giridih 
collieries and not a thousand as the hon. 
Member says. Out of this nimiber, 93 
are medically imfit and have to be retren
ched. Because a case is pending before the 
industrial tribunal, no step has been 
taken. It is possible that a lot of these 
workers will be absorbed as the production. 
is stepped up in this colliery.

w  ?!WT

: TOT

V t c  % ^  If?

^  TOT ^

VHnv ^ w  (»»■*!<< v t  fipiT 
I  «nwp- q r  ?T«rr STT ftnn»r
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Trade wUh Sotath Viet-Nam

rShri Shree Narayan Das t 
\Shri Ram Krishan :

Will the Minister of Commerce and 
Consumer Industries be pleased lo 
state:

(t) whether, any, and if so what 
steps have so far been taken to en
courage and promote trade between 
India and South Viet-Nam;

(b) whether the market For Indian 
go^s in South Viet-Nam has been ex
plored;

(c) if 80, the result of such ex
ploration; and .

(d) whether any trade agreement 
is under negotiation?

The Afln^ter of Trade (Sliri ICarmar-
Ms*) <•) to (c). The Government of South 
Viet'Nam and India have agreed to accord 
to e«ch other Most-Favoured N a t^  
treatment in respect of their tariffs. 
The Market for Indian goods in South 
Viet-Nam has been esmlored in discussions 
with the South Viet-Nam Txade Delega
tion which visited India in August, 195^ 
As a result of these discussians lists of 
commodities available for export from 
either country have been drawn up ^ d  
publicised. The question of grant of 
import licences for import of go^s from 
India is being discussed by our represen
tative in South Viet-Nam with the authori
ties concerned.

(d) No, Sir. •

Shri $hree Narayim Das t May I
know what are the new articles and co* 
mmodities over which the discussions have 
been taking place now, between India and 
South Viet-Nam?

Shrl Karmarkar : In respect of exporUr 
our main expons to these territories were 
jute manufactures, tobapco (manu
factured) and boots and shoes. Now, 
the Delegation went round all the principal 
industrial centres and they were mal^g 
their choice regarding the articles to be 
imported. I am happy to tell the House 
that we do expcct a sizable trade under the 
circumstances, subject to limitttions, with 
South Viet-Nam.

Shri Shree Naraym Das : May I
know whether there has been an apprecia
ble increase in the quantity of export after 
the visit of the Trade Mission from South 
Viet-Nam?

Shri Karmarkar: Yes, Sir. That is our 
hope.

Shri Kaanath : Is there any truth in 
recent press reports to the effect that the 
Government of South Viet-Nam bas



^71 Oral Answers 19 NOVEMBER 1956 Oral Answers I9»
imposed ban, complete or partial, on
Indian traders participation in that 
country’8 trade? Have the Indian traders 
in that country been discriminated
against, in any manner, by the South Viet
nam Government ?

Shrl Karmarkar : We have no such 
information. I do hope that the appre
hensions of the hon. Member are not well- 
grounded. In fact, the South Viet
Nam Trade Delegation, so far as we could 
see, has gone all out to establish very cordial 
relationships with us.

Shri Kamath 1 1 submit the Minister is 
^wholly wrong,

Tbm Prlma Mlnittar and Mlnittar 
of External Affairs (Shri lawaharW
Nchni) : May I add to my colleague’s 
answer? The new regulations issued by 
the South Viet-Nam Government, in a 
sense, cover everybody. On enquiry, 
we learnt that they do not affect Indian 
traders there. Indian traders are relatively 
big traders and most of those Mulations 
are meant for the small people. Therefore, 
in effect, so far as our information goes, 
they do not affect the Indians.

Shri Kamath : Am I to understand that 
the big traders have been discriminated 
against; and not the small traders? I 

, could not follow.
Shri Jawaharlal Nehru: I am merely 

saying that they have issued artwn 
regulations with regard to people having 
very small shops, etc. That is, they want 
the Cambodians to have them instead of 
foreigners. There are some rules like 
Ihis. Therefore, they do not apply, to 
Indians, as far as I know, in practice.

Shri R. P. Garg : May I know if the 
.Government have entered or propose to 
enter into any trade agreement with North 
Viet-Nam also? j

Shri Kafinarkar : That is a sijdtable 
subject for another suitable question ; 
not on this question.

Shri Bhagwat A*sid : As a resuh 
of the visit of the Trade Delegation from 
South Viet-Nam, and our exploring the 
market in South Viet-Nam, could we know 
the approximate volume of trade that we 
are likely to have? Or, is it only a matter 
of sentiment? I want to know whether 
there will be any appreciable increase in 
our foreign trade.

Shri Karmarkar : So far as oiu 
trade is concerned, we rely upon tangible 
things and not upon sentimental thmgs.

Regarding foreign trade, though they 
iiave limitations, they have certtln res
ources, and we do hope that they will devote 
a substantial portion of their resources, so 
far as possible, to buying and seUing, 
from and to,

In fairness to an earlier question. I 
would like to say that we have gone through 
the possibility of export as wcU as imports. 
Some amongst the articles of export that 
forms the subject-matter of this question, 
are these: electric motors, electric batteries, 
electric fans, bulbs, airconditioners 
electric wires, scientific instruments and 
sanitary equipment and the like. Some 
of these lines are new.

Ugnite Project, NelveUi

*159* Shri Veeratwamy: Will the 
Minister of Production be pleased to 
state:

(a) whether it is a fact that J^st 
Oennan Technical Experts visited 
Neivelli Lignite Project in Madras 
SUte :

(b) A Report was received in March 
1956. The question of setting up a Steel 
Plant in Salem District has not been specifi
cally dealt with. It only points out the 
possibility of melting crude iron by means 
of high temperature lignite coke in low 
shaft mmaces.

(c) The Report deals mainly with mining 
and utilization of lignite and underground 
water conditions at Neivelli.

Shri Veeraawamvt May I know 
whether the experts visited the Salem dis
trict in ths connection?

Shri Satish Chandra: I know thitt 
•they were in India and went to Neivelli. 
T^ey might have visited Salem district; but 
I have no specific information.

Shri Veeratwamyt May I know 
whether the water stagnating in the lignite 
project area has been pumped out and when 
the lignite mining work will commence?

Shri Satiah Chandras The lignite 
mining work is to be commenced shortly. 
In fact, a pilot quarry is there already. 
Some conventional equipment is already 
on the site. Orders have recently been 
placed in Germany for equipment worth 
several crores of ruppees. As soon as ^e. 
equipment begins to arrive, the mining 
operations will begin.

Shri Ramachandra Reddi: May I
know whether it is a fact that the hgmte 
project by itself would not be economic and 
It could be made economic by working a 
fertiliser plant side by side ? May I know 
the opinioh of the German experts m this 
regard?

Shri Satiah Chandra: That is the 
intention; a fertiliser plant has been planned 
at N eiv^.
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Sh|ri C. R. N^ratimhan : With 
reference to part (b) of the question about 

■ Salem, have Gk)vemment any scheme for 
setting up a small-scale iron and steel plant, 
so that the moment lignite is made available 
the steel plant may also start working?

Shri Satish Chandra: The lignite 
project at present includes mining of 
fimite, briquetting of lignite utilization 
oflignite for a fertiliser plant and abig ther- 
•mal station. The question about a pilot iron 

: and steel plant should be addressed to the 
Ministry of Iron and Steel. '

Shri V. Muniswamys May I know 
whether any examinations were conducted 
regarding the availability of charcoal here 
and if so, with what results ?

Shri Satiah Chandra: The hon. 
Member probably has in means the 
carbonisation of lignite briquettes. The 
lignite has been tested by some of the leading 
firms in Germany and it has been found 
that it is of a verv good quality and it can 
be briquetted and -carbonised.

Shri Ramachandra R«ddi: May 1
•know the estimated cost of the two projects 
separately— the lignite project and the 
fertiliser project ?

Shri Satiah Chandra: The total
- cost of the project is about Rs. 65 crores.

I can give the break-up if the hon. Mem
ber gives notice of a separate question.

Shri Veeraawamyi May I know
whether the Government are aware that the 
people of Tamil Nad are dissatisfied with 

 ̂the Central Government for the way in 
which this project has been taken up and 
the exploitation and mining taking plaoe 
very slowly t

Shri Satith Cliandrat I do not 
know .what the hon. Member means; 

t the Madras Government is a partner in tho 
project.

r̂Eztansion Centres for Small Indwtriea

f Pandit M. Tlwurt
Shri M. R. Krithui 
Shri M. Itlamuddini 
ShriWodeyart 

^Shri Nettur P. Dateodaran:

Will the Minister of Commerce and
< Contnmer Industries be pleased to state:

(a) whether there is a propo^ to set 
 ̂ up ^tension Centres for small industries
in some industrial towna;

(b) what will be the precise function of 
) these centres; and

(c) the places where these centres 
a have been or are likely to be set up?

The Minister of Consumer Ind 
tries (Shri Kanungo): (a) Yes>Sir.

(b) and (c). A statement is laid on ti 
Table of the House. [5 m Appendix 
annexure No. 51.]

Pandit D. N. Tiwary: In the stat 
ment, in answer to part (b), it is said;

“ Training of workers in improvei 
techdques of production, manai 
ment and marketing.”

May I know whether the training will 1 
given in every extension centre or in par 
cular centres only ?

Shri KanunTOi Accordii^ the demar 
and necessity for the training, it will be do; 
in almost all the centres.

Pandit D. N. Tiwary: In the stat* 
ment in answer to part (c), against Ne 
Delhi, “ Bal Sahyog** is mentioned. Mi 
I know what training will be given and vfhi 
things will be nunufactured here?

Shri Kanungo! Mainly carpentry an 
metal works.

Shri Bansal: The reply to parts (1 
and (c) is: **A sutement is laid on the Tab; 
of the House**. The other Members do nc 
get the sutement. If it is not a vei 
lengthy one, will the Minister be pleased t 
read out? If not, will he at least sa 
whether any extension centre has bee 
sanctioned for Punjab and if so in whic 
particular town?

Shri B. S. Murthy: Andhra may b 
added to this.

Shri Kanungo: I think I will have t 
read the whole list; it covers three pagei

Mr. Speaker: 
table.

It is placed on th

Dr. Rama Rao: In the whole lis 
thete is only one centre for the whole o 
Andhra Pradesh. May I know the rea 
ions?

Shri Kanungo : It all depend
upon the recommendations of the Stat< 
Cfevemments.

Shri B. S. Murthy: May I knô  ̂
whether all the recommendations made b:> 
the Sute Government of Andhra have beei 
accepted? If some have been rejected 
why > '

ted.
Shri I None has been rejec|
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Acrlcaltiural L«mi to Displaced 
P«noa« ia Tripura

*i«7. Sh rl Blr«pi Dutti WUl tk
Minister of RchaMlltatlAM be plea«< 
to state: .

(a) whether any agriculture loan h 
been (iven to flood allected disptain 
persons in Tripura; and

(b) if so, what is the nUximuili ai, 
MAltilmntri tttrtminl gtVOI ?
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THe Mlnittcr' of RehabUitatloii 

(Shri Mchr Chand Khaniui)! (a) and
(b). The information is being collected and 
wiU be laid on the Table of the Lok Sabha 
la due oouite.

Shri Biren Dutt: May I luiow
.whether there !s any objection to givi^ 
Hoans from the agricultural fund to the dis
placed persons of Tripura, because their 
land is mortgaged ahready ?

i Shri Mehr Chand Khanna: I could 
n̂ot follow the question.

Shri Biren Dutt: Is it a fact that dis
placed persons cannot get any agricultural 
Soan, because their Inland is already 

|mortgaged: ?
 ̂ Shri Mehr Chand Khanna: How

tan a loan be given if the land is already 
mortgaged ?

Shri Biren Dutt: Here it is a question 
Iff giving agricultural loan to displaced per- 
ons. I have asked the question spe- 

fifically about the displaced persons of the 
ood affected areas, whether any loan has 
een given.

f Shri Mehr Chand Khanna: I am
orry, the question is not clear to me at all.

" Mr. Speaker: Notwithstanding the 
ici that lands arc heavily mortgaged, he 
/ants to know what kind of loan or help 

«as been given in the flood affected arras, 
ipugh there may not be sufficient security.

Shri Mehr Chand Khanna: When
Tc give a loan, we take a certain kind of 
curity.

/M r. Speaker: He wants to say that 
i*ere are|special circumstances and is enqui- 
ng if any special concession or relaxation 
f the rule has been made. The answer 

simple, ‘yes’ or ‘no\

Shri Mehr Chand Khanna: If any
irticular case is brought to my notice, I 
all have it looked into.

Combined Post Office and Public 
Call Office

f Baba Ramnarayan Singh: 
168. Thaknr Jugal Kiahore sLihat 

Î Shri Atfthana:

Will the Minister of Communications 
pleased to state what is the difficulty of 

Dwing the combined post offices to fiujc- 
n as Public Call Offices also?

The Minister of Communicatioaa
iri JagJivan Ram)t Telegraph circuits 

not generally suitable for trunk tele- 
Ae servicc.

Recordings or Films of Netaji

Shri Kamatht Will the Minis
ter of Information and Broadcasting
be pleased to refer to the replies given 
to Starred Question No. 1500 on the 28th 
August, 1956 and to supplementaries there
on and state the farther progress made in 
aqcuiring recordings or films of Netaji 
Subhas Chandra Bose for preservation in. 
our archivê t 7̂

The Minister of Trade (Shri Karmar- 
kar): All India Radio has succeeded in 
gettmg two acetate (semi-permanent) discs, 
of the recording of Netajî s voice at the Hari- 
pura Congress. These are being trans- 
letred to tape for better preservation.

The recording of Netaji*s voice con-̂  
lained in the film presented by the Japanese 
Government to the Enquiry Committer 
which visited Tokeyo has been transcribed 
on optical track and has also been reoszded' 
on tape,

Shri Kamath : Is it a fact that a re- 
prcsenutive of the National Gramophone 
Record Manufacturing Company of India 
attempted to see the Prime MJnister, as 
also the Minister of Information and Broad* 
casting. Dr. Keskar, some time this year 
with certain recorded speeches of Netaji 
Subhas Chandra Bose in Hindi, Besngali 
and English; and is it a fact that he did 
not get ttji opportunity of reaching the 
Prime Minister or the Minister, Dr. Keskar; 
and may I k]now whether the Prime Minis
ter or tne Minister concerned would now 
give him an opportunity of showing the 
recorded speecnes to him or to them.
80 that the same may be processed and 
preserved in the archives?

The Prime Minister and Minister ofT 
External Affairs (Shri Ja^aharlal< 
Nehru) : I am sorry, I lost trace of the 
sentence.

Shri Kamath : Because you were, 
absent-minded.

Mr. Speaker : Some company ijn thr 
ossession of records relating to Netaji*s. 
peeches, an officer of that company...

Shri Kamath : The National Grâ  
■nophone Company of India.

Mr. Speaker : ..wantedto have an 
interview with the Prime Minister, but 
he could not have an interview either with 
him or with Dr. Keskar. ^

Shri Jawaharlal Nehru : Well, as a 
matter of fact, only this morning this 
gentleman came to me and presdQted me 
with three records. While two were of 
Neuji*s speeches  ̂ one was of mine taken 
about twenty years ago. I thanked him and 
took them from him.
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Shri Kamntli s May I ^11 the Prime 
Minister that lon  ̂ before this morning 
when the Prime Minister was good enough 
to see him̂  the gentleman tried in January, 
but the Prime Minister’s Private Secreta^ 
told him that the Prime Minister could not 
see him> and therefore later on efforts were 
made, so that finally he must have seen him 
this morning ?

Mr. Speaker : We need not go into 
whatever happend before.

Shri Kamath : What about those 
records ?

Mr. Speaker i He has received the 
records,

Shri M. D. RatHaaami : May 1 know 
whether the Government of India' were 
able to obtain through the Enquiry Com
mittee the photographs of Netaji supposed 
to have b een taken by the hospital authori
ties or supposycd to be of the dead body?

. Mr. Speaker t He wants to know whe
ther any of the photonaphs which are 
supposed to have been taken in the hospital 
or of the dead body has been received.

Shri Jawaharlal Nehru : I cannot 
say delinitely. All those that we re received 
Bnd wtre referred to in the report have been 
presented to the Housp. There are some 
pictures. I do not quite know which he is 
referring to.

IR ffW  8RTR ^  fTTT

f t r :

(t ) ^  TRVR ftrfirsr 3T%9fr ^

(^f) ^  ^  ^

JRTTT sn^fiwr TTWuff # ftnrr
’jrr#»TT ?

: (t )

(<r) .m vrom eh - w r -

^  # 1 ^  % v n r v fr  *f ^

vnfW  w r w f i s r  f
fVTT 3TT

f r w  sniln % v  w M tw  wnimj

9rr Tft ^ 3ft JRTT

% VT m vupm ift % P iw  

% vp h sT  TT t

I .

f iw  ; m

VRT VT VTRT w i t  P p i t  <n«i?

% «fkrr ^  ?€.oK Ir ^  ^  

vnft®r ’inj n̂ nr

ftnrr 3T#rr ?

f  I ^ * flr I

Dr. Rama Rao i In what languages ha»' 
this compilation gone on so far and to whn 
extent?

Shri Karmarkar : About folk music 
it was decided to establish units for the 
following areas— I suppose in the first 
instance:

(1) Assam and the neighbouring re
gion;

(2) The Tribal area in Madhya Pra  ̂
desh> Bihar and Orisa;

(3) Saurashtra and Rajasthan ;

(4) Kerala and Karnataka.

That is the present position.

Dr. Rama Rao : What about 
Andhra ?

Shri Karmarkar : I do not say Andhra' 
is poor, but I think every thing will come in 
due course.

i r m r  w r  ^  v m R m *  ^  

4*vipyrr<f % f w  ^snw m  i^r

mftfT m̂tr ^  ^  ^

«ft vcm rvT : ^  ^  fTwrr

^  JTfiTftRf f w r  I

SgH B. s. Murthy: What is the difi'. 
erence between rural songs and folk songs ?
Is there any difference that is made ?

Shri Karmarkars The distinctioaP  ̂
is very obvious: rural song is a rural song 
and folk song is a folk song. {Laughter).
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I have not completed my sentence. Nor
mally these folk songs are characteristic 
-of the rural area rather than the city area 
wheie we have more of sophistication.

Shri Chatto^dhyaya rose--'

Mr. Speakers We will wait for the 
Information and Broadcasting Minister 
to come.

A. L R. Traaamittert
t j

rs h r i Sanganna:
\S h ri Shlyanaalappa:

Will the Minister of Informatioii and 
Broadcastinff be pleased to refer to the 
reply given to Starred Question No. 217 on 
24th July, 1956 in respect of the A.I.R. 
Cuttack and state: •

(a) the progress made so far in the 
installation of high power transmitter;

(b) whether arrangements for round 
the-clock programmes are also being made 
at this Station; and

(c) if not the reasons therefor ?

The Minister of Trade (Shri Kar- 
markar): (a) The building construaion 
has been commenced and equipment has 
been received in India.

(b) and (c). The transmitter is intended 
to strengthen and extend the listening 
range of the programmes which are even 
at present bemg given at the station and 
which in sespect of duration follow the 
pattern of programmes at all other sta
tions. The transmitter is incapable of 
being used for an all-India round-the- 
clock service.

Shri Sangannat May I know 
whether any innovations have b̂ een made 
an the administration of the Cuttadc pro
grammes?

Shri KaroEiarkari We go on making 
whatever improvements are available ta 
us from time to time. But I am not aware 

. of any innovation being made as such.

Eini>loyeaa* State lasuraaca Schema

rShri Ka|rolkar:
• 'j ShH T, B. Vlttal Raot

< Shri Bhagwat Jha Aaadt 
l^Shrl Shivanaaiappias

• Will the Minister of 
-9Cd to state:

be plea-

(i4) whether it is a fact that medical 
cafe under the
Sdktmc h«6 been ektend^d t6 the OMhcs 
of inaored pit n̂  ;

(b) if the number of pcrsoos likely 
•to be wid&ted ;

(c) whether it will affect the present 
rates of contribution by employees and 
employers and if so to what extent;

(d) whether the State Governments 
have been consulted and if so what it 
their response; and

(e) what is the definition of “ family*' 
so far as such extension is concerned?

The Deputy Minister of Lateur 
(Shri Abid Ali): (a). A decision to this 
effea has been taken and steps are being 
taken to implement it.

(b) About 60 to 70 lakhs ultimately.

(c) The rate of employees’ contribution 
will not be increased. Thp rates of 
special contribution payable by employers 
will be raised from 1% to i|%  in 
non-implemented areas and from ii%  
to 3^% in implemented areas.

(d) Yes; the State Governments were 
consulted and they were in favour of 
covering the families of the workers also. •

(e) The spouse and minor legitimate 
and adopted children dependant upon 
the insured person and where the insured 
person is a male his dependant parents.

Shri Bhagwat Jha Azad x May I
know whether the financial implications of 
this extension scheme have been assess
ed.

Shri Abid Ali : Yes. It is about
16 per insured worker. After the families 
are covered, it will be Rs. 40 per insured 
worker per year.

Shri Bhagwat lha Azad 1 May I kncyw 
wether the medical facilities that would 
be provided this extension scheme will 
on a par with the exiting facilities or will 
there be any curtailment in quahty and 
quantity ?

Shri Abid Ali : For those already 
insured, there will not be ^ y  curtailm^. 
For the family members, this is the exten
sion.

Mr, Speaker : The Question-Hour is 
e v e r . _______ _

WRITTEN ANSWERS TO QUESTIONS

TelecommanicatiM 
It (Hyderahad)

Telephone and 
Departne

ber, 1955 =

(a) whether any decUion ha. ^
been taken regardlnc the penod fitoi*
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which the Telephone and Telecom
munications Department of Hyderabad 
IS to be treated as a permanent; and

(b) if not, the reasons for the delay ?

The Minister of Communicfttiona 
(Shri JagJiTan Ram) : (a) Yes, from 4th 
April. 1949,

(b) Does not arise.

Swang Railway Colliery

/Shri Chattopadhyaya:
\Shrl T. B. Vital R>o ;

Will the Minister of Labour be 
pleased to refer to the reply given to 
Starred Question No. 2710 on the 28th 
May, 1956, and state whether the 
Court of Inquiry appointed under 
provisions of Regulation 48 of the 
Indian Coal Mines Regulations, 1926, 
against the Agent and Manager of 
the Swang Railway Colliery has since 
submitted its findings?

The Deputy Minister of Labour 
(Shri Abid All) : No. The Agent and 
Managed • have filed writ petitions in the 

High Court of Judicature  ̂ Patna, against 
the decision to proceed against them under 
Regulation 48. The High . Court hare 
lestrained thr CoHrt of Inquiry from 
taking steps.

Giridih Collieries

•14a. Shri T. B. Vittal Rao: Will the 
Minister of Production be pleased to 
state:

(a) whether there has been any 
increase in production at Giridih 
Collieries as a re ult of the implemen
tation of the recommendations of the 
Technical Experts Committee Report; 
and

(b) if so, the extent to whith 
production has been stepped up?

the

The Deputy Minister of Production 
(Slwi Satish Chandra) : (a) and (b). 
It is too early to assess the effect of the 
implementation of the recommendations 
•n production.

Village Industries

*145. Shri Jhnlan Sinha : Will the 
Mmister of Production be pleased to 
BUte:

(a) whether Government encourage 
to any extent the village industries 
m the country by purchase for its 
own use of hand-pounded rice, ghani 
oil, pahn gur and other eatables r̂®- 
auced by these industries ; and •
484LSD-

(b) whether Government also pur
chase to any extent the products of 
soap from non-edible oils, match boxes 
and handicrafts produced on small 
scales ?

Hie Deputy Minister of Production 
(Shri Satish Chandra) t (a) and (b). 
The general policy is to encourage when
ever possible, the purchase of articles 
manufactured by village industries. The 
limited production is however lifted nor
mally by local markets and there is no 
appreciable purchase by Government.

The handicraft articles are purchased 
for display in museums or exhibitions held 
in India and abroad, for making gifts on 
behalf of India and for furnishing and 
decoration.

. Lodna Colliery Incident

*i$2. Shri K. S. Rao : Will the 
Minister of Labour be pleased to state 
the findings of the Inspector of Mines 
who enquired into the drowning of 
four miners at Lodna Collienr, Jharia, 
due to mundation on the night of the 
I2th September, 1956?

The Deputy Minister of Labour 
(Shri AbId All) : According to the 
findings of the Regional Inspector of 
Mines the accident was due to non
compliance of the provisions of regulation 
74 of the Indian Coal Mines 2Regu!aticms» 
1926, and regulation 5(2) of the Coai Mmes 
(Temporary) Regulations, 1955 -

Zawar Mines

*iS7- Shri Bheekha Bhal : Will the 
Minister of Labour be pleased to refer 
to the reply given to Unstarred Question 
No. 1154 on the 30th August, 1956, and 
state:

(a) the result of the enquiry made 
into the demands of the labourers of 
Zawar mines ;

(b) the extent to which demands have 
been conceded; and

(c) how many of the demands have 
been referred to arbitration ?

The Deputy Minister of Labour 
Shri Abid All) : (0  to (c). On the inter
vention of the Labour Inspector (Central) 
Bhilwara, an agreement was reached in 
respect of six demands of the workmen. 
Both the management and the workmen 
agrMd to refer the remaining demands for 
arbitration to the Chief Minister of Rajas
than. The decision was given on the 21st 
September, 1956. Out of the twenty- 
two demands referred to him, thirteen were 
fiilly conceded, five demands partly con
ceded, one rejected rnd one remains to be 
settled. Two demands were withdrawn.



213 Written Answers 19 NOVEMBER 1956 Written Answers 214

Tvdcoria Kalvmsal Salt Factory

Shri Nambiar 1 Will the Minis
ter of Production be pleased to state :

4 (a) whether it is a fact that Govern
ment has recently banned the sale of 

Mlt produced in the Tuticorin Kalva- 
•al Salt Factory on the ground that it 
•ontains less sodium chloride;

(b) how many producers and workers 
•re affected by this ban; and

(c) what is the percentage of so- 
«um chloride in the salt produced by 
the factories at Tuticorin and how it 
aompares with the produce in other 
areas?

The Deputy Minister of Production 
(Shri Satish Chandra) : (a) Yes.

(b) 172.

(c) Tlie sodium chloride content in 
about 93 pe rcent of salt produced at Tuti- 
•onn is 9̂  per cent to 96 per cent and 
aompares favourably with the standard of 
parity attained in other areas and regions.

Mundulpore Colliery

ShriiMti Renu Chakravartty: 
will the Minister of Labour • be pleased 
to state:

(1) whether Government have 
•rdered any enquiry regarding the 
impending closure of Mundulpore Col- 
^ry, of Messrs. Mundulpore Coal 
Co. Ltd., District Burdwan; and

(b) if not, what other steps Govern
ment propose to take in the matter.

The Deputy Minister of Labour 
(Stoi Abid J^) : (a) and (b). A represen
tation regarding the likely closure of the 
colliery has been received and the matter 
k now under investigation by the Coal 
Board whose report is awaited.

Air Agreement with U. K*

'*165. Shrimati Tarkeshwari Sinha:
Will the Minister of Communications 
b e  pleased to refer to the reply given 
to Starred Question No. 2595 on the 
28th May, 1956, and stale ; ‘

(a) w h e th e r  a n y  d ecisio D s h a v e  
b e e d  ta k e n  on taken sion of Indo-
B.itish Air a g r e e m e n t a r r iv e d  at in  
London in March last

(b) i f  n o t, th e  ca u se s  o f  th e  d e la y  in  
ta k in g  a  d e c is io n ;  a n d

The Minister of Communicationa 
rShrl jMjivan Ram) : (a) and (b). An 
Air Transport Agreement between 
the Governments of India and the United 
Kingdom has been in existence since ist 
December, 1951, hence the question of 
its extension does not arise. The reference 
is presumably to the talks held in London 
in . April-May, 1956 between Indian and 
U. K. delegations which related to the 
Question of determination of capacity and 
frequencies to be operated by the air 
lines of the two countries and certain other 
matters. Conclusions reached between 
the two delegations cover a large number 
of points on which decisions can only be 
taken after mutual consultations between 
the two Governments. Some delay is 
therefore ineviuble.

(c) No.

Job Presses

♦166. Shri U. M. Trivedi: Will the 
Minister of Communications be pleas
ed to state whether the question of 
supplying ‘Job Presses’ to the Head of 
the Rajasthan Circle has been finalis
ed ?

The Minister of Communications 
(Shri JagJivan Ram) : The Question of 
provision of * Job Presses’ to all Heads o. 
Circles is to be considered by a High* 
Powered Forms Committee along with 
other matters relating to supply and printing 
of forms. The Committee is expected to 
start fimctioning very shortly.

Khadl and Village Industries Com
mission

♦172. Shri M* Islamuddin : Will the 
Minister of Production be pleased to 
state:

(a) wl)ether the Khadi and Village 
Industries Commission has been set up 
by Government;

(b) if not, when it will be set up ; 
and

(c) how it will be constituted?

The Deputy Minister of Production 
(Shri Satish Chandra) ; («) Not yet.

(b) As early as possible.
(c) The matter is under considera

tion.

Indian Film Festival in Moscow

(c) whether any interim 
haoe been taken so far?

decisions

*174. Shri Shivanan âppa : Will the 
Minister of Information and Broad
casting be pleased to sute :

(a) whether an Indian Film Festival 
was held in Moscow during the month 
of October, 1956;
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(b) if 80, how many Indian Films 
werie shown;

(c) the total collection derived from
the Festival; and ' ^

(d) whether the Ministry of Culture 
♦f the U.S.S.R. invited a group of Indian 
Pilm workers for the Festival^

The Minister of Trade (Shri K m r-markar) i (a) Yes, Sir.

(b) Six feature films and eleven docu
mentaries were selected for exhibition in 
this festival.

(c) The feature films as well as the do- 
«cumentaries were purchased outright by 
the Sovexportfilm and the question, there
fore, of toul collection does not arise.

(d) A dele^tion was sent by Govern- 
«ent which included technicians and 
persons connected with the films to be 
:shown in the festival.

"Swimming Pool Reactor
^175. Shri S. V. Ramaswamy : Will 

the Prime Minister be pleased to state:

(a) whether our swimming pool reactor 
M working satisfactorily;

(b) whether any of our post-graduate 
students are being trained there in atomic 
ireactor technology; and

(c) if so, how many?

The Prime Minister and Minister of Bxtemal Affairs (Shri Jawaharlal;Nehru) : (a) Yes.

(b) and (c). Not yet.

Theft of Official Documents
Shri Bansal :Shri Radha Raman t Shri Keshavaiengar :Shri A. K. Gopalan :Shri Bhagwat Jha Azad : Shri Gidwani :Shri Naval P rab hak ar:^ ,  Shri D.C. Sharma :*76. Shri Krishnacharya Joshi JShri Velayudhan :Shri Rama Chandra Reddit Shri Bheekha B h ai:Shri R. P. Garg :Shri B. D. Pande :Shri Kamath x - Shri Gadilingana Gowd;

Willth. P r i m e  Mlntater be plowed 
no state:

ra') whether certain top secrct files 
were recently stolen from the Extcraal 

Affairs Ministry; and

(b) if so, the action taken by Gov
ernment in the matter?

The Prim e Minister and M inisterof External Affairs (Shri Jawaharlal Nehru): (a) and (b). No top secret 
files were stolen from the External 
Affairs Ministry but some papers were 
found m ssing on a secret file. Suspicion 
was aroused against Shadi *Lal Kapur, 
a clerk in the Secret Issue Section, who 
had last handled the file. The matter 
was promptly taken up with the Police 
and a search effected of Shadi Lai Kapur’s 
house. As a result some secret documents 
were discovered and Kapur was taken into 
custody. His wife was also subsequently 
arrested as the Police discovered that 
she had burnt some official documents. 
Investigation has now been completed and 
the accused are being prosecuted for 
offences under the Indian Penal Code and 
the Official Secrets Act. Steps have 
also been taken to tighten security in the 
External Affairs Ministry and it is proposed 
to apply the new rules in regard to security 
to the other Ministries concerned as 
well.

International Atomic Agency
Shri Radha Raman :Shri Shivananjappa :Shri Wodeyar:Shri Nettur P. Damodaraa: 

Will the Prime Minister be pleassd 
to Slate:

(a) whether the Statute of the Inter
national Atomic Agcncy prepared by 
the 12 spodsoring nations had been 
debated and fifmlised in the confer
ence of 81 nations which met at U.N. 
Head- quarters;

(b) if so, the special features of 
the statute and when and how this 
Agency is to come into existence; and

(c) whether India will be a signatory 
to this statute?

The Prime Minister and Minister of External Affairt ( Shri Jawaharlal Nehru) : (a) Yes.
(b) The official report of the Indian 

Delegation to the United Nations Con
ferences on the Statute of the International 
Atomic Energy Agency is still awaited.

(c) Yes. ^

Evaluation of Telegraph and Telephone Assett
*178. Shri Chattopadhyaya 1 Will 

the Minister o f C om m unicatim  be
oleased to refer to the.- reply given to
Starred Question N6. 510 the 6th
March, 1956, and sute :

Ca) the ‘progress made so far with 
to implemcnwtion of the
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recommendations made by the Com
mittee appointed to evaluate Telegraph 
and Telephone Assets etc. in the year
I 9 5 i ; a n d

(b) the period that will be taken to 
implement all the recommendatibns ?

The Minister of CommunicBtiont (Shri Jaglivan Ram) : (a) All the re
commendations made by the Committee 
known a$ ‘ J. J- Committee* appointed in 
1951 have been considered by Govem- 
ment and final orders have been passed 
in resp ect of 4 out of the total of ten items 
in corp orated  in the J. J. Committee’s re - 
commendacions. With regard to the 
remaining items the cases are in an ad
vanced stage of discussion and orders will 
be issued after final decisions are taken.

(b) As stated in (a) above, orders in re
gard to some of the recommendations 
have already been passed. With regard 
to the remaining items it is not possible 
to specify any time schedule for implemen
tation as the recommendations involve far- 
reachin g changes in the existing adminis- 
tritive and accounting procedure neces
sitating detailed and deep study of all the 
implications.

Conaumer Price Index
*179. Shri T. B* Vitta' Rao: Will the Prime Minister be pleased to state:

(a) the nimiber of meetings held 
by the Technical Advisory Committee 
regarding the construction of Consu
mer Price Index numbers for work
ing classes on an alf-lndia basis during 
1^56;and

(b) the nature of subjects discussed
and the recommendations made there
on ? .

The Prime Minister and Minister of External Affairs (Shri JawaharlalNehru) : (a) During 1956, only one meet
ing of the 1 echnical Advisory Committee wts htkL . •

(b) A statement is laid on the Table of 
the House. Appendix 1, annexure
Ko. 53]. I

Import of Raw Silk
*i 89. Shri Keshavaiengar : Will the 

Minister of Production be pleased to state: ‘
(a) the reasons which induced 

Government to import raw silk into 
the country;

(b) the basis on which the quaatim 
of such import is decided;

(c) whether the decision to import 
additional 50 tons of raw silk was 
made by the Standing Committee or 
by the Silk Board;

(d) whether it is a fact that Gov
ernment are contemplating a change
in the machinery for the import and 
distribution of raw silk in India by 
entrusting the work to the State
Trading Corporation of India (Private> 
Limited; and

(c) if so, the reasons therefor ?

The Deputy Minister of Production^ (Shri Satish Chandra) i (a) Imports 
of raw silk are required to meet (i) the 
deficit between demand and indigenous 
production of raw silk; and (2) the re
quirements of specialised sectors of silk 
weaving indus*̂ ry manyfacturihg high 
grade fabrics for which indigenous raw 
silk is not quite suitable.

(b) Imports are regulated keeping in 
view the minimum quantity necsssary and 
also the interests of the indigenous. 
Sericulture Industry.

(c) By the Standing Committee to which 
the Central Silk Board has delegated its 
powers.

(d) and (e). With the formation of the 
Sute Trading Corporation (Private) Limited 
in May 1956 for canalising imports o f 
certain important raw materials and for 
reducing and stabilising their prices, the 
work hâ  been entrusted to that organisa
tion, The distribution of imported 
MW silk, however, will continue to be done 
by the Central Silk Board.

Special P. & T. Concessioi UNESCO Conference to
f.i8 z. Shri Bhagwat Jha Acad t

Will the Minister of Communi cations, 
be pleased to state :

(a) whether Government hire pro
vided special postal and telegra
phic coiicessiô Ds to UNESCO for its. 
Conference to be held in New Delhi ; 
and

(b) if so, what are they ?

The Minister of Communicationa (Skri JagJhran Ram) : (a) Yes.

(b) Tlie following postal and telegraph 
concessions have been givon:—

(i) free postage for UNESCO’s official 
mail, at surface postage rates, upto 
480 granlmes per ite'm sent from India 
to the headquarterstof UNESCO at 
Paris. If such officaii mail goes by. 
AIR the excess over surface postal 
rates payable for air mail service 
will be recoverable from UNESCO^
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(2) 40 per cent reduaion in telegraph 
rites for UNESCO^s official tele
grams sent from India to its head
quarters at Paris ;

(3) Priority to such telegrams within 
India; and

<4) Press rates for the telegraph com
munications of the UNESCO’s 
Mass Communication Department.

'Sl«m Clearance work in Punjab

*182. Shrl D. C. Sharma : Will the 
fillister of Works, Housing and Sup
ply be pleased to state :

(a) whether the Punjab Govern
ment have requested the Central 
Government for any grant or loan 
for slum clearance work ; and

(b) if so, what percentage of ex
penditure will be met by the Centre?

The iVflnister of Works, Housing 
Supply (Sardar Swaran Singb) :

(a) Not yet.

(b) The slum-clearance pr^ects that 
may be drawn up by State Government 
in the light of the Central Slum-Clearance 
Scheme are to be finaAced by the Go
vernment of India to the extent of 75 per 
•cent of the cost— 50 per cent in the shape 
of loans and 25 per cent as subsidy—  
provided the State Governments contri
bute the remaining 25 per cent of the cost 
as matching subsic .̂

Singareni Collieries

•183. Shri K. S. Rao: Will the
Minister of Production be pleased to 
state:

(a) whether any amount has been 
sanctioned by the Government of 
India for Singareni Collieries Com-

Cy during the current year for deve- 
aental works; and '

(b) if so, what is the amount and 
the rate of interest charged ?

The Deputy Minister of Production 
<Shri Satish Chandra) : (a) No.

(b) Does not arise.

Tea Propaganda

*184. Shri R. P. Garg i Will the 
^nister of Commerce and Consiimer
Industries be pleaded to state :

(a) the number of permanent and 
temporary canteens set up by the 
Iddian T^a Board in different parts 
of country for demonstrating the 
utility of tea and popularising tea in 
the home nuurket;

(b) whether the consumption of tea
in the home market has registered 
any increase during the last two 
years; .

(c) whether it is a fact that quality 
tea is sold at a higher price in the 
home market than ‘ the same exported 
to foreign countries; and '

(d) if so, the reason therefor?

The Minister of Consumer Industries* 
(Shri Kanungo) : (a) The Tea Board 
does not set up canteens on its own. A 
Tea Centre has been opened in Bombay to 
demoDstrate the correct method of making 
tea.

(b) Yes, Sir.

(c) No, Sir.

(d) Does not arise

Ambar Charkha Instructors

«i8s. Shri Bheekha Bhai t Will the 
Minister of Production be pleased to 
state:

(a) whether Government have re
considered the relaxation of minimum 
qualification of Ambar Charkha Ins- 
tructors;and

(b) if so, whether it has been reduced-
from matriculation to primary edu
cation? r

The Deputy Minister of Production 
(Shri Satish Chandra) : (a) Yes, Sir.

(b) The minimum educational 
quahfication for admission of new 
entrants to an Instructor's Training Course 
will continue to be Matriculadon. While 
no general relaxatio î is contemplated, 
the ^ 1  India Khadi and Village Industries 
Board would in individual cases give due 
consideration to the merits of any par
ticular candidate.
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Prices of Coal and Salt

fShri Bansal i 
I Shri T. B. Vittal Rao :
I Shri Bhagwat Jha Azad :

•{ Shri Shrec Narayan D at:
I Shri C. R. Narasimhan : 
l̂ Sliri Gidwani!

%
Will the Minister of Production be 

pleased to state :

(a) whether a scheme has been 
drawn up for making coal and salt 
available throughout the country at 
uniform or very nearly uniform prices j 
and

(b) if so, the details of the scheme ?

The Deputy Minister of Production 
(Shri Satish Chandra) : (a) and (b). 
No scheme has so far been drawn up. 
Proposals to this eflfect are however 
under consideration.

Radio-active Fail-out

*188. ShH Radha Raman i Will 
the Prime Minister be pleased to state:

(a) whether it is a fact that Calcutta 
University College of Science observed 
abnormal increase in the radio-active 
fall-out carried by rain on the i8th Sep
tember 1956 ;

(W whether it touched danger level 
and rf not, what was the effect of this ab
normal increase 00 human and animal 
life ; and

(c) whether any steps were uJcen te 
cyunteract it ?

The". Prime Minister and Minister 
of External Affairs (Shri Jawaharlal 
Nehru) 1 (a) It is a fact that the Cal- 
cutu University College of Science has 
reported that it observed an increase ia 
radio-activity.

(b) and (c). The radio-activity re
ported so far is still much below the danger 
leveL The nature of radio-activity has not 
been studied in detail so far. No steps are 
therefore called for at present.

Draft Regulations 
Mines Ac

Under 
Act, 1952

the

*189. Shri Chattopadhyaya i
Will the Minister of Labour be pleas^ to 
state :

(a) whether the revised draft Regula
tions under the Mines lAct, 1952, have 
since been finalised :

(b) if so, when they v'ill be enforced ; 
and

(c) if not, the reasons therefor ?

The Deputy Minister of Labour 
(Shri Abid All) t (a) to (c). The draft 
of the Revised Code of Coal Mines Regula
tions has been finalised and is being publish
ed for conmients as required under the law.

The draft of the Revised Code of Me
talliferous Mines Regulations is under 
examination.

Silk

♦190. Shri Keshavaiengar ; WiMl 
the Minister of Production be pleased to 
state :

(a) whether Government propose to
fix a floor price for both filature and raw 
silk in India ; '

(b) if so, when and how ; and
(c) whether any scheme for price 

control has been submitted to the Silk 
Board by any State Government ?

The Deputy Minister of Production 
(Shri Satish Chandra ) : (a) and (b). 
The proposal is under consideration.

(c) The Government of West Bengal; 
have asked for financial assistance in the 
form of a loan with a view to enable them to 
fix a floor and ceiling price of raw silk.

Second Five Year Plan '
♦191. Shri D. C, Sharma t Will 

the Minister of Information and Broad
casting be pleased to state :

(a) whether any propaganda is being 
done to popularise the Second Five Year 
Plan on the All India Radio i and

(b) if so, the number of talks etc, 
given on the All India Radio during: 
the current year so far ?



223 Written Answers Id NOVEMBER 1956 Written A nsw ^s  224

The Minister of Trade (Shri Kar-
mmrkar ) : (a) Yes, Sir.

(b) From January to September I9j6, 
out of a total number of 2,203 items wnidk 
related to Five Year Plan publicity, 489 
items relating specifically to the Second Five 
Year Plan were given from the various 
stations of All India Radio and consisted of 
talks, features, dramas, interviews, dia
logues, discussions, songs, etc.

Passporto

Ambar Charkha Training Centree
113. Shri Ram Kriahan : WiU 4m

III. Shri Ram 
the Prime Minister

Kriahan : Will
be pleased to state:

(a) the total number of persons 
who applied for passports to visit Pakis
tan durmg the period ist January 1956, 
upto 3ist October, 1956 ;

(b) the total number of persons who 
actually got passports during that period ; 
and

(c) the total number of Indians who 
Tisited Pakistan during the same period :

The Prime Minister and Minister 
of External Affairs t (Shri Jawaharlal 
Nehru) ;(a) to (c). The information is being 
collected and Will be placed on the Table 
of the House when available.

Regional Employment Exchange, 
Ambala

112. Shri Ram Kriahan : Will
the Minister of Labour be pleased to 
state :

(a) the total number of unemployed 
persons who have registered their names 
m the Regional Employment Exchange, at 
Ambala (qualificatuon-wise) during the ybur 
1955-56 ; and

(b) the total number out of them who 
have secured employment so far ?

The Deputy Minister of Labour 
(Shri Abid AU): (a) and (b). The infor
mation relating to the year 1955-56 is given 
below :

Number Number
registered placed in

Category of 
applicants.

mploy-
ment.

I 2 3
I .  Matriculates . 2 ,8 6 1 3 7 6
2 , Intermediates . 346 60
3. Graduates . 3 5 3 64
4. Applicants

with educa
tional stan
dard below
matriculation
and illite-
rates . . i 3>227 • 2.*57

T o t a l  . 16,787 3,357

Minister of Production 
state :

be pleased u

(a) the number of Ambar Charkha 
Tnining Centres opened so far in ^  
State of PEPSU with their location

(b) the number of such centres ts 
beopened there during the current financial 
year ; and

(c) the places where these centres 
will be set up ?

The 1>eputy Minister of Prodve- 
tion (Shri Satish Chandra) : (a) Fo«r
Parishramalayas sanctioned to the Kas- 
turba Seva Mandir, Rajpura, are operating 
at Rajpura, Ambarkot, Dhuri and Phag- 
wara with subcentres at Patiala, Samana, 
Nalag, Niamathpur, Banur, Bootsingwala, 
Chaunda, Rajumagra, Khajv̂ rla and Hadia- 
bad.

(b) Five Parishramalayas to operate a 
total of two thousand charkhas have been 
sanctioned to the State Goremment pf 
PEPSU.

There more Parishramalays arc to be set 
up by the Kasturba Seva Mandir, Raj
pura.

(c) No decision about the exact loca
tion of these centi:es has yet been takea.

Tilak IViemorial Stamps

114. Shri Kamath : Will the Minis
ter of Communications be pleased to refer 
to the reply given to Starred Question 
No. 963 on the loth August, 1956 and 
sute :

(a) whether enquiries into the use of 
stamps commemoratmg Lokmanya Bal 
Gangadhar Tilak’s birth centenary 
before their official issue have been con
cluded :

(b) if so, with what result; and

(c) what action has been taken against 
those concerned and to prevent such re
currence in future?

The Minister of Communicatioak 
(Shri Jaglivan Ram) t (a) Yes.

(b) It was found that the stamps hw- 
pened to be issued inadvertently before the 
prescribed date.

(c) Action is being taken against those 
mponsible and strict precautions aic beiag 
uken aToid a rccuireace ia futust.
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Eartnulltion Treaty with Pakistan

115. Shii Kamatht Will the Prime 
Minister be pleased to refer to the 
reply given to Starred Question No. 
925 on the Qth August, 1956, regarding 
Extradition Treaty with Pakistan and 
state:

(a) whether consideration of the 
matter has been concluded; and

(b) if soj with what results?

The Prime IViinister and Minister 
of External Affairs (Shri Jawaharlal 
Nehru)t (a) and (b). The rtiatter is 
still under examination.

Creches

116. Shri Kamath: Will the Minis
ter of Labour be pleased to refer to 
the reply given to part (c) of Unstarred 
Question No. 164 on 25th July, 1956, and 
state:

(a) whether any of the defaulting 
mine owners have been prosecuted so 
far for not providing crcches fot miners* 
shildren;

(b) if so, their names; and

(c) if not, the reasons therefor?
The Deputy Minister of Labour 

(Shri Abid AU): (a) Ves; 265 collieries.

(b) Information is not readily available.
(c) Does not arise.

Staff of C.P.W.D.

117. Shri Raghavaiah: Will the
Minister of Works, Housing and Sup
ply be pleased to state:

(a) what is the total number of 
workers of the C.P.W.D, who have 
completed three years’ service on the 
1st ApriU 1956, and who have not been 
confirmed as permanent, according to 
each Division;

(b) whether all of them are .contri
buting to the Workmen's Contributory 
Provided Fund; and -
m

(c) if not, what is the reason there
for, when contribution is compulsory 
in the case of temporary workers as 
and when they complete three years of 
service ?

The Minister of Works, Housing 
and S u p ^  (Sardar Swaran Singh):
(a) to (c). Hie info rmation is not readily 
SvidlAble. It is bdng collected and will be 
placed on the Table of th  ̂ Lok Sabha.

Workmen’s Contributory Provident 
Fund in CP,WJ>.

ii8« Shri Raghavaiah: Will the
Minister of Works, Housing and Sup
ply be pleased to state:

(a) whether it is a fact that the ac
counts of the Workmen’s Contributory 
Provident Fund is maintained in the 
Divisional offices of the C.P.W.D.;

(b) if so, the number of workers, 
who were contributing to the Fund on 
ist April, 1956;

(c) whether all of them have been
given statement of accounts for the year
ending March, 1956; and

(d) if not, the reasons therefor ?

The Minister of Works, Housing and 
Supply (Sardar Swaran Singh): (a)

(b) to (d). The information is not 
readily available. It is being collected 
and will be placed on the Table of the 
Lok Sabha.

aP,W.D. Malts

119. Shri Raghavaiah: Will the
Minister of Works, Housing and Sup
ply be pleased to state:

(a) the number of Malts appointed 
in the years 1953, 1954, 1955 and 1956 
in the Horticultural Directorate of tho
C.P.W.D.;

(b) how many of them arc ex-rc~ 
trenched Malts of the Horticultural 
Operations of the C.P.W.D.; and

(c) how many of the appointed workers 
were employed through the Employ
ment Exchange ?

The Minister of Works, Housing and 
Supply (Sardar Swaran Singh):
(a) to (c). A statement giving the re
quired information is placed on the 
Table of the Lok Sabha. [See Appendix
I, annexure No. 55]. .

Lift Staff in aRW.D.

Z20. Shri Raghavaiah: Will thĉ
Minister of Works, Housing and Sup
ply be pleased to state:

(a) the number of Lift staff on re»- 
gular establishment in the C.P.W.D. 
m Delhi;

(b) how many of them have put in 
more than 3 years* service;

(c) how many out of the number at
(b) above are permanent and quasi
permanent; and
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(d) whether there is any proposal to 

confixm the remaining as permaneMt 
■nd quasi-permanent ?

The Mioister of Worka, Houaliiff 
•nd Supply (Sardar Swaran SlBfk)s
<•) 58. '

(b) 55.

, (c) 4  Liftmen are permanent. There
' is no quasi-permanent Lift Suflf.

(d) Yes, Sir.

Overtime Allowances in Civil 
Aviation Department

la i. Shri Achalu: Will the Minis-
tei of Communicationa be pleased 
to refer to the relies given to Un
starred Questions No. 468 on the 19th 
March, 1956, and No. 49 on the 17th 
July, 1956, and state:

(a) whether any decision has sinctf 
been taken with regard to the exten
sion of overtime allowance scheme to 
all operative staflF of the Civil Aviation 
Department;

(b) if so, the nature of the decision;
juid

(c) the date from which it will come 
into force?

The Minister of Communications 
<Shri Jariivan Ram): (a) A decision
has since been taken to extend the overtime 
allowance scheme to Aerodrome Opera
tors Grade I and Grade II and the Tds- 
printer Operators. Question of extension 
•of the scheme to other categories be 

> examined after experience of the actual 
working of the present extension has been 
ĝained.

(b) I lay on the Table of the Lok 
Sabha a statement giving the requisite 
information. [See Appendix I, annexure 
No. 56].

(c) With effect from the nth Kovem-
<ber, 1956. ’

P.W.D. Works Establishment in 
Travancore-Cochin

I22« Shri A. K. Gopalan: Will ilic 
Minister of Works, Housing and Sup
ply be pleased to state:

(a) whether G.ivernmnit have re
ceived any representation or memo
randum from th'i Travancorc-Cocliin 
P.W.D. Works Establishment Hm- 
ployjes Association about their disabi
lities and grievances; and

, (b) if so, the action taken by Gov-
•ernment on this representation/memo- 
irandum ?

The Minister of Works, Housing 
mnd Supply (Sardar Swaran Singh):
(a) Yes, Sir; a representation from the 
Chairman of a Convention of two Associa>- 
tiona of P.W.D. and Electricity Depart
ment of late Travancore-Cochin State 
was received in December, 1955.

(b) The issues raised by the Associa- 
tioniareof a general nature concerning 
all state Governments ; and they are under 
consideration.

Giridih Collieries

123. Shvl T. B. Vittal Raot Will the 
Minister of Production be pleased to 
state:

(a) the number of workers in the 
Giridih Collieries who have put in service 
for more than 5 years and are still tempo
rary;

(b) whether Government propos* 
to confirm them during the year I95^ 
57; and

(c) if so, the number likely to be 
•onfirmed?

The Deputy Minister of Produc
tion (Shri Satish Chandra): (a) The
workers are employed on piece wage 
system or on /daily rates of pay. 529 
members of the staff with more thar̂  five 
years* service are still temporary.

(b) and (c). The State collieries have 
been taken over by the National Coal 
Development Corporation with effect 
from 1st October, 1956. The details 
regarding the permanent absorption of the 
existing staff arc being examined by the 
Corporation.

Conference on Raw Silk

124. Shri Keshavaiengar: Will the 
Minister of Production be pleased to 
state:

(a) whether Government propose to 
call a conference at Varanasi of b<’)th 
the producers and consumers of raw 
silk in India; and

.(b) if so, what is the object and on 
what basis the selection of invitees for 
respective categories will be made?

The Deputy Minister of Production 
(Shri Satish Chandra): (a) Yes, Sir.

(b) The object of convening the Con
ference is to explore the possibilities of 
stimulating consumption of indigenous, 
raw silk and to create an element of co-opera
tion between the producers and the con
sumers. The selection of the partici
pants will be made in consultation with 
the major silk producing States.
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Sindri Fertilisers Factory

. . .  rShri Bhagwat Jha Aaad:
**^'\Shri B. D. Pande:

Will the Minister of Production be 
pleased to refer to the reply given re 
Starred Question No. 390 on the 27th 
July, 1956, and state whether the ad hoc 
payment made to the workers of the 
Sindri Fertilizers Factory will be an annual 
feature or a periodical one?

The Deputy Minister of Production 
(Shri Satiah Chandra): It has been
made clear to the workers that the present 
payment is iX'gratia and ad hoc and it 
not to be treated as a precedent.

Atomic Ice Breaker

126. Shri Ram Krishani Will the 
Prime Minister be pleased to state;

(a) whether the attention of Gov
ernment has been drawn to a Reuter 
message published in Indian Press on 
the 5th September, 19563 from London 
that Russia is building a 16 ,0 0 0  ton' 
atomic ice breaker consuming “no more** 
than five 02. of fuel daily and capable 
• f  operating without refuelling for about 
three years; and

(b) if so, whether Government have 
made any enquiry into the matter with 
tview to find out the exact facts?

The Prime Minister and Minister 
of External Affairs (Shri Jawaharlal 
Nehru) : (a) Yes.

(b)No. Government do not propose 
to make any enquiries into the, matter 
at this stage.

P. and T. Quarters (Hyderabad)

127. ShrJ K. S. Rao: Will the Minis
ter ot Communications be pleased to 
State:

(a) when the construcrion of quar
ters for Post and 'Fclegraph empJoyeet 
in Hyderabad and Secunderabad cities 
will commence;

(b) ihc number of quarters estimated 
to be completed during 1956-5?; and

(c) the number of quarters proposed 
to be constructed during i957-5  ̂?

The Minister of Communications 
v'Shri lagjivan Ram): (a^ vo (c). A
s c h e m e  fo r  p r o v id in g  200 units o f  q u a r te r s  
has b e e n  ta k e n  u p . A c q u J S itio n  o f  la n d  
f o r  th e  p u r p o s e  h as a lr e a d y  b e e n  a u t h o 
r is e d . S a n c t io n  fo r  th e  b u i ld in g  'vorJc w jU  
b e  c o n s id e r e d  as  so o n  as la n d  b e c o m e s  
a v a ila b le . The q u a r te r s  c a n  b e  e x p e c t e d  
to be r e a d y  d u r in g  i958-59» s u b je c t  fo  the 
plot i n  v ie w  b e c o m in g  a v a ila b le  e a r ly .

S$ennd$rahad* A scheme for the 
construction of 36 units of quarters has 
been taken up for sanction. It is e*- 
peaed that these units would be Qompleted
by 1957-58.

Inspectors of Post Offices (HyderabadD

Z28.  Shri K. S. Rao: Will the Minis
ter of Communications be pleased t f  
state:

(a) whether it is a fact that the num
ber of Inspectors of Post Offices in 
Hyderabad Circle is inadequate;

(b) the steps envisaged to augmen t 
the strength of this category;, and

(cj whether there is any proposal 
to increase the strength during 1956
57?

The Minister of Communicationa 
(Shri JagJivan Ram): (a) No.

(b) Does not arise.
(c) No.

Bank Credit to Tanners

139. Shri D. C. Sharma: Will the
Minister of Commerce and Consumer
Industriea be pleased to state:

(a) whether Government have pre
pared any scheme for the supply o f 
Reserve Bank Credit to tanners at three 
per ccnt interest through the Co-operative 
Banks; and

(b) if so, whether such credit will 
be made available to tanners who are 
members of the co-operative societies, • 
or to individual tanners also?

The Minister of Consumer Indus-' 
tries (Shri Kanungo): (a) No, Sir.

" (b) Docs not arise.

Industrial Co-operatives

13a. Shri D. C. Sharma: Will the 
Minister of Commerce and Consumer
Industries be pleased to state:

(a) whether the Punjab Govern
ment have submitted any schemes for 
financial assistance to encourage the 
formation of industrial co-operatives;

(b) if so, the details thereof; and

(c) the amount so far granted in this 
connection ?

The Minister of Consumer Indus
tries (Shri Kanungo): (a) Yes, Sir.

(b) and (c). 
Appendix

A statement is attached 
anxiezure No. 57]».
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Indians in Malaya

r$hri €• R. lyyunnii 
\Shri D. C. Sharma:]

Will the Prime Minister be pleî scd 
to stater.

(a) what is the number of Indians 
who are employed in Malaya • State- 
wise;

(b) what is the number who have 
settled down and obtained citizen
ship right;

(c) what arc the occupations they 
follow; and

(d) what are the disadvantages that 
Indians who have gone tcv Malaya in 
recent years suffer from?

The Prime Minister and Minister 
of External Affairs (Shri Jawaharlal
Nehru): (a) The number of Indians
employed in the ‘ Selected Industries* by 
State/Settlement as on 3i‘-8-i955 is as in 
table bclo^:

Indians
Kedah and Perlis . . 25̂ 143
Penang . . . .  13̂ 580
Perak . . . .  59,459
Selangor . . . .  65,146
Negri Sambilan . . 22,753
Malacca . . . .  9,037
Johore • . . . 28,033

Pahang . . . .  7,329
Kelantan . . . . 1,860/
Trengganu . . . 833

T o t a l 233,173

The Selected Industries in Malaya 
are estates, mining, manufacturing and 
processing, finance and commerce commu
nication and- service. State and Settle
ment Governments and Municipalities. 
Separate figures for Indians employed 
industry-wise are not readily available.

(b) 304,333.
(c) The occupations followed by Indians 

in Malaya are:
Unskilled labour 
Industrial work 
Commercial trading 
Government service

(d) Indians who have gone to Malaya 
recently do not suffer from any disadvan
tages either on account of their recent 
arrival or for being Indian nationals. 
The only legislation existing of a discri
minatory nature i« the Immigration (Prohi
bition of Entry) Order, 1953, which applies

to all non-Malayas. Under the provisions 
of this legislation the unrestricted entry 
into Malaya of aliens in search of employ
ment as clerical and shop-workers and at 
petty traders is prohibited.

Displaced Persons from East 
Pakistan

132. Shri D. C. Sharma: Will the 
Minister of Rehabilitation be pleased, 
to state:

(a) whether Government have pre-- 
pared any scheme to rehabilitate dis
placed persons from East Bengal in . 
other States of India; and

(b) if so, the names of the States 
where they will be rehabilitated and 
the period during which they would 
be settled there permanently ?

The Minister of Rehabilitation 
(Shri Mehr Chand Khanna): (a) and
(b). Yes, the following States other than 
West Bengal have so far prepared schemes 
for rehabilitation of displaced persons 
from East Pakistan:—

Assam 
Bihar 
Orissa '
Uttar Pradesh 
Rajasthan .
Madhya Pradesh Y Now Madhya Prt- 
Vindhya Pradesh /  desh.
Saurashtra Now Bombay.

Movement of displaced persons t6 some 
of the rehabilitation sites in Bihar has 
already started. It is difficult to stipulate 
any period during which the displaced 
persons will be settled in all these States, 
as land in most cases will require reclama
tion and development before the families 
are actually placed on it. It is however 
expected that in addition to Bihar, some 
families will be settled in Orissa, Uttar 
Pradesh, Rajasthan and new Madhya 
Pradesh before the next rainy season.

Indians in South Viet-Nam

„  rShri D. C. Sharma:
\Shri Kamath:

Will the Prime Minister be pleased 
to-state: *

(a) whether he is aware of the fact 
that the South Viet-Nam Government 
has issued a decree banning foreign 
firms and individuals from trading in 
fish, meat, groceries, grain, coal, oiĴ  
scrap metal and rags, transportmg pas
sengers or goods by rail or boat and 
conducting, any business on commission;, 
and
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(b) if so, how docs it affect the 
Indian traders resident there?

Tl|e Frime Minister and Minister 
of External Affairs (Shri Jawaharlal
Nehru): (a) Yes.

(b) The Indian traders in South Viet
Nam are not affected adversely by the 
decree, because most of them are engaged 
in textile trade and grocery stores. As 
regards textiles, the Ordinance states that 
the sale of fabrics, both silk and cotton, is 
forbidden by foreigners who display their 
merchandise at market places, on street 
pavements or in shops when the stock 
kept at these places is less than 10,000 
meters. Commercial Houses which have 
declared their stocks and had them approved 
by competent authorities to be over 10,000 
meters are permitted to continue their 
trade. All the Indian textile merchants 
are in a position toicccp a stock of 10,000 
meters at all times and therefore they are 
not affected. As regards grocery store’?, 
foreigners are prohibited to run establish
ments engaged in retail of such items 
as rice, charcoal, firewood, sugar, salt 
etc. to the public but food stores- dealing 
in imported goods as well as cold meat 
stores are not on the prohibited list. 
Indian traders dealing in grocery fall 
into the latter category. In addition to 
the merchants, there is the Chettiar commu
nity who are engaged in mo ley lending. 
Thig profession is not forbidden to foreig
ners. The rest of the Indians are working 
as restaurant keepers, milkmen, night 
watchmen etc. and they are not in any way 
affectcd by the new Ordinance.

Rubber Goods

134* Shri Punnooset Will the Minis
ter of Commerce and Consumer
Industries be pleased to state:

(a) what are the rubber goods that 
arc required in India for various pur
poses at present and those which will 
be required after the end of the Second 
Five Year Plan;

(b) whether any Rubber Factory 'in 
India exports rubber from India ; and

(c) if so, how much and the names of
those companies? *

The Minister of Consumer Indus- 
Uies (Shri Kanungo): (a) A statement 
is attached. [See Appendix I, anncxure 
No. 58].

(b) «and (c). The hon. Member’s 
attention is invited to the publication 
entitled '•‘Weekly Bulletin of Import 

and Export Trade Control.**

Post Offices in Ferozepore and 
Ourdaspur

135. rSardar Iqbal Singh: 
Sardar Aluurpuri:

Will the Minister of Cofenmunica- 
tions be pleased to state:

(a) the names of places where Post 
Offices have been opened in the Dis
trict of Ferozepore and District Gurdas- 
pur in Punjab during 1955-56; and

(b) the names of places where the 
Post Offices are proposed to be opened 
this year ?

The Minister of Communications 
(Shri Jagfivan Ram): (a) and (b). A 
statement showing the required informa
tion is placed on the Table of the Lok 
Sabha. Appendix 1, annexure No. 591-

Khadi Gramodyog Bhavan, New Ddlii

rSardar Iqbai Singh:
Sardar Akarpuri:

Will the Minister of Production be 
pleased to state how much profit or 
loss, Khadi Gramodyog Bhavan> New 
Delhi, has incurred in the first finan
cial year of its working?

The Deputy Minister of Production 
(Shri Satish Chandra): The Khadi
Gramodyog Bhavan completed the first 
year of its working on the 13th April 
1956 and the financial accounts are under 
preparatio;i. It is not possible to state 
precisely at this stage the extent of profit 
or loss during 1955-56.

P, & T. Office, Gauhati

Z37. Shri Debendra Nath Sarma:
Will the Minister of Communications 
be pleased to state:

(a) whether Government are aware 
that the Post Office at Gauhati m Assam 
has insufficient accommodation i and

(b) if so, the steps that are being 
taken by the Government in this regard?

The Minister of Communications 
(Shri Jagjivan Ram): (a) Presumably
the reference is to the Gauhati Head P6st 
Office, and the answer is in the affirmative'.

(b) Extension to the Post Office building 
was sanctioned oti 15th September, 1955, 
to provide the additional accommodation 
required but the Central P.W.D. could 
not take up the work for some time due to

anges in their orgahisational set-up. 
The work is now expected to be started in 
about a month’s time.
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, ChAkulia Airport

138. Shri Subodh Hasda: Will .the 
Minister of Communicatioiit be pleased 
to state;

(a) what steps Government have 
taken for water supply, specially drinking 
water, for the employees of Civil Aviation 
Department at Chakulia Airport; and

(b) whether it is a fact that they 
have to fetch water from a distance of 
more than one mile ?

The' Minister o f Communlcationa 
(Shri Jag)ivan Ram)t, (a) Arrangements 
for water supply already exist. It is, 
howerer, proposed to provide an additional 
open well with arrangements for a pumping 
plant and an over-head water tank; the 
supply of water will be piped.

^b) No, Sir.

Chakulia Aerodrome

139. Shri Subodh Hasda: Will the 
Minister of Communications be pleased 
to state :

(a) whether it is a fact that the Medi- 
*cal Officer of Chakulia Aerodrome docs 
not stay in Chakulia; and

(b) if so, how often he visits the 
employees of the Chakulia Aerodrome ?

The Minister of Communications 
(Shri JagJivan Ram): (a) Bearing in
mind that the number of staff employed 
at Chakulia' aerodrome is very small, 
posting of a Medical Officer at this airport 
is not justified. Medical aid is available 
at the District Board Ho8f)ital which it 
hardly one mile awav from the Ac rodrome 
For any emergency, first aid kit is -ivaiiable 
at the Aerodrome.

(b) Does not arise.
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L O K  S A B H A
Monday, 19th November, 1956.

'The Lok Subha met at Eleven of the
Clock

[ M r . S p e a k e r  in the Chair}

QUESTIONS AND ANSWERS

{See Part I)

12 NPON.

PAPERS l a id  o n  t h e  t a b l e

S t a t e m e n t s  s h o w i n g  a c t io i  ̂ t a k e n

BY G o v e r n m e n t  o n  a s s u r a n c e s

e t c .

The Minister of Parliamentary 
JUTalrs (Shri Satya Narayan Sfadia): 
1 beg to lay on the Table the follow
ing statements showing the action 
taken by the Government on various
» « 5uranpes, promises jiui4 un4 <̂̂rta|i4ngs 
^ ven  by Ministers c[uring the y ^ o u s
sess^ns shown ag^jnst each:

(I)

<2)

Supplementary State.- 
m « i No. |IJ.
' [6*ec Appendix I, 
ApPcxure fjo. to].

Supplementary State
ment No. IX.

Thirteenth 
Session J956 
ofLokSabha

Twelfth 
Session, 1956 
Of W c S(?bha

Appendix I, of Lok SabM
Aw«»i|Ee Mqp 152],

<4) Supplementfry State- Eighth
nfentN<^XXIII. Sewida, 1954

Appendix i, pf Lo|c
N9. €3h

368

(5) Supplement' '̂y State-' Seventh
ment No. XXV. S?ssion, 1954

Appe dix I, of I^k Sabha
Ann xure No. 64].

(6) Supplementary State- 
m ntNo. XXXIV.
[See Appendix I, 
Annexure No. 65].

Sixth Ses>io.i

B i h a r  a n d  W e s t  B e n g a l  ( T r a n s f e r

OF T e r r i t o r i e s )  D e l i m i t a t i o n  o f

C o n s t i t u e n c i e s  R u l e s

The Miaister oi Pariiamestary 
Affairs <Shri Satya Narayan Saifaa) 
on the behalf of the Bfinister of Legal 
AĤ Ors (SJ^i Pataslcar): I beg to lay
on the Table, imder sub-section (2) of
section 52 of the Bihar and West 
Bengal (Transfer of Territories) Act, 
1956, a copy of the Bihar and West 
Bengal (Transfer of Territories)
Delimitation of Constituencies Rules, 
1956, published in the NotiHcation 
No. S.R.O. 2713, dated the 15th Novem
ber, 1956. [Placed in Library. See
No. S-465/56.]

C e n t r a l  E x c i s e s  N o t if ic a t i o n s

The Minister of Revenue and 
Defence Expfmditure (Shri A- C. 
Guha): I beg to lay on the Table a 
copy pf fsaich of t ^  following Cen
tral Excises Noti^cations, vnjier 
seetipn of the Central B ^ s e  w d
§oit 1^44:

^(1) Notiflcatiqti No. }5-CpR/56,
" dated the 20th October, 1956.
(2) Notification No. 16-CER/56, 

dated fee 27th October, 1956T
(S) KotificatiMi 17. 17,€9m/ 

dated the 8rd Novembtf, 
|»56.

[Plaĉ 4 in 
661
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S u m m a r y  o f  P r o c e e d in g s  o f  I n d u s 
t r i a l  C o m m i t t e e  o n  C o a l

M i n i n g

The Deputy Minister of Labour 
(Shri Abid All): I beg to lay on the 
Table a copy of the Summary of Pro
ceedings of the Fifth Session of the 
Industrial Committee on Coal Mining 
held in New Delhi in August, 1956.

[Placed in Library. See No. S-467/
, 56].

A m e n d m e n t s  t o  D is p l a c e d  P e r s o n s

( C o m p e n s a t i o n  a n d  R e h a b i l it a 
t i o n )  R u l e s

The Deputy Minister of B ^ b ilita -
tlon (Shri J. K. Bhonsle): I beg to
lay on the Table, under sub-section
(3) of section 40 of the Displaced 
Persons (Compensation and Rehabili
tation) Act, 1954, a copy of each of
the following Notifications making 
certain amendments to the Displaced 
Persons (Compensation and Rrfiabili- 
tation) Rules, 1955: —

(1) Notification No. S.R.O. 2188, 
dated the 29th September, 1956.

(2) Notification No. S.R.O. 2503, 
dated the 3rd November, 1956.

(3) Notification No. S.R.O. 2615, 
dated the 10th November, 1956.

(4) Notification No. S.R.O. 2616, 
dated the 10 November, 1956.

[Placed in Library. See No. S-468/
56].

COPYRIGHT BILL
R e p o r t  o f  J o i n t  C o m m i t t e e

Shri S. C. Samanta (Tamluk): On 
behalf of the Deputy Minister of Edu
cation, Dr. M. M. Das, I beg to lay
on the Table a copy of the Report of
the Joint Committee on the Bill to
amend and consolidate the law relat
ing to copyright.

E v id e n c e  o n  C o p y r ig h t  B i l l .

Slirl S. C. Samanta: On behalf of
the Deputy Minister of Education, 
Dr. M. M. Das. I beg to lay on the 
Table a copy of the evidence tender
ed before the Joint Committee on ■ffitr 
Copyright Bill, 1955.

PETITION RE. SADHUS AND
SANYASIS (REGISTRATION

AND LICENSING) BILL
Secretary: Sir, under Rule 179 o r

the Rules of Procedure and Conduct
of Busines-. in Lok Sabha, I have to* 
report that a petition a:, per state
ment laid on the Table has been re
ceived in respect of the Sadhus and
Sanyasis (Registration and Licensing):
Bill, 1956, which was introduced by“ 
Shri Radha Raman, M.P. in the- 
House on the 27th July, 1956.

Statement

Petition in respect of the Sadhus  ̂
and Sanyasis Registration and Licens
ing) Bill, 1956, which was introduced^ 
by Shri Radha Raman, M. P. in the- 
House on the 27th July, 1956.

Petition Number of District or State 
No. Signatories to-vn

74 Ahmedabad Bombajr

BUSINESS OF THE HOUSE
The Minister of Parliamentaiy  ̂

Affairs (Shri Satya Narayan Sinha):
Sir, with your permission, I beg to* 
announce a slight change in the ordear 
of Legislative Business for Novem
ber 21, 22 and 23.

The seven items of Legislativa*
Business shown in the list will be
taken up in the following revisedS 
order: —

(1) States Rwrganisation (Amend
ing) Bill; .

(2) Terminal Tax on Railway- 
Passengers Bill;

(3) State Bank of Hyderabad Bill;:
(4) Abducted Persons (Recovery- 

and Restoration) COntinxiance* 
Bill;

(5> Young Persons (Hlunxiful Pub
lications) Bill;

(6) Territorial Army (Amendment>
Bill; and *

(7) Faridiabad Development Cor
poration Bill. '

I regret this revision of the order
already announced and I ' hope it. 
would not cause any inconvenience.
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• International situa tion

MOTION RE. INT2HNATi6nAL
SITUATION

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal 
Nehm): Mr. Speaker, Sir, three days 
ago, on the 16th of November, I made 
a statement in this House on the in
ternational situation with special 
reference to Egypt and Hungary. In 
initiating this debate, it was not my
intention to say much at this stage, 
but rather to reserve my remarks to
the end of the debate when hon. 
Members have expressed their views.
I feel, however, that it might be desir
able for me to bring before the House 
«ome later developments in regard to
these matters.

I beg to move:
“That the present, international 

situation and the policy of the
Government of India in relation
thereto be taken into considera
tion.”

I need not point out to this House 
how important this debate is. It is 
important because the issues before
the world today are of high impor-

‘ tance and deal with questions of war 
and peace and the suppression of
freedom and issues that affect us too
directly as well as indirectly. What 
we say in this House is not merely
listened to by our Members here, but 
has a much wider audience* in this 
coimtry and even abroad. Therefore, 
I feel rather buridened with this 
occasion and I wish to use language 
which, I hope, will not in any way
come in the way of such peaceful 
developments towards peaceful 
settlement as might be taking place. 
Three days ago, I mentioned that the 
situation was a very grave one and 
although there appeared to be some
elements of progress in it, neverthe
less, it continued very grave and was

, viewed by us with concern. That 
position remains as it was although 
there are some elements which may
be considered to be helpful. Bu^ 
basically, the situation is a very grave
one. I hope, hon. Members also, in
considering these matters which are
before us and the world, will do so
ca ln ^  and objectively and, if I may

use the word with respect, with some
caution so that their words and our 
words may not lead to greater ten
sion, and might put perhaps some
difficulties in the way of what we
seek to achieve.

Now, we read our newspapers daily
and everyday there are all kinds of
reports and allegations, and naturally, 
we react to them. And yet it is not 
particularly easy for us to find out 
what is true and what is not true and 
what is perhaps exaggerated- We
hear of Anglo-French troops landing 
somewhere in Israel. I believe this 
is contradicted. We hear reports of
Soviet aircraft going to Syria. This 
is wHitradicted and it is said that 
except for some aircraft that went 
long before the crisis as a result of
purchase by the Syrian Government, 
there has been no despatch of aircraft 
there. We hear so many other 
reports of this kind which either are 
directly contradicted or are not sub
stantiated. In these cases, there ia 
very great difficulty for a responsible 
body like us or for the United Nations
to proceed on the basis of xmconfirm- 
ed reports and it might very well not 
only create complications but come in 
the way of giving a correct lead if
those events happ«i to be not true, 
on which the reports were supposed 
to be based.

Only recently, we have had reports 
of deportation of people from Hun
gary, specially yoimg men, deporta
tion, it is said, by Soviet authorities. 
Now, the Hungarian Government has 
denied in the United Nations. So has 
the Soviet Government. I believe
even today a resolution has been 
placed before the General Assembly
on this subject based on the news
paper reports which are denied by
apparently the two Govemm^ts
which are moW concerned and which
should know. Now, it becomes ex
traordinarily difficult for any one to
come to a conclusion without further 
information or further enquiry into
the matter. In fact, I believe it was
stated in the Gcieral Assembly 00 
behalf of the Hungarian Government 
that they not only categorically deny



3/3 re 1̂  m y m m m  195s IntematUmal situa
tion

374

[Shri Jawaharlal Nehru]
this but that they have'taken steps 
to allow some representatives of ihe
workers, young men etc., to go them
selves, to sit at the various points of
exit from Hungary, to see if anything i 
was being done there or anybody was 
sent away. Now, it is quite conceiv
able—it is only a guess—that these 
young men or workers were being
sent to see things for themselves, and 
it might have been thought that they
were being deported. I do not know,
I am merely pointing out the difficul
ty of getting a correct picture.

Now, in regard to Egypt, as the 
House knows we m India have been 
Ultimately associated with events 
during tiie last few monlhs. To begin
vith, even our relation^ with Egypt 
ire intimate, and we are in constant 
touch with what happens there. Ever 
since tl^ nationalisation of the Suez 
Canal, we were in very intimate 
touch, so that whatever happened did
not ccrnie to us without any fore
knowledge of the events preceding it. 
l ^ t  is, we w ^ e  in a position, we
were in a much better position
to judge that situation. It was an 
open situation at that time. Later 
things have happ>ened in Egypt which
are rather confusing, say, the state of
affairs at Port Said etc, but the broad
facts were clear to us and therefore
we ventured to express a very clear 
and definite opinion about it.

In regard to Hungary, there was a 
difficulty that the broad facts were
not clear to us, and also the occur
rences in Hungary took place at a 
moment when suddenly the interna
tional situation became veir much 
worse and we had to be a little surer 
and clearer as to what had actually 
happened and wh^t ^ e  present posi
tion was. Therefore, we were a little
cautious in expressing our opinion in 
regard to facts. We -̂ êre not cautious 
about j^^ressing our opinion in re
gard to ^ e  general principles that 
riiould govern conditions there. A§ 
the House Jmpws, r i^ t  from the very
beginning ^e lyiade perfectly cle?r
lliat in regard to flimgauy pr ii> 
r ^ ^ d  to Egs^t or an^herp

any kind of suppression by violenty
elements of the freedom of the people
was an outrage on liberty. I said 
that and I made it perfectly clear
firstly foreign forces should be remov
ed both from Egypt and Hungary—
although the two cases are not
parallel, the facts are different, b^t
this fact was there; secondly that the 
people of Himgary should be allowed, 
should be given the opportunity to
determine their future.

I believe even now facilities are not 
being given both in Hungary and in 
parts of Egypt occupied by foreign
forces like Port Said, like the olj^er 
parts occupied by the Israeli Army, 
to outsiders to go there. On the last 
occasion I said in this House that from
the reports we had received, condi
tions in Port Said were very bad and 
that casualties were heavy. The 
statement I made was cautious. The 
reports which we had received were
much worse than what I had said, 
but because I did not wish to proceed
on those reports without further con
firmation, I moderated my language ij? 
describing it. The fact is that even,
up to now, so far as I know, nobody
is allowed to go into Port Said. The 
reports that came to us previously
were partly from refugees and we dp 
not usually attach very great impor-r 
tance to a statement of excited refu
gees—not that they deliberately mis
represent, but they are emotionally
wound up and they tend not to giye
a correct appraisal of events. The 
reports that came to us about the 
events in Port Said were the reporiks 
of some foreign journalists who had 
gone to Port Said at the peril of their
fives and who had made these stat^
ments in f o r e ^  papers in Europe. 
fivOT so, we hesitated to accept thepi 
because they were so bad that we
thpu^t they should be conftoed. fei 
fact, we have been suggesting m the 
case of Egypt, as in the case gf
Hungary, that it is desirable f r (^
every point of vi^w pveij from  the 
ppint view of the occupying ioTcê  ̂
ihat impartial pbse^er§, preferftfejy 
sent by the Spited Nations, s^pu^
look §t fhf thinj^ ^er^ ?i|d I
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earnestly trust that the Governments 
or the authorities ecmcemed in both
placed will pertnit this to be done, 
otherwise all kiilds df wild reports 
are circulate dnd be lieve  in.

We haven been, receiving ffedrly full
accoilht3; dispatches from our 
EmbasEiies abroad, our Missicms
abroad. Almost daily we get
these reports from New Ybrk, 
frcttn Washington, frotn Lond<»i  ̂ from
Moscow, frool Belgrbde, from Gairb, 
Beirut, Dama^us, Beme and sonle
other places, from Vienna and Buda- 
pfest dlso, because we hav6 had one 
of our young officers in Budapest 
throughout this period. It was tt*ue 
that- he colild not communicate with
us easily and his telegranis usually 
reach us now about six dayd late 
because they have had to gb to Vienna 
presumably by road and thra they 
ate dispatched from Vienna. Gradual
ly the picture of evehts hfes takai
some clear shape. All this daily in
formation that we get not only from
our Missions but by the courtesy of
other Governments,—^more especially
i ain ^ t ^ i i l  to the information we
liave reteived from the GdVemmmts
of thfe United States, of C^ada, df the 

Unidn, of Yugoslavia wid soine
6theft̂  Governments too—all th «e  des- 
tĴ atdĥ fg h^vfe ;re îiited in such an
kbimdanCe ot lnfbi*iatien which iS 
oftfeh contradititery, which cbhttfedict
each other. I Will Say it giVes & 
flkture Whidl iS a very cohfused
picture, hut it is tfue, I think, that 
otie can niike k f&it a{>pf£liftai Ot th «e
events. Now, may I jiist say, wi&-
•Ut mentioning o\xt i^fepfesehtativ^ 
ahtoad, that 1 should like to express 
my aftpreei&tion at the wofk doile by
our Amb&ssiidot in Cairo which has 
been of & h i^  otder.

So far as the situation in Egypt is 
concerned, the House knows that toe 
first eentingent of otif fenifes has 
aii^ady gotie thê e. bthers willMow. I to feake it i^ectiy
clear bn What Cbnditiens We sent these 
forces to join the l/flited Natiotorf 
fofdes. first of fill, we made it dear
that it was oiiiy if the Gove'ttmimt 

miy th&i w« wdtili!

send them, secondly they Were hot 
to be considered in any sense as a 
continuing force continuing the acti
vities of the Anglo-French forces
which was entirely a separate tViir̂ r, 
thirdly that the Anglo-French forces
should be withdrawn, fourthly that 
the United Nations force should 
function to protect the old Armistice 
line between Israel and Egypt, and 
finally that it should be a temporary 
affair. We are not prepared to agree 
to our force or any force remaining 
there indefinitely. It was on these 
conditions, which were accepted, I 
believe, that these forces were sent 
there. I repeat this because, unfortu
nately, statements are sometimes 
made about this United Nations In
ternational Force which are not in 
consonance with the decision of the 
United Nations or, I believe, with the 
-agreements arrived at by the Secre
tary-General of the United Nations 
with Egyptian Government.

■riien, the first question that atises
in Egypt at the ptesertt ihoment in 
regard to the Resolution df the United 
iPjdtions General Assembly is that of
the withdrawal of the Angio-I^nth
and the Israeli forces from Egyptian 
teiWtory. This is a datigefous issue 
because if there is any attempt to 
create delay an3 certaiiily if there is 
any attempt not to Withdraw, there 
is likely to be a resumption of hostili
ties which, 1 think, will be on bigger
scales than earlier.

It is stated-4uid 1 beUeve on fairly
good authority—-that there has been 
some days ago, pefha<>s, sdme addi
tion to these fdi-ces' 6ne dbes not 
know When rometimes forc^  are ex
changed, some are Withdrawn and 
some are sent and sd one cannot say. 
Slit, ahybow, it is a vital matter that
Ahglo-JS-enCh and Israeli forcfe  ̂
should withdraw frorti the area they 
have Occupied because withoiit tĥ it 
nothing else cail be got gpirig and sb 
t e g  as they i*«naifi, there Will
constant feaf o# hdstflitlfe being
1 eHciuicn.
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I have already mentioned about 

Port Said which requires immediate
attention and which can only be done 
properly by observers being allowed
to go there and report. The House 
may know that we are sending—I 
think tomorrow—a very large aircraft, 
in size about 3 Dakotas, of medical 
supplies and relief goods which are 
being taken both to Egypt and to 

'Hungary.

In Hungary, as I said, the condi
tions, especially the rather detailed 
developments, were for some time 
not at all clear to us. I am not quite 
sure if they are completely clear even
now; but, I think the broad facts are 
clear enough. There is little doubt 
that the kind of nationalist uprismg 
which took place there after dem o^-
trations etc. developed, after commg
into conflict with the Soviet fo r c «
there The Soviet Forces were with
drawn from Budapest Md a s t ^ -
ment was issued on the 30th October,
embodying the Soviet poUcy in regard
to these coimtries, which stated that 
they would withiiraw their forces
after consulting the Warsaw Powers
and so on and so forth.

It is a fact, I think, that they were
withdrawn. But. very swn after. 
Other events occurred in Budapest—
and this matter is not quite clear—I 
think not in Budapest but in Himgary
and within 3 or 4 days the Soviet 
forces returned and in far greater 
mechanised power. There were big
conflicts in Budapest which were
ultimately suppressed by the Soviet 
Armed Forces. Some people say that 
even while the Soviet Forces were
withdrawing from Budapest round
about the 29th or 30th, actually the 
Soviet Army had come across the 
frontier and that this was not^^ I
may use that word—a bona fide with- 
drdwal at all. Others think that 
something happened in the c c ^ e  of
those two «r three days which made 
the Sovllt Gor^mment change ite 
policy, because we must remember 
th*t tetore any Goy«niment does 
that, nkff* •■peeially th« Soviet Gov- 
urmumit «c Ife* B rill* Gormmant

or any major power, all these separate 
questions are weighed presumably in 
the light of other international
developments and with the possibili
ty of a bigger flare-up. That is 
always in their mind. Anyhow, the 
fact remains that the Soviet Forces
came back and there was a major con
flict in which a fairly large number 
of Hungarians suffered as they fought
very bravely. And, it is possible that 
the Hungarian Army itself was on 
the side of the Himgarian people and 
in the initial stages the Soviets also 
suffered fairly considerably, though, 
naturally, in lesser numbers. It is 
not, at the present moment, of any 
great importance that we should know
the details of this. The major fact 
stands out that the majority of the 
people of Hungary wanted a change, 
political, economic or whatever the 
changes were, and actually rose in 
insurrection after demonstrations etc. 
to achieve it but ultimately they
were suppressed.

I think it is true that there were
some elements on the side of the 
Himgarians which might be called by
a word which is rather misused some
times, ‘Fascist’ elements. I think it 
is true that outsiders also came in 
because the border fbrces were not 
fimctioning and I think it is also true 
that arms came from outside to some 
extent. All that is true. But, while
all that is true, this is not the major
fact. The major fact is that the peo
ple of Hungary, a very large part of
them, claimed freedom from outside 
control or interference, objected to the 
Soviet Forces coming, wanted them to 
withdraw and wanted some internal 
changes in their Government. That 
is a basic fact which nobody can
deny.

Another rather implicit feature of
the situation, perhaps, more signifi
cant than even the fighting that the 
Hungarian people indulged in is the
fact that when fighting stopped—It 
stopped some days ago, I think Hiey
are not fighting now—certainly in
Budmpert not in Hungary—in ipit® oC
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all this, there was rather an extra
ordinary demonstration of passive 
resistance. That . is, the people ol
Budapest refused to go back to worJt, 
jefused to take part in other normal 
activities at a time when the city
was suffering very greatly by tne 
^oppage of work during the period ol
armed conflict. In spite of edl that 
resistance, to forces by fighting, this 
resistance of people in a peaceful 
passive way seemed to be, so far as 
I  am concfemed, more significant of
-the wishes of their coimtry than an 
armed revolt which nught be aroused 
ft)y some groups here and there.

I wonder how many of the hon. 
Jylembers present here have in mind 
-the past history of Hungary. It is a 
rather tragic history with frequent 
attempts to attain freedom, frequently
'suppressed. During the regime of the 
JV.ustro-Himgarian Empire, there were
such attempts. We know well, nearly 
-40 years ago, when we in this country
•first had this picture of non-co-opera-
-tion put before us by Mahatma Gandhi 
-what we were told; and we really
read about the kinds of non-co-oopera- 
tion or something like it in other coun-
^ e s .  Amoiig those coimtries, more 
especially it was in Hungary, where
somewhere in the middle of the 19th 
century, a movement of passive non
cooperation, passive resistance arose 
imder the leadership, I think, ‘ of

O ’Dver, which achieved some objectiv-
«  too, though not completely. But 
then, 5 weeks before the First World
War was over, just after the October 
Bevolution, as it is called or soon
after, I do not exactly remember the 

Miates, but anyhow, in 1918, there was 
an upheaval in Hungary; Austro-
Hungary was breaking up; the German 
armies had been there and they, were
withdrawing and there was an up-

"lieaval more or less on the lines of the 
upheaval in Russia at the time. The 
leader of that was one Belakuhn, an 
associate of Lenin and he established 
the Republic of Hungary. That was 
«  time of intervention by other 

:foreign countries in the affairs of the 
^Soviet Union after the Revolution.

The Rumanian Army marched dnto 
Hungary then, and suppressed this new
Republic of Hungary and suppressed 
it, so far as I can remember, in an 
exceedingly ruthless manner. In fact,
it was not merely a suppression of the 
Republic, but widespread loot of
Hungary by these armies. As a result 
of that the Republic of course, ceased 
to be and a regime was established 
under Admiral Horthy, a kind of feudal 
regime; hon. Members may perhaps 
remember that Hungary has been in 
the 19th and 20th centuries one of the 
most feudal countries in Europe, with
very large land-holders, with very
out-dated aristocracy. There was 
conflict between the various groups. 
Anyhow, Admiral Horthy’s regime was
there. I had a glimpse in 1918 when
I happend to be in Budapest. It was 
not a very satisfying spetacle; then 
came the big war. I merely mention 
these just to bring to the mind of the 
House this tragic history of Hungary, 
and there are many names connected
with Hungary which are famous in the 
fight for freedom of peoples. Any
how there is little doubt that the 
present movement in Hungary was
a popular one; it was a movement 
with the great masses of the people
behind it, with the workers, with the 
young people in it; maybe, of course, 
a number of people against it, I cannot ' 
speak about all of them and this, I 
think, has, as I said, become even
more patent by this i>assive resistance 
of the people inspite of the heavy
army’s strength being opposed to
them.

So far as we are concerned, we 
entirely agree with what has been 
stated in the joint statement issued 
by the four Prime Ministers a few
days ago. Apart from this, there is 
this aspect, if I may say so. The first 
thing, I think, is that qualified obser
vers could go, whether it is Port Said, 
whether it is other parts of Egypt 
which are occupied by foreign forces
or whether it is Budapest or some
parts of Hungary, they should go and 
their mere visiting there will not'
only bring out faets, but will open j i
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window there, which the world can
look in, and find out what has hap
pened and what is happening.

Now, behmd all these, there are all 
.kiiids of iyther forces at work and 
'otRsr dangers. We want naturally 
foteign fortes to be withdrawn from

aS 'vl̂ ell ds Hungary. Of course
this qiiestion does not arise in Egypt, 
beeausfe there is a Qoverninent there, 
btit in Htthgary, rt does arise. iTie
Hou^ knows that dufriii  ̂ the last year
or tWo, ihere h ^  been certain currents 
aild motions in Eastern Etiropfe, in the 
Soviet Union, itself, which havê  to 
some extent liberalized the function
ing of the regiJttes there, which in
Poland went i>erhaps farther than in 
other plac«, and the ârtie ferment 
existed in all countries, and the fact 
ijtrhicfe hasf always to be borne in mind, 
not only by us but by other Cotintries 
was that if aiiythihg is done which
comes iti the way of this internal and 
orgahic proems of change, which may 
well have the opposite effect to that 
intended, theri it beeoines tied up with
the larger issues of war and peace. 
What do we see behind these issues?
In the final analysis— f̂ear, fear of the 
Western Powers, of the atrned might 
of the Soviet Union, fear of the Soviet 
Union, not only of the armed might, 
even more so, of the i>ossible armed
might of re-£trmed Gertnany. 
All over Eastern Europe, t^heiher it is 
Poland or Hungatr at Czechoslovakia
and those countries which hstve 
suffered from invasion repeatedly 
from the German side, there is this 
fear of an armed Ciermany; there may 
be fear from the Soviet Union; it may 
be a balancing of fears, but there Is
that fear and because of the fear of
the Western countries against the
suritled might of the Soviet Union, 
there came into existence the N.A.T.O. 
and much later, also the other pacts 
and military alliances like S.E.A.T.O. 
the Baghdad Pact and the like. Then 
came into existence as a counterblast 
tM  WirsaW Treaty, each pretending 
to be sth association for peaceful

defence against attack, each having,
the effect really of frightening the- 
other party and making it more a?p- 
prehensive of danger and, therefore^ 
helping in this race of armaments.

Because of this background, T^hett 
situation arose in Egypt, that is to
say, about 3 weeks ago, when the
Anglo-French bombing of Cairo etc.
took place, immediately there was a 
danger of this spreading. The Hunga
rian situation arose and the two taken, 
together definitely, greatly added to
this danger. Now, hon. Members will
see—I speak with respect and with
deference—it is not my intention in
my present speech to go about con
demning countries—not that their
acts are not worthy of condemnation,, 
but the fact is that because of these 
two, the situation in Egypt and the
situation in Hungary, every attempt 
is made by one party to lay stress on
what has happened in the other place
so as to hide its own mis-demeanour. 
There was the Anglo-French action in
Egypt and there was a world outcry
against it in the United Nations. Then
came Hungary. Bad enough. But 
immediately it was made use of to
hide what is happening in Egypt. The
struggle in Hungary was the baskr 
thing so as to somehow cover up the
misdeeds in Egypt. Now on both sides
this'is happening.

Now, I do not mean for an instant
to say that we are nobler or higher or 
purer than other countries. But we
happen to be in a position which per
haps, to some extent, helps us not tô  
get so frightfully excited about one
side or the other and, therefore, we
can view these events a little more ob
jectively, perhaps.

Now, so far as recent developments
are concerned, the House will know
that only yesterday Premier Bulganin 
issued an appeal. I received a letter
from him containing some proposals
for a conference to consider the worlds
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situation and mora especially disarma
ment. the various proposals hSv6 
been examined and there is no doubt 
that disarmament is of high iirijkirt- 
ance, more especially in this context. 
This question as to whether there is a 
conference or not and whether this 
question of disarmament will be con
sidered will really be decided by the 
Big Powers. . We haven’t got a big 
army to disarm. Anyhow, in this con
text, it is the three or four Big Powers
that really count. They have to 
decide this, if we can be of any help 
in this business, naturally our services
will be there.

Now I should like to put before the 
House a feW other consid-eratibns, 
rather to look behind the surface of
things, into the deeper changes that 
are coming out. First of all, we see 
this brutal exercise of violence arid 
armed might against ■tsreaiker coun
tries. Prima facie, this a|?pfears to be
the triuirt{)h of violente and armed 
might arid this puts every militarily
weaker country in peril, its indepen
dence iri danger, and more particu
larly, every ccatritry in Asia and Africa
must feel this dariger. Th^ is so. 
But there is another aspect of it and 
that is this exhibition of violence and 
armed might has failed or going to 
fail. It has created great damage, 
greart suffering ind great bitterrieiss 
but in the final analysis it has failed
or, I think, is likely to fail in îchievirig 
anything. Take the aggression of
Egypt. I think it is fairly clear th^
the United Kingdom sirid France have
not gained anything arid are not going 
to gairi anything; they will lose mucli. 
Apart from the fact that Egypt has 
suffered ti^efrieridously, the tfnited
Krngdolm atid FfSce Rave also suffered, 
not iri human beings so rimch although 
€?veri th'e Iom of’ hurhan beings has b e ^
far rhofe cctfisiderable iri the Anglo-
French side because of the round
about fight and the jiarachute laridirig 
etc. Then thefe are the very heavy
financial losses Which g6irig t<>
continue which Will Upset sfll these

countries’ economies. It will affect 
the whole patterri of trade and every
thing in countries like the United 
Kingdorii and France. The results of
this adventure iri Egypt are going td
bfe very serimis arid probably lasting, 
a lotrig tiine.

It is said that this Operation pre
vented the Russians from comirig into 
the Middle East. I confess, 1 do not 
see how it has pi^verited the Russians 
coming in. It has, iri fact, possibly  ̂
opened the door thtough whieh they
riiight come in future, jUst as thê  
Baghdad Pact, which was nieant to
protect the Middle East from the- 
a parte or the defence pact, as it is 
called, really resulted in the Soviet 
Union taking far greater interest in 
the Middle East than they have done 
previously. So, this argument that 
the aggression in Egypt has succeeded
iri keeping Russians out does not work
at all. Iri fact, I think, it has made 
the Middle East becoming the possible 
scene of a major conflict relatively
easier. So, in the final analysis, what
ever Egypt may have suffered and
England and France riiay have suffer- 
red and may continue to suffer, they
are more to Idse than Egypt has 
suffered.

Now, tak-e the other side—^Hungarŷ  
arid the Soviet Uniori. liiere was rio 
iriimediate aggression there in the 
sense of soriiething militarily happen-* 
irig as there was in the case oi Egypt. 
It was really a contiriuirig iriterven- 
tion of the Soviet armies in those coun
tries based on the Warsaw Pact. NoW 
I aril not very riiuch concerned about
the legal iriiplicatioris of the Warsaw 
Pact. It may be that some lawyers
may say that strictly in terms of the 
Warsaw Pact the Soviet army should 
be preserit there, fitit that is a very
small matter. The fact is, as subse
quent everits have shoWn, that the
Soviet atiriies were there against the 
\ îshes of the Hungariari people. 
That is clear.

Siiri ltama& (Hoshangabad): 
Welcome change.
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Shri Jawaharlal N etai: Any other
explanation is not adequate. It is true 
that the great force of the Soviet
Union triumphed in the military way 
from Budapest to Hungary. But at 
what cost? And what the final out
come wUl be, I do not know. I have 
no doubt in my mind, whether it is 
sooner or later, the Hungarian
ple, who have demonstrated so vividly
their desire for having fre^om , desire 
for having a separate identity and 
not being over-shadowed by any other 
country, are bound to triumph. I have
mo doubt in my mind about that. Of
course, I cannot say what intervening 
difficulties may come because of this 
world situation which is very very
complicated.

But apart from that, we must realise 
that all these events have powerfully
affected the prestige of the Soviet
Union in such matters not only in the 
many coimtries which are supposed 
to  be imcommitted countries but more
in countries and governments which
iDelieve in that country, European 
■countries including, if I may say so, 
the people of the Soviet Union itself. 
That is a much more precious com
modity— t̂he respect that a country, 
its Govermnent and its policy has—
than anything else, financial or any 
^ t  you may lose. We see today, 
therefore, powerful trends, I believe in 
every country whether it is the Soviet
Union or England or the countries of
JJurope or America, and certainly in 
Asian and African ^countries, trying
to  understand . what has happend, 
trying to find out what they should 
do and in a state of considerable 
confusion. Even the clarity of those 
people who were intimately tied up 
-with one particular policy, with one
particular, if I may use the word, bloc
of countries is not so quite clear in 
their minds as to whether that policy
was the correct one. In the Soviet
Union it #as some time back that I 
said, two or three years back, that 
•certaia new trends displayed them
selves and affected the life and acti-* 
^ ties  ^  the SoYiel Union end later

the East European countries. But 
we have seen that the progress made 
was too slow in the East European
countries and they wanted it to be
more rapid, and this created a 
difficulty for the Soviet Union, think
ing as they do, with the result 6t this 
conflict. Whether this conflict will lead
to a greater liberalisation on the part
of the Soviet Union or the reverse I 
cannot say. I would have been clear 
in my mind but for this complicated 
international situation. But apart

i from the immediate future, as I just 
said, I have no doubt that forces have
been set in motion in all these coun
tries among the rulers and among the 
common people—in all these countries 
including the Soviet Union or
Western European countries or 
elsewhere—^which make people
think on somewhat different lines. 
They say, I believe, that they have 
been going along wrong lines. All the 
system of pacts and alliances, where
has it led them? Not to peace or
security, but to trouble. What is the 
position now of the Baghdad Pact. 
You may talk about the Baghdad Pact, 
but everybody knows that the 
Baghdad Pact is dead and it has abso
lutely no life left in it. What the 
SEATO alliance is doing I do not 
know, but we have not heard of it 
for a long time—it may be in a
dormant condition. The Warsaw 
Treaty— ŵe see the effect of it and the 
reaction to it in the East European 
countries. It may continue, that is, 
in form; it has lost its contents.

Regarding the NATO we have s e ^
the differences between the powers
included in the NATO. It has ceased 
to be, if it was so earlier, a kind of
spiritual crusade. Both were in a 
sense spiritual crusades against each 
other. Both have lost that spirit of
crusade. They have only become
some paper arrangements behind
which certainly are the armed forces
which lack on either side their quality 
or the spirit which perhaps gave them 
some meaning previously.

So we have arrived at a stage when
yiol^ce has interfered, and the us*
of armed forces by the big countriee, 
whiia apparently it haa schicTad
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something, has really showed its 
inability to deal with the situation.
It is the weakness which has come out 
in the present day world.

But the fact remains toat in people’s 
minds violence has been shown up and 
this ferment is bound to continue
working I earnestly hope that as a 
result of all these we may survive this 
crisis and than take further steps 
towards disarmament, towards put
ting an end to all these military 
alliances which have proved so worth
less and, in fact, proved so dangerous 
and try to fashion some new line of
approach.

We have often been told, we know, 
that technology has greatly, advanced, 
and technology has got us the atom 
bomb and hydrogen bomb which
after all is the result df technological 
process. When we reach higher 
levels of technique, the higher levels
demand a higher level of international 
co-operation; they demand really a 
higher level of social organisation; 
they demand a higher level of inter
national co-operation. You cannot 
have an advafllfed technology and an 
out-of-date society and an out-of-date
system of international relations.

The difficulty is that while tech
nology has gone up to hydrogen bomb, 
our international relations are still 
very backward and have not caught up
to that. So long as they do not catch 
up, all these frictions will continue. 
In our aspect of this question we have 
-these ideas which people, often people
o f  great merit and integrity, have 
pursued in crusading way—com
munism or other ‘isms*. There is no
•doubt that the appeal of communism 
affected large numbers of young men,
not today, but 38 or 39 years ago, and 
it has continued to do that in varying 
degrees. All kinds of organisations 
"were formed—Cominform, Comintern 
and so on and so forth. Even though 
communism gradually became some- 
"what more, if I may use the word, 
respectable in people’s jeyes in the 
sense that communist governments
functioned as other governments, 
J^evertheless it had that aspect of

some kind of religion often spread by
intervention. Whether it was armed 
intervention or other intervention
depended on circumstances. Gradu
ally that has become less and less, 
but it is there.

The whole basis not of the internal
economic system which is apparent— 
you may agree with me or not— b̂ut of
the international implications of the 
internal economic system of the coun
try is such as to cretate apprehensions 
about intervention in other countries. 
And we have seen, in fact, instances, 
but the most recent instance is the 
fact tiiat undoubtedly the Government
in Hungary was not a free Gk)Vem- 
ment, was an imposed Government, 
and that the people of Hungary were 
not satisfied. Ever since the last war, 
ten years have passed and more than
ten years have passed, and if in the 
course of ten years in Hungary the 
people could not be converted to that 
particular theory, it shows a certain 
failure which is far greater, wlhich 
seems to me the failure of the military
coup. It indicates that aU of us, 
whether we are communists or non
communists or anti-communists, have 
to think afresh. We talk about viol
ence. The question of Egypt has come
up and the question of Hungary has 
come up. For the moment it has put 
aside other questions. Whether it is
Africa or parts of Asia, ^sentially
there is no difference, except that one
gets used to evil. A new evil creates 
a sudden reaction, while the old evil 
we get used to. Therefore we have to
view this matter from this point of
view that whether the evil is a new
one or an old one, if it is based on 
violence, if it is based on the suppres
sion of a country and a people bj
armed forces, then it is a bad thing and 
it has to be removed, liquidated, be
cause so long as it is not done, it will
create trouble and friction and possi
bly lead to war.

Therefore, apart from the outward
features of the present crisis, there is 
this crisis of conscience, a spirihzal
crisis almost in peoples* minds. I
hope that mere strong reactions 
events will not toiother this spiritual
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cHsiS, this attempt to find a
way of ihteriiiitidhal codpetatiofi. 
That way, I wofelfl robniit, it has been
sh<jWn cianriot basfed ett, or can
not have any stability i! it is bfis§^ 
on armed forces being used to sup- 

people, wherever they may be
and HdwfeVer they may exist. If that
fict is accepted, let us have full ftee- 
dofn, whether it is a communist 
sotriety or an anti-communist society.
If Violence is once taken away and 
the ways of violence and the w6y^ 
of suppression, then everything^ all 
tilfê e tiieories, have a free field. They
c4h tie experimented upon and we
shall learii fcy the experience of
otjifers, adopt such things as we like
arid not adopt things that we do not 
like arid progress m this way.

T^ere is one thing m&te b^ore I 
finish. I have in view a certain coti- 
troyersy that has arisen in i-eg^d to 
India’s voting in t!he Uriit€fd Nations 
on a resolution on Hungary. We
circulated through the trtjk feabhi 
Secretariat to hon. Members tw6
speeches relating to Hiingai^ dfeliver- 
ed by our repirfesfentatiVe, Shri 
Krishna Menoh On the 8th arid 9th 
November. We got t h ^  day before
yesterday;

AcfaaTfa Kfltlaljkiii (^hagalpur cum 
PuiniGa): We have ^bt thein here just 
now.

SfiH lawaharlal Nehm: I dtri
soi^y. Ariyhow, we got them dajr 
b^6i:e jr^efday and it was yester
day t M i  i  said that copies had to be
made. A  reading of these speeches 
will give a better idea than any 
quotation I can give.

I have tbday got further details of
the vOtitti dri those days. I would
have gladly cilrculated it, but I got 
the lelegi*^ only this riioming. That 
re^lUtidri consists oi nine para
graphs. I think some oi you have
got it. The first five paragi^l^hs are 
wlhat are eaUed this “prtambl^*; trie 
next four are cjdlled *‘bp^ativ^*’. 
Now the vetiiig bn the festihltibh Wks 
on ieach aSiMfrals i>era»yi&
not know 1«rbeaiit hrfl:

w ^  «ie exkei hgures, dr what India
did.

Preamble 1: Iridia abstained.
Ther^ were sixteen absteritioris arid 
m m  dbstairi^d. t>teanible 2: Iridii
abstained.

Sitfi Itamaiii (lioshangabad): May
I rfequest the Priihe Minister to teH
US' ih each case how the Arab-Asiam
Gtbilp t̂ eacted voted.

S M  Jawaharlal NeMrtai I will
read out. More or less it is the
same, with slight variations.

In regard to the first part of the 
Preamble thj§ ftbsferitibris were
Afghanistan, Austria, Btuina, Cam
bodia, Ceylon, Egyirt̂  Finland, India,. 
Iriddhesia, Jordan, Lebanon, Libya,. 
Saudi Arabia, Syria, Yfelnen, Yugo
slavia. With slight variations thk
cofitinued^ the abstentions in the
Pireamble.

Preamble 3: as in Preamble 2;
India abstained.

Preamble 4; Iridia ^st^ned with, 
that Group.

Preamble 5: Ihdia abstfdned With 
the big Group.

l^ow we come to the operative
pdi4; in which there are four para
graphs.

Operative 1: Indid abstained. 
ikk m m May we res-

peetfliliy 1‘̂ ufest the Prime Minister 
to dtit the operative part.

Shri Jawaharlal Nehru: The whole
resolution?

Mr. M a te r : Copies of the reso- 
lutibri ihaVe b ^  cii:culated. Hon. 
Mfettib§rs iriay kiridly look into the
re^lutibn.

SvtiMk m tL  MctiibWS: We have riot 
got copies. .

|>r. iBunclaram (Visakha-^
pktnm ): dnly the two speeches of 
Shri Itrishna Menon were circulated.

ftBH Sliiiitti: Iri view of the Priine
j m s U n  & t d | b t i d i i  st& teiriGrit r io w ^
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i^d alsp I belLeye on Friday  ̂ that the 
‘Goveminent stands for ^nd has sup
ported the withdrawal of tl]^ Russian 
forces from Hungary, n^ay I as)̂  
whether this abstention from voting
on paragraph 1 of the operative part 
o f  the Resolution, is consistent with
■Govemnient’s stand?

Shri Jawaharlal Nelirat There were 
four resolutions on Hungary. India 
voted in favour of one and abstained 
from some. We .must read it in the 
context. When India abstained she 
stood for withdrawal, but I am for
the moment giving facts regarding the 
context and the way it was put.

The operative part is—
“Calls upon the Government of

•the Union of Soviet Socialist 
Republics to witl^draw its forces . 
from Hungary without ^ y  fur
ther delay.”
That is one.
The second is—

“Considers that free elections 
should be held in Hungary under 
TJ.N. auspices as soon as law and 
order have been restore4 to
able the people of Hungary to 
determine for themselves the 
form of government they wish to 
establ^h in their country;”
Here separate voting took place on 

the phrase “under United Nations 
auspices” . In this voting, India voted
against. So also, apart from the otli^
countries mentioned previously, 
•Ceylon and Yugoslavia. 'Riey voted
against this phrase “imder tJnitecJ 
Ifations auspices” . This was the only
"tiling th^t India voted a g a ^ t ip th.e 
whole resolution—the' phrase “under 
"United Nations auspices” .

In the remainder of paragraph 2 
India a1»stained and in paragraphs 
ihree and four also she abstained. 
Whea finally the resolution ,was put 
as a whole with the phrase ‘hinder 
United Nations auspices”. India voted

T ^ t  I# the |i t̂U9} po^tipn.

A d u rya WJJP S)l“  v o fe i
a ^ n s t?
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At ^Riiat

Acliarya Kripalabi: Who else voted
ggainst the whole resolution?

Shri Jawaharlal Nehra: Apart from
a number of countries associated with
the Soviets, Yugoslavia, India, Poland. 
Bumania, the Soviet Union, etc., about 
eleven of them.

§lin Kamath: Asian-Africsm Group 
abstained?

/
Shri Jawaharlal Nehm: That is all 

I have to say. I beg to move my
motion.

Skri Asoka Mehta (Bhandara): We
are grateful to the Prime Minister for
the information he has given. We 
would also like to be enlightened why
we abstained on some of these clauses.

Shri Jawaliarlal Nehra: I have s^4
that. It is because we did not 
the whole context. '

Shri Asoka Mi^ta: I would like to
know—let us take paragraph by para
graph.

Sliri Jawaharlal Nehrp: Two or
three resolutions were put out that 
day and we did not like the whole
object and the context. These are 
broad directions; for instance, if there 
is a resolution, you have to see the 
pontext. You have to rely on thp 
judgment at the time. One does npt 
have much time to consider these 
matters.

Shri Kjunath: May I request that 
pqpijBs of India’s amendments-----

Mr. Speaker: The hon. ^m her$
will reserve their comments; they will
have an opportiimty to speak.

Shri ^ a w ^ r W  Nehjrff: I sugge^f 
t ^ t  ^he hpn. Miemt>ers may r<B,ad ^
a p e x e s  pjf l l̂ î IQIslwa Umon* 
fpeecjies 0iat have cirpu]#^
|)fcaiisg ^ ey  with pm ts
J)§ye ^ n  r ^ e i
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Shri Kamath: I suggest that copies
of India’s amendments to tMs resolu
tion may be fum i^ed to us now or
tomorrow. India moved some amend
ments but they are not available
either in the Parliament librsiry or in
the Ministry.

Shri Jawaharlal Nehm: I am not
sure whether we moved any amend
ment to this resolution; there were
amendments to the other resolutions;
I am not sure whether they relate to
this particular resolution and I have
no further information on the subject.

Mr. Speaker: Motion moved:
'That the present intemation^

situation and the policy of the 
Government of India in relation
thereto be taken into considera
tion.”

The hon. Members who are leaders 
of various groups will have thirty 
minutes and the others fifteen 
minutes.

Shri A. K. Gopalan (Cannanore):
At the outset, I welcome the Prime 
Minister’s statement on the interna
tional affairs and the stand taken by
India in the United Nations. I am 
sure there will be general support in 
the country for the statement.

In the crisis that has developed as 
a result of the Anglo-French aggres
sion in Egypt, there has been unpre
cedented imity in our country in sup
port of Egypt. That unity revealed
that, despite many differences amongst 
us on many issues, we stood together 
im our love for peace, freedom and 
himian dignity. That imity has got 
to be maintained because, as the 
Prime Minister has pointed out in his 
statement, the world situation remains 
grave today.

It is all the more necessary to
stress the need for this imity, because, 
while we all feel the same way about 
events in Egypt, even among the free
dom loving forces differences exist on
the assessment of what has taken 
place in Hungary. About Huiigary I
shall speak later. But, I want to make
it clear at the outset that our party

shared the deep distress expressed by
the Prime Minister about the events
that have taken place there. Our
heart goes out to the Hungarian peo
ple who have suffered heavily during
the last few weeks.

A few weeks ago when news came
about the cease-fire in Egypt, there
was a general sense of relief not only
in our country but throughout the
world. We felt that peace had been
saved. Today, however, we all realise
that while cease-fire was a big victory
for the forces of freedom and for
world public opinion, the crisis is not
yet over. He has given expression to
the sentiment which we all feel when
he said that although there had been
improvement in the situation, if fur
ther tendencies were not checked,, 
there would be deterioration of the
situation and a reversion to warfare.
Tension continues. Why is it so? Is
it only because it is the aftermath o f
the armed conflict? I think it is not
the only reason. The real reason for
the cpntinuation of tension lies deeper.

As he has just now pointed out, in
recent years many places of Asia and
Africa held in colonial bondage lo r
long periods have won freedom and: 
are playing an increasingly important 
role in world affairs. In this our
coimtry has set an inspiring example.
The peoples of the east are no longer
prepared to be the plaything of the
colonial powers. Many countries im 
Asia and Africa are pursuing inde
pendent policies, strengthening their
national freedom and building rela
tionship with other countries on the
basis of equality and using their
natural resources for rebuilding their
economy in order to ensure a life o f
happiness and prosperity for their
people. For all these, they need
peace. That is the reason why the
independent countries of the east are
among the stoutest defenders of world
peace. ‘

All those who value human free
dom and desire hum ^ progress
rejoice in these developments. But
these are precisely the developments



395 Motion re 19 NOVEMBER 1956 International situa
tion

395

that imperialists detest, because these 
developments threaten their colonial 
domination, super-profits and also 
their plans to build these countries
into war bases.

It is in this context that I want to
explain the developments that have
taken place in the Middle-East. The 
action in Egypt, in my opinion, was 
not the action of a mad man; it was 
a calculated move to reverse the 
whole process which began since the 
end of the last war. What was this 
process? It was the emergence of
Asian and African countries as inde
pendent and sovereign States.

I want to recall the resolution of
the All India Congress Committee 
passed in its session which characteris
ed the Anglo-French action in Egypt
as a reversion to the old discredited 
and colonial methods. It is perfectly
correct. These methods have been 
adopted because the imperialists want 
to reimpose colonial slavery on the 
peoples of the East. Egypt was chosen 
as the victim of the attack because 
that country is today acting as the 
leader of the resurgent Arab nation
alism in the Middle-East where the 
imperalists have vast economic and 
other stakes. The immediate object
was to remove President Nasser from
power, set up a puppet government 
and reimpose control over the Suez 
Caned.

But this was not the only object
There was also the other object of
trying to cow down the freedom
loving peoples of the other Asian 
countries and restore their domination 
in the Middle-East and transform it 
into a war base. Success in Egypt, if
there had been a success, would have
been followed up by new attacks on 
other countries and they would have
been compelled to have more pacts 
like the SEATO or the Baghdad Pact.
A blow would have been mounted on
India’s independent foreign policy
itself.

The imperialist action in Egypt was, 
therefore, an aggression not against 
Egypt alone. It was an aggression 
aimed against the entire people

Asia and Africa. It was an action
against their independent policies; it
was an action against world peace.

The Anglo-French aggression has
rightly been condenmed by all peace- 
loving forces. Here, I want to point
out that some Indian papers went so
far as to assert that America had
regained her moral leadership of the
whole world. However, In reality, the
American policy, as far as the Egyp
tian question was concerned, was a 
policy of duplicity and deception. I
want to bring out some facts. It will
be remembered that on the 31st Octo
ber, when the Anglo-French aggres
sion began in Egypt, an official 
spokesman of the American Ggvem- 
ment— M̂r. Cabot LfO dge—said that
they woiild stand by their pledge to* 
help the victim of the aggressiou
But that pledge only remained on
paper. When the Egyptian cities and
towns were being bombed from the- 
air, when aggressors had already
entered the Egyptian soil andl 
thousands of Eg3̂ ptians had been̂  
kiUed, Mr. Cabot Lodge in the U.N. 
Assembly paid only pious platitudes
instead of proposing some stem action 
against the aggressors who had even
refused to carry out the directives of
the U.N.O. What did he say? He
expressed deep regret Not only did
he express deep regret, but he- 
depreacated putting the blame on
certain nations like Britain and
France and pleaded that “since best 
efforts to find a solution to the* 
Palestine probl^n had failed, we- 
must try something new.” ’

This was not all. p o th e r  instance
is that the American imperialism was 
fully exposed in the U.N. Security 
Council. When the Council said that 
the U.SJL and the U.S.S.R. should
.take joint measures to stop hostilities, 
America joined Britain and France to
defeat that proposal. The American
proposal WBs described by the Ameri
can representatives as ‘imthinkable'.

On 5th November, the Soviet Unioik 
gave a stem wiuming to Britain and
Prance. America said that it would
oppose any effort on tiie part of the
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Soviet Union or any ether country to
intervene m the Middle-E^st. It 
was also made clear that America
was opposed even to the countries’ 
sending volimteers to the aid of
Egypt. From all this it is very clear 
ifliat while professing to sympathise
-with the victims of aggression the 
American Government would not
nerely take any steps to stop the 
iggressors but would not also allow
others to do so. This is one point that 
I  want to bring forward.

Another point is that there was 
also a cleavage of opinion between
Britain and France on the one hand 
and the Americans on the other. That 
;f!leavage of opinion was about the 
precise measures that should be
adopted m Egypt. At the same time, 
it  was evident ^ a t America was also
as seriously perturbed by the freedom
upsurge in the Middle East as Britain 
^ d  France, It also wanted to suppress 
the upsurge. What it thought was 
that after Britain and France had 
broken the Egyptian resistance it 
would be able to come out as the 
;^ace-maker, establish its own control 
over the Middle East, appear as the 
friends of the Asian and African
peoples and draw them into military
alliances.

We all know that the British, the
Frenjch ^ d  ADtiericaris haye not suc- 
iceeded in their efeprts. Their calcula
tions have proved wrcoxg. They could
not, despite their big military support, 
-crush thi5 resistance of the Egyptians 
whose geillant struggle has. won
sympathies from the people all over
the world. Again the Egyptian people
rallied round their leader President 
Ifasser and heroically defended their
hoihe. Public opinion throughout the 
world including Britain compelled
^ em  to take some aoticm and t^e 
aggressors stood isolated. On 5th 
Novembfflr there was the warning of
ithe Soivet Upion and wiUiin ZA fapuŝ  
they were iarced to declare cease 
fire. N

Jji ^  ^i^ectton I t9
ta  Diir comifictimis with REitiA
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matter as this I ^ a ,  which is 
|>iggest c o u n ^  in tlie CommonweJ^ti^ 
was npt even consulted or eveQ 
informed of what the British were
intending to do. The blocking of the 
Suez Canal not only inflicted heavj'  ̂
damage on our economy but a|so 
jeopardised our plans and projectf*. 
We consider it absolutely necessar^r 
that India, after what has happened
in Egypt, should immdiately sever its 
connection with the British Common
wealth. Our membership of the Com
monwealth gives the British the 
prestige which enables it to deceive
the world public opinion.

Sir, I have already stated that the 
Prime Minister w b s  right in pointing
out that the danger of world war 
continues. At attempt is being made
now to divert attention from the
crisis in the Middle East to Hungary.

I now come to the tragic conditions
in Hungary. The tragic development
that have taken place in Himgary 
should be viewed in tois background. 
It is to be deeply regretted that the 
process of democratisation that took
place in a peaceful manner in Poland 
was not possible in Hungary. Very
serious mistakes, misdeeds and evpp 
crimes had been committed by the 
earlier Govemm^t. There had been 
illegal ^cts and excesses. There hgad 
been bureaucratic callousness with 
regard to the needs of the people.
There had also been disregard for
national sentiments of the people. 
There was also an attitude of sub
servience in relation to the U.S.S.R. 
It has been stated by the Soviet Gov
ernment that in the relations that 
prevailed between various States in 
the socialistic world there had beei> 
violations of the principle of equality.

AU this brought about justified 
res^tment among the people, l^iere- 
fore a great popular movraent
developed. The aims of Ihis were to
undo the evil. The aim of the move- 
i jp jt ^ t  tmli, p]^c^ wfts to

th^ aove^yjm^t. U  W99 
^  e^iis v W i  w m

ew )l9i»^  by mp b ^ e .  At #ie m m
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time, I want to point out that it must 
not be forgotten that in Hungary 
before the war, the worst form of

, Fascist Government had prevailed. 
The people had been the poorest 
among the people of Europe. The 
workers and peasants were economi
cally down-trodden and . politically
suppressed. The people’s doiiocratic
regime in Hungary had put an end 
to this state of affairs. When, how
ever, the Hungarian people began 
liieir struggle against the evils and 
Tnisdeeds of the People’s Democratic
Government, they did not want to go
back to the old regime. They wanted 
the maintenance oi the socialist 
system purged of the evils that had 
^cumulated.

But the struggle that began on the 
:23rd October was joined by reaction
ary forces also who did not want the 
Soviet system itself. How the peace
ful struggle got converted into an 
-armed uprising is not clear. This is a 
subject which has got to be clearly
investigated by the Hungarian Gov
ernment and if there were mistakes 
•committed in handling the situation, 
if excessive forces were used which
angered public mind then those res-,
ponsible for these excesses must be
severely punished.

It may be wrong, however, to
ascribe the Hungarian develc^ments 
only to internal forces. What happen
ed after the 24th, as is clear from
events, was a planned and organised 
uprising in which foreign powers
played a lS!g r51e. We all dislike 
intervention by foreign powers in the 
internal affairs of any country. But 
foreign intervention does not always 
take the s ^ e  shai>e. Scunetimes it
takes another shape. The American
‘Government is openly earmarking a 
•sum of 100 million dollars every year 
for subversive activities in the social
ist world. *

Shri Asoka Mehta: 200 million
dollars. .

Shii A. K. Gopatan: My friend
“Shri Asoka Mehta says that ;they set 
Ê̂ part 200 million dollars. It is also

known that large numbers of reac
tionary elements after the word war
sought refuge in Austria and ^veral
other countries. AH these people piade
their way into Hungary and took part
in the rebellion. They had beai
supplied with arms and plenty of
funds. All this constituted an inter
vention in the affairs of Hungary by
imperalist powers. It is due to this 
that repeated appeals by tiie 
Hungarian Government to the rebels
to lay down a r ^  and repeated con
cessions to their demands were not
headed and the bloody warfare went 
on.

Use of Soviet troops in Hungary 
has given rise to diverse comments 
in many quarters. We have no hesita
tion in stating that it is deeply
regrettable that forces of democracy
^ id e  Hungary could not control the 
situaticMi and the Soviet forces had to
be called in. We do not like such 
things to take place in any country. 
It must not be forgotten that in the 
Hungarian rebellion foreign inter
vention, that is intervention by the
imperialist powers, had played a big
role.

Under pressure of the rebels the 
Government changed its position 
several times without any reference 
to the people. On the 30th October,
th »  Soviet Union announced that it 
was withdrawing its forces from
Budapest It was then that reaction 
showed its face and Cardinal 
Minzenty broadcast from the Buda
pest radio that capitalist system was 
to be restored in Hungary. Nagy 
declared the withdrawal from the 
WarMW pact. The new Government 
appealed for the assistance of the 
Soviet Union. It was a situation where 
utter chaos prevailed in Hungary. 
The coimtry was in the grip of a 
civil war and elements .hostile to the 
socialist system were striving to
convert the country into a base which
would be utilised by the imperialists 
for aggression against the socialist 
world.

At the time when these tragic
events and developments were taking
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place in Hungary and thousands of
working class leaders were being
butch^ed, the crisis in the Middle
East began. Events have shown that 
the Soviet Union was prepared to
help Egypt with concrete measures 
in her hour of ordeaL What was 13ie 
Soviet UnicHi to do when the socialist 
system was in danger and being
destroyed in Hungary and a war base 
created there in a menacing world
situation where armed intervention
alone could save the world from a 
world war?

It is evident that the developments
in Hungary were connected with the 
crisis that developed in the Middle 
East. The imperialists wanted to create
a diversion in Hungary in order to
maintain the threat against the Soviet 
Union and the socialist world so that 
it could be paralysed in a period of
grave crisis in liie countries of the 
Middle East. So, a fateful decision
had to be taken by the Soviet Union
in such a situation. The danger of
war in Himgary had to be met in 
order that they could effectively
intervene in defence of Egypt.

I am sure that everybody wiU 
agree that the issues at stake were
such that if the Soviet Union had not 
gone to the aid of the Himgarian 
pec^le in their hour of distress,* it
would have meant not merely their
liquidation of the gains of the social
ist system in Himgary but a grave
danger to the cause of world peace
and the freedom of the people. But 
acting as it had done, the U.S.S.R. 
kas prevented the creation of a war
base in Europe and also defeated the 
attack on the Egj-ptian people.

In Egypt, none invited the British 
to come. In Hungary, the Government 
invited the Soivet Union. In Egypt, 
there was no foreign troop. In 
Hungary, the Soviet troops were
stationed under the Warsaw Pact. It 
must be remembered that in Egypt, 
attempt was made to reverse the
process’ of national independence. But

• in Hungary, the uprising occurred
wl^le the mistakes of the past were

being corrected and measures towards
democratisation were already taking 
place. In Egypt, however, aggression
occurred in order to transform the
coimtry into a colony, while in
Hungary the Soviet forces were called, 
in by the Government in order to
protect the socialist system which was
correcting its earlier mistakes.

The Prime Minister has e3q>ressed 
a fear that in Hungary, the develop
ments have checked the progress. I
do not think so. If such a thing were
to happen as a result of the tragic 
events on this scsde, every one of us 
will be distressed. But I am confident 
that such a thing will not happen and
that the Hungarian Government have
learnt the lessons from the past, and 
its recent declarations show that, and 
we have every reason to hope that the 
process of democratisation, in spite of
severe setbacks, will go forward with
increasing momentimi.

As far as the Indian vote in the
United Nations is concerned, some
people have criticised India’s position
on the resolution which was moved
in the United Nations. We think that
India had acted perfectly weU. It is- 
significant that one of the chief
sponsors of the resolution was Pakis^ 
tan which has illegally grabbed part
of Kashmir and its attitude towards 
this whole crisis has been of a
dubious character. The elections
under the U.N. auspices constitute sc 
violation of sovereignty of any coun
try. Tomorrow, the same logic maŷ  
be applied as far as Kashmir is con
cerned. So, those who criticise India’s
stand on the resolution should ponder
over this aspect.

The question then arises as to the' 
position ôf the Soviet troops in 
Hungary. The Hungarian Government: 
has declared that negotiations about, 
the stationing of the troops will be
started as soon as pt>ssible. We hope
that these negotiations would be- 
speedily conducted and that the
Hungarian people themselves may
defend their socialistic gains^
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As regar^ the Warsaw Pact, we
are opposed to all military placts. The 
Warsaw Pact came into existoice as 
a result of ihe threat created by the 
NATO. We think that the time has 
come to scrap all the military pacts 
after learning from these crises; it is 
time that the statesmen of the world
deoided to come together, scrap aU 
military alliances and withdraw
foreign forces from all countries so 
that a new climate would be created. 
We all desire that thing to take place.

In this connection, I welcome the 
proposal made by Switzerland, 
namely, that the four big powers
along with India should me^t to dis
cuss the problems that have arisen. 
It is to be regretted that the 
American Grovemment has not agreed 
to this proposal which once again 
shows the real intention of America.

I am sure everybody in the House 
will welcome the proposal made by
the Soviet GrovOTiment recently to
reduce the armed forces, ban atomic 
weapons, stop all the tests and remove
within two years all military—army, 
jiavy and air forces— f̂rom foreign
countries. So, I think tiiis is the 
situation where the powers should 
come together and see that all these 
things proposed are considered at 
some conference so as to arrive at a 
settlement on these issues.

In the end, I would once again 
stress that the whole world situation 
remains extremely grave. So, in this 
hour, it is our duty to see that we
are all imited and we should see that 
the situation that has arisen today 
does not deteriorate and that there
will be peace in the world.

Shri Asoka Mehta: Mr. Speaker, 
we are discussing today the interna
tional situation and the policy of our 
Government towards it. As the Prime 
Minister has pointed out, the interna
tional situation, particularly in those 
parts where very grave developments 
have taken place, is somewhat con
fusing. May I add that the policy of
our Government is also somewhat 
confusing?

Pandit K. C. Slumna (Meerut Distt. 
—South): And so is your mind.

Shri Asoka Mehta: I am happy that 
the Prime Minister today has correct-
êd the focus and has set the record
straight. It is interesting tp find that 
the Prime Minister and his colleagues, 
at least a majority of them, when
they make an error of judgment, are 
able to realise that and th ^  ulti
mately succeed in rectifying that 
error. In contrast, the party next to
me, even after all that they have been 
saying all these months, continue 
today to espouse the official line of
the Soviet Union.

As far as the Government of India’s 
policy in West Asia is concerned, I
would like to go (m record by saying
that we support unequivocally the firm 
stand that the GrOvemment have
taken. While we support this firm
stand and while we wish aU strengtlf
to the elbow of the Prime Minister 
in seeing that the developments there 
are met ^ith a firm hand and that 
the aggressors are not permitted to
remain on the soil of Egypt, and that 
the sovereignty of Egypt is upheld, 
that the unashamed effort at bringing
back the dark forces,of colonialism is 
pushed back with aU our might and 
main, at the same time, I would Hke 
to point out that perhaps if this kind 
of strength, if this kind of unflinching 
attitude had been taken up earlier, 
probably these unfortunate develop
ments would not have come about.

Let us take Cyprus. What has been
our attitude about Cyprus? The 
Government of India have hardly 
said a word about the struggle that 
people of Cyprus have been carrying 
on for self-determination and inde
pendence. Did not the Government of
India know that the British Govern
ment was holding on to Csrprus 
because the British Government 
wanted to use Cyprus as a military
base? And, against whom? Surely, • 
Cyprus w o^d and could be used as 
a military base only against the Arab
States. Did the Government of India 
at any time warn the British Grovem
ment that the Government of India
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would not like or countenance the 
use of Cyprus as a miUtaiy base? 
After the nationalisation of the Suez 
Canal, developments are taking place, 
full of g»ave import. Not a single 
effort has been made in the case of
Cyprus, to my knowledge. I would
very much like our Prime Minister to
enlighten me wheather any effort was 
made to warn the British against the 
misuse of Cyprus.

Let us take Algeria. After all, 
France is involved in it. What has 
been happening in Algeria? In 
Algeria people have been struggling 
for freedom. Since November, 1954, 
17,000 Algerians have been killed by
the French forces. 35,000 French 
troops have been in Algeria trymg to 
cru ^  the liberation movement. It 
was Mendes-France who pointed out 
recently that those military forces
were larger than the total of the 
French troops engaged in Indo-China
on the eve of the fall of Dien Bien 
Phu. Look at the firmness with which
our Prime Minister stood up against 
the hostilities in Indo-China and look
at the lukewarmness with which he
has been fimctioning on the question
of Algeria. The Foreign Minister of
France came here and he w ^ t  aw£^ 
with the impression that our Prime
Minister had understood and periiaps 
appreciated the special situation in 
which France was placed in Algeria. 
That impression had to be corrected.
Later on, when the Algerian questidn 
was soght to be brought up on the
agenda of the United Nations ^ d
when that question was actually put 
on the agenda with our support, the 
French withdrew from the United 
Nations and Mr. Krishna Menon tried
to bring back. France to the UJJ. 
What is the result? France goes about 
feeling, no matter what they do with
Algeria, even if they send 350,000 
troops to kill 17,000 men, India will
be v||^ng to intervwie and persuade
this^ig power' That the provemment 
of France is led by Socialists is a 
matter of deepest shame for us; I 
have made it clear over aAd over
again and I refused to attend their

conference when I was invited saying
that ’their actions are unworthy of
those claiming to speak in the name
of Socialism. We have dissociated 
ourselves and we have categorically
told them what we feel about t h ^ .
I would have been happy if in the 
same clear terms, our Prime Minister
also had made them realise that 
India will never countenance the 
kind of thing that is carried on. The
result is that both the French and the 
British Govem m^ts were embolded
and, perhaps, they thought they could
get away with this kind of treatment 
or with this kind of adventure in 
Egypt I am not saying that if we had 
taken a firm stand earlier these things 
would not have happened; but I feel
that our record would have been
much-stronger, our moral voice would
have had much greater authority if we
had functioned in an unequivocal 
manner all through.

I would like to make a brief and 
passing reference to the general inac
tion that we have shown in the 
dispute between the Arab States and 
Israel. There are rights and wrongs,
on both sides and for a long time, 
after the signing of the armistice, we
know that there have been thous^ds
of border incursions from both sides 
and hundreds have been killed. 
There is a demand for a peace settle
ment, but for reasons most of us 
know, no progress has been made. 
This is an area of great tension, an 
area where, because of Ihis long
standing dispute between Israel and 
the Arab States, big powers are
bound to come in and take advantage 
of it. Whether the British come in 
or the Americans, the Russians or the 
French come in, one or the other is ‘
boimd to take advantage of it and
those of us who desire that there 
should be peace in that area should 
have undertaken the responsibility. 
Our Prime Minister is foremost 
among them and he should have
made an effort to see that the dis
pute in this acute area of tension 
does not flare up into a war. Nobody
can condone what tiie Israeli Gov
ernment has. done. We disapprove of
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it; we deplore it; we condemn it; but, 
we must realise that- 5:7 million Jews 
were butchered by Hitler in Europe
and today 1*7 million Jews in Israel 
feel that they have to survive. 
Whether their fears are justified or 
not, they want to be a part of Asia; 
we have recognised Israel as a State 
and therefore, we are admitting the 
right of Israelites to exist. So, some
thing should have been done to
reduce the acute tension between the 

. Arab States' and Israel. I am sorry
that because of our inability to
mediate in this area of tension, we
have become today a somewhat 
agonised spectator of th A  conflict
between Israel and Egypt, which has 
been takm advantage of and cynical
ly exploited by the two big powers.

Dr. S. N. Sinlia (Saran East): 
There is no ground for an attack here.

Shri Aaoka Mehta: Did I say it is 
a groimd for an attack? Eitiier try
to \mderstand what I have said-----

Shri GadgU (Poona Central): Do
not have a war here.

ShrL Asoka Mehta: I would, there
fore, like to point out that our stand 
on Egypt must be made clear beyond
any kind of misunderstanding. We
must demand that Egypt be com
pensated and we must insist that all
the aggressive troops must be with
drawn; and, if they are not with
drawn within a reasonable period, I
believe India should not hesitate to
go to the United Nations and ask for
application of sanctions against even
these big powers. The only hope of
mankind lies in the United Nations 
and we must do everything possible 
in this matter. I know the Minister 
of Commerce and Consumer Indus
tries sitting opposite me is wonder
ing what will happen if such sanc
tions are applied to India’s trade;
but, these are the things which we
should do, if we are serious about
inaintaining peace. The most im
portant thing is— Î repeat— ŵe should 
not hesitate to go to the United 
Nations and take a lead in demand
ing sanctions against the aggressors
i i  Egypt,

We welcome our participation ia
the U.N. force and we support the 
Government’s policy in West Asia
that the Anglo-French Israeli aggres
sion and the Suez Canal questicHi 
must be kept completely separate. 
Any effort at mixing up these t w
questions should be stoutly opposed, 
as is being stoutly opposed by our 
Government.

Now I come to the Hungarian 
question. As far as this question is 
concerned, there have been so many 
policy statements and so many 
pronoimcements that it is very diffi
cult to know where exactly the Gov
ernment stands. I believe that the 
la ^ t  pronouncement of the Prime 
Minister probably represoits ibe
most considered view of the Govern
ment of India. If I remember a rij^t,
the Prime Minister said this morning 
that there is a national uprising
taking place in Himgary. He made
it very clear. Almost the entire 
people had risen up because they
wanted political and economic
changes and they were fighting for
freedom. But, what does Krishna
Menon say on the subject? Mr. 
Krishna Menon, speaking our voice,
as our representative, said in the 
United Nations that he would not 
refer to the Hungarian people as 
though they were people struggling
for independence. Where do we
stand? The whole difficulty has 
arisen from the fact that our position
on Hungary has not been clearly
precisely stated.

There were developments in 
Poland. As a result, taking the clue
from these developments, there were

. further developments in Hungary. 
And Mr. Krishna Menon said on the 
20th October that **that is an internal 
matter of the Himgarian people”. 
Because, it has been repeatedly
insisted here that Hungary is an 
independent country, that Hungaiy
is in the United Nations, it is a 
sovereign country and that it is an 
independent country. As if British 
India was not a member of thle 
League «f NationSt and as if Wt
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would have ever accepted the argu
ment that because British India was 
a member of the League of Nations 
we were an independent and 
sovereign country!

Sliri GadgU: There is a difference
between the League of Nations and 
the United Nations.

Shii Asoka Mehta: It has no inde
pendence. Are we prepared to say 
that Hungary is an independent 
country, that the sovereignty of
Hungary rests in the people of Hun
gary? That is the simple question 
which needs to be answered-

The Prime Minister, and more so 
his adviser on Foreign Affairs, Mr. 
Krishna Menon, they have objected
to the word satellite; if any one used 
that word, the Congress Benches aie
up in revolt. Do we not realise tliat 
these coimtries have been made to
revolve in the political orbits around
the Soviet Union?

My friend Mr. Gopalan is not here, 
he also said ‘*We are hoping that 
troops wiU be withdrawn from
Hungary” .

What has happened in Poland? The
Gomulka government goes to Moscow
and agre^ to retain the Soviet troops
in Poland! Because, he cannot be
the free agent of the wishes of the 
Polish people. Look at the changes 
that are taking place in Poland.
What happens to • our communist 
friends? When the changes are 
recognised by Russia, they say that 
“mistakes were made.” Mistakes are
made only when they are recognised 
by Russia, otherwise everything is all
Tightl

Shii Pmmoose (AUeppey): How
can ydu find out?

Shii Asoka Mehta: Of course you
can never find out, I know your
ignorance; people who wear blinkers
oui never find out

Troops will never be withdrawn
from Hungary, because the Kadar
Government will reach a similar kind
of agreement with Moscow. And that 
is all the purpose of the Soviet coup
in Himgary, to prevent Hungary get
ting out of the Soviet orbit. Whether
there were Fascists involved in it or
not, we shall come to a little later. 
But let it be clearly understood that 
what has happened in Hungary is 
that the people wanted to shape their , 
own future, and by a political coup,
by all kinds of manoeuvres and 
machinations the Soviet Government 
have prevented the people of Hun
gary from realising their destiny. 
And Mr. Krishna Menon gets up and 
says, on behalf of India, that we
cannot call them as people struggl
ing for independence! Not only that. 
Look at the language. I have never
come across a person who can use a 
language of equivocation more effec
tively or, may I say, more dangerous
ly than my friend Mr. Krishna 
Menon. And how does he end his 
speech—which the Prime Minister
asks us to read carefully? He says: 

“The great expression of public
opinion that has taken place here
from every side of this Assemb
ly will itself be a contribution
to the solution of the difficult 
problems before us and to enable 

vthe independent country of Hun
gary to resolve its problems and 
be ensured to it all the conditions 
of existence that are envisaged in 
the Charter of the United 
Nations.”
Hush hush. Not a word about the 

Russian intervention. Not a word
about the rape of Hungary that is 
going on. How dare we say anything! 
What is being quietly, politely said 
here in mui^nurs, in tones of the 
utmost courtesy and consideration, all
these things will be communicated to
Kremlin, and then ‘independent Him- 
gary’ will be able to resolve its own
problems, her internal problems—
something on the lines of the riots 
in Ahmedabad—as Mr. Krishna 
Menon pointed out! Amazing, fan
tastic!
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Look at the Prime Minister’s 
analysis and what Mr. Krishna 
Menon gave. And we are still told
to read that speech very carefully so 
that we may know what is the atti
tude of India! I say with ai full sense 
of responsibility that if this is the 
way he represents India, Mr. Krishna
Menon does not represent India, does 
not represent the Government of
India, does not represent the Prime
Minister of India,

Dr. Snresh Chandra (Aurangabad):
He does represent.

Shri Asoka Mehta: Here is what
he has swd. And I want a single 
responsible Congressman to get up 
and say that he stands by this ex
pression of opinion, this equivocation
of Mr. Krishna Menon.

What happens then? On the 3rd 
November— m̂y friend here talked
about F^cist intervention—Pravda 
had made the charge. The Russian 
Communist Party daily, the Soviet 
official daily, Pravda, had made that 
charge. And what did the Hungarian 
Communist Party’s journal, Szabad 
Nep reply to that? And mind you, 
Szabad Nep is the official journal of
the Communist Party in Himgary, It 
said that what Pravda had said is an 
insult to the people of Budapest. It 
-said, “What are the Hungarians 
doings?” Mind you, it is the Com
munist Party’s organ in Hungary, 
Szabad Nep, which asked the ques
tion. “What are the Hungarian peo
ple fighting for?”, and replied in the 
words of a great hero of the national 
upsurge of 1848, Poet Petoff; it 
approvingly quoted his words and 
said that Hungary is fighting “to be 
a free and independent country”. Mr. 
Krishna Menon should note that the 
Communists of Hungary, when they 
were trying to free themselves in 
their moment of national upsurge and 
national aspirations, replied to Pravda
and said: If you talk of Fascists, you
are insulting the people of Budapest 
who are'fighting for freedom. What 
are they fighting for? In the words
of Petoff, they are fighting for

national freedom and for the inde
pendence of their country. That is 
the reply to Mr. Gropalan—the reply
to Mr. Gopalan is not important, but
that is the reply to Mr. Krishna
Menon who claims to be the repre
sentative of India in the United 
Nations.

What happened on 1st November?
On 1st November the Prime Minister 
of Hungary, Mr. Nagy, appealed to
the United Nations. What did he
say? He api>ealed against the entry
of further troops into Hungary. He 
demanded the withdrawal of the 
Soviet troops. He declared Hungary’s 
neutrality and appealed to the United 
Naticms to put on its agenda the 
question ot Hungary’s neutrality and 
its defence by the four Great Powers.

In the mean tiine, as soon as this 
appeal was made, the Prime Minister
said he did not know what had hap
pened during those seventy-two
hours. The writing on the waU is
there for anybody who cares to read
it. As soon as this declaration of
neutrality was made— t̂he neutrality
that we cherish so much, the dis
mantling of military alliances that 
we condemn—as soon as Hungary
came over to our side, as soon as 
Hungary joined the area of peace that 
the Prime Minister is leading, what 
happened? Soviet troops intervened- 
And Prime Minister Nagy, on the 3rd 
November, made this annoxmcement:

“Early this morning Soviet
troops attacked the Hungarian 
capital with open purpose to 
overthrow the legal government. 
The Himgarian troops are in 
combat and the Hungarian Gov
ernment is at its post. This I 
announce to the people and the 
world.”

Here is the Government of Hun
gary, the legal government of Hun
gary overthrown by an act of aggr^-
sion, and the Prime Minister goes to
the radio and makes an announce
ment to the world. And our Prime
Minister does not know.
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One of the members of this Gov

ernment, Madam Anna Kethly, who
/is  ttie flaming symbol of democratic 

socialism in Hungary and who fought
relentlessly against the gorthy gov
ernment, who was imprisoned for six
years by Rakosis Communist Govern
ment this Madam Anna Kethly who
has an international reputation as a 
relentless fighter of freedom, as a 
veteran soldier in the fight for demo
cracy has sent me a telegram. And
itus is the telegram that she has 
sent me: '

“In its attempt to throw off
foreign domination and establish 
its national . independence the 
Himgarian people rose in armed
revolt and set up a government 
of its own representatives under 
the premiership of Imre Nagy. 
Stop. As the only member of
Premier Nagy’s cabinet no^ on 
free soil, I ask you to urge your
United Nations delegation not to
recognize the Russian puppet
regime of Janos Kadar, > to work
for the recognition by the United
Nations of my mandate as the
representative of Hungary’s real 
government, to vote for all mea
sures demanding immediate action 
in Hungary by the United 
Nations and its affiliated agencies 
regardless of Russian opposition, 
and to demand cessation of re
pressive measures by Russian 
forces in Hungary and a halt to
the deportation of Himgarian 
nationals. I also ask you to urge 
your Government to do all in its 
power to put these recommenda
tions into effect as well as to
work for the reinstatement of the 
forcibly overthrown Nagy Gov
ernment and resimiption of nego
tiations between this Government 
and the Russian authorities in
respect to the withdrawal of all 
Russian troops from Hungarian 
soil. I ask you to lurge that the 

\ United Nations be a party to
^ese negotiations.

Anna Kethly, Minister of
, State of Hungary..........

14 hrs.
An Hon. Member: From where wasp

this sent?

Shri Asoka Mehta: From New
York, the headquarters of the United 
Nations. '

What did our Prime Minister say' 
to this? When the blue Danube was
turning red, when the two sides of
the city Buda and Pest on the two
sides of the blue Danube were flowing: 
with blood, what did the Prime 
Minister say? The Prime Minister 
said,

"In Himgary a civil conflict
rages. Under a Treaty, Soviet 
forces were called in and they
came to assist Then the Hun
garian Government split into twa
and what was presumably the 
stronger section invited Russia ta
send its forces back to quell the 
disturbances.”

The Government representing the
stronger section invites Russia to send
troops and the Prime Minister accepts  ̂
it and condones. What wiU happent 
and what are the implications of such, 
a policy. Anywhere, tomorrow, in
any one of our neighbouring coun
tries, the Government may split and—
who knows which is the stronger sec
tion and which is (the weaker sec
tion—^may invite troops from a
foreign country. What wiU happen if
we condone this sort of thing in> 
Hungary and say that troops should
be withdrawn later on? So long as
the Kadar Government remains in 
power, so long as the Russian puppet 
Government remains in power, any
jtalk of withdrawal of Soviet forces is
just an eye-wash. If we are serious 
about the withdrawal of Soviet troops,,
the Kadar Government must go. The- 
Nagy Govemmeit, the legally estab
lished Government must come inta
power. Then only negotiations can be
carried on. But, on all these ques
tions our attitude was very lukewarm^ 
In England, when England launcher
an attack on Egypt, the Labour Party
protests. Mr. Gisdtskell is there to* 

raise his T<^ce of peoieaX. Mr. Nutting.
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resigned from the Government. In
France when the French carried on a 
war of attrition and ruthless aggres
sion against ^geria, people protested. 
A Minister of the Government M. 
Alain resigned from the Government 
in protest What happens in Russia? 
Russia can do anything it likes and 
get away .with it. There is no inter
nal public opinion to challenge the 
Government. That is why we believe
that we have got to talk straight to
Russia. That is why we have to say 
things a little more strongly in the 
case of Russia than in any other case. 
In ofther cases, there are internal 
checks which can be relied upon to
do something. But, in the case of
Russia, the Russian leaders have to be
made to realise how stroAgly world
opinion reacts to what they are doing. 
Who embodies the world opinion? 
Who embodies the conscience of man 
more than the leader of India, be
cause of the traditions that this coun
try has built up, because of the 
unique position that this country
enjoys and because of the great sta- 
tuire that our Prime Minister pos
sesses? When this conscience of man 
tried to play politics, when this con
science of man permitted itself to be
guided by a real political genius, by
a genius for real politics, a genius for
all kinds of international adjust
ments that Shri Krishna Menon
believes that he possesses, what is
the result? The voice of the con- 
sience of man was muffled. I am glad
thajt today that voice has come out 
in a fairly strong and unequivocal 

/ manner. But, much harm could have 
been spared if we had not faltered in 
the past. There are many things 
which one could have said. But,- they 
are not necessary now. I hope and 
trust that the line that the Prime 
Minister has taken, we will adhere 
to. We shall not recognise the Kadar 
regime as the true Government of

. Hungary. W e’shall demand that the 
withdrawal of troops in Hungary 
can take place only wheji there is a 
really free Government in Hungary.

What is being done? There is this 
talk of liberalisation. Maulana 
Azad, in the UJI.E.S.C.O. sang hymns 

praise about this Uberalisaticm and

democratisation. What is this libera
lisation and democratisation? The
Conmiimists are trying to organise
their power within discreet limits. 
They know that naked power cannot 
work any more. Therefore, certain
adjustments are being made. Are we
to be a party to this kind of thing? 
We believe tiiat sovereignty rests in
the people. The people have a right 
to choose their own leader. The Bri
tish and the French Governments call
ed Nasser a fascist. Are we callini^. 
Nasser a fascist? Why do we permit 
the people to call Nagy a fascist? Our 
Prime Minister rightly said the other
day and Shri Jaiprakash Narayam
re-echoed that sentiment that the peo- 
pie have the right <to choose their 
own leader and their own Govern
ment and they can choose Commu
nist Government if they so desire. 
The Prime Minister has pointed 6ut - 
that ten years of communist rule has 
convinced the people of Hungary 
that Communism cannot be (the best ■ 
method of Government for them. 
Therefore, I would like to say that 
on the Himgarian question, it is not
enough that we say that we deplore.
My hon. friend Shri A. K. Gopalan
also said that he deplores. It is easy 
to deplore. A firmer stand has to be
taken. As far as Egypt is concerned, 
a firm stand needs to be taken. On 
Hungary, a firm stand should be taken 
by saying that this puppet, stooge- 

C Government we are not prepared to
recognise. We would like the Nagy
Government to come back to power.
We would support the Nagy Govern
ment’s demand for total withdrawal 
of foreign troops and renunciation of
the Warsaw Pact, and for neutralisa
tion of Hungary, which should be
guaranteed by the United Nations. 
The more the smaller countries de
mand for that kind of neutralisation, 
the better for the peace of the world.

Shri Gadgil: Sir,, the situation, aŝ  
was well described by /the Prime 
Minister is grave and continues to be
grave. What was far more important 
was his reference that violence is* 
being resorted on occasions when it
was possible to follow other methods.
The situation is grave not merely t®*
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the nations which are directly involv
ed, but it is grave for the whole
world, not excluding our country. It 
is, therefore, necessary that we must 
take a broader and h i^ er  view of
the whole thing and not indulge like
a vulture in merely pecking at the 
isoft points in the situation.

The immediate need is to end the 
conflict wherever it is risimg and 
then create an atmosphere in which
it will be possible to work out and 
formulate a permanent, positive and 
.enduring peace. Unless this is done, 
it is just possible that the situation 
may worsen, although it does contain
some elements to justify the hope
that it may not and it may prove a 
little successful. I would appeal to
the Members of the Opposition that 
this is a situation in which we should
-think across party lines and work
out and formulate a policy which will
be not only in the highest inter^ts
of this country, but in the highest 
interests of the world. I do not 
suggest that they should give up 
their right to put hard questions to
the Government. I do not suggest 
that they should not be critical, but 
having worked out a policy with
general approval, they should, like
any other Member of this Party, be
loyal to it.

Today we are all taking up moral 
positions. Whether it is the Eastern 
bloc or the Western bloc, everybody
is taking up a moral position, but 
they are for the piirposes of psycho
logical warfare. The real moral 
principles and values which really
are the warp and woof of national
life woven on the long loom of time 
are neglected. Therefore, we -must 
lift up this issue from its immediate 
contexit and consider in what way we

. can suggest a solution which will, as 
I said, bring positive and enduring 
peace. What is the cause of the 
entire trouble? Only a few days ago, 
top leaders of the world were saying 
that the chances of a third world war 
had practically disappeared. We now
know that between peace and war
there is just a dash, and anything
might happen any moment in the
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future, because what has happened
in the course of the last two weeks
does not justify any hope that nothing 
worse will happen.

As was pointed out by my friend
Shri Asoka Mehta, the trouble s(tart- 
ed because Israel and Egypt could
not pull together.

Shri B. S. Mnrthy (Eluru): They
were not able to pull together becauae 
of the Western nations.

Shri Gadgil: In the first place, the 
creation of Israel State may be an act 
of historical justice or poetic justice^ 
but it had created a volcano in world
politics, and it will continue to erupt
on and off imtil some satisfactory 
solution is foimd out. As to what the
Egyptian Government stands for in
this connection, I shall just read— n̂ot 
that I approve of it, but only to give
the background:

“Egypt has decided to despatch 
her heroes, the disciples of
Pharaoh and the sons of Islam  ̂
and they will cleanse the land of
Palestine. Therefore, ready your
selves; shed tears; cry out and 
weep, O Israel, because near is 
3'our day of liquidation. Thus we
have decided and thus is our 
belief. There wiU be no more
complaints and protests, neither to
the Security Council, nor to the 
United Nations, nor to the 
Armistice Commission. Nor will
there be peace on the border  ̂
because we demand vengeance , 
and the vengeance is Israel's 
death.”
Shri Mohiuddin (Hyderabad City):

May I know the source of the quota
tion, Egyptian or Israeli?

Shri Gadgil: This is an official Cairo
Radio broadcast of 3Hst August, 1955.

Shri Mohiuddin: But who has pub
lished it?

 ̂ Shri Gadgil: Then in an Order of
the Day, issued on 15th Feb. 1956 
Maj.-Gen. Ahmed Salem, Commander 
of the Third Egyptian Division which
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was then stationed in the Sinai 
Peninsula, said:

“Every Commander is to prepare
himself and his subordinates for
the inevitable campaign against 
Israel for the purpose of fulfilling 
our supreme aim, namely the 
annihilation of Israel and her
extermination in the shortest 
possible time and in most brutal
and cruel battles,”

As against this, what is the feeling
of Israel? This is well illustrated by
the statement made by its Prime
Minister that Israel wanted this to be
imdertaken as a preventive war. It 
has got all the elements of a jehad
Here is what the Chief Rabbi did when
the Sinai peninsula was invaded. The
Chief Rabbi placed a Torah in the 
leading jeep and said:

**You are about to enter holy
soil. For in this land Moses, our
teacher, received the law.”
Unless the problem between Egypt 

and Israel, or, in other words, between
Israel on the one hand and 4he entire 
Arab world on the other, is satis
factorily solved^ I am of the view
that there Will not be world peace,
and in these troubled waters both the 
blocs wiU continue to fish as has been
suggested by my hon. friend Shri 
Asoka Mehta.

14.15 lirs.
IMr. DiapUTY-SPEAKKR in the Chair]

What the Britishers did is sufift- 
ciently known. It is an act, in the 
words of the Prime Minister, of
immitigated aggression. Now, attempts 
are being made to find out some moral 
reason for it, and as Bernard Shaw
has well said, the Englishman never
lacks a moral reason for whatever he 
does, and if Eg3q)t is attacked by the 
British today, it must be for inter
national good! But the question is: 
has that solved the problenv—the
problem of having an enduring
solution between Egypt and Israel? 
And has the Suez Canal issue been
solved? It has not been solved.

Therefore, we took the right attitude 
in demanding that aggression must 
end. Our Brst aim is to end the con
flict, and our second aim is to create
an atmosphere in which an enduring 
solution can be discussed and later .
on implemented.

There has been a cease-fire, whether
as a result of our efforts or somebody’s 
threat. Aiiybody can take the credit* 
but we merely claim that we have
done our humble bit.

Shri Gidwani (tliana): Pakistan is 
taking credit.

Shri Gadgil: During the last eight 
years, by following a certain policy
and by standing for certain principles
eur great coimtry and our great Prime
Minister have built up a reputation 
for fairmindedness, of judging every
thing on merits, and it is because of
this our responsibilities have grown. 
And in order adequately to discharge 
those responsibilities, if the Prime 
Minister in certain circumstances takes 
a cautious attitude, it must not be
misunderstood because, if there is any 
country today which is trusted by
others more than another, it is India, 
and if by our actions here or by our
speeches we weaken this position our
selves, then it is not only a matter of
disaster for this coimtry, but it is 
a matter of disaster to the whole
world. Therefore, when the Prime
Minister took up a certain atti
tude with resi>ect to Hungary, 
let us understand the back
ground. When war starts, truth is the 
first casualty, and in this particular 
business, the policy that was gradually
becoming popular in the world, namely 
of peaceful co-existence* and the work
ing of the law of Panch Shila have
been reversed. In fact, the pulse of
Panch Shila is now completely
benumbed. There has been no res
pect for the territorial sovereignty, 
there has been interference in matters 
which are purely internal. In other
words, the great hopes we built about 
Panch Shila and the great things we
expected as a result of the adoption of
a policy of co-existence by the several 
countries in the world, all those hopes 
are dashed. Any juctoaent can only



421 Motion re 19 NOVEMBER 195« International situa-
Ikm

422.

[Shri Gadgil]
be passed if there is honest, accurate
and positive information. Now, what 
is the position with regard to this.

We have been supplied, at least I 
have got some literature from the 
Congress of Cultural Freedom, some 
from the Socialist Party, some from
the Chinese Embassy, some from the 
USSR Embassy and it seems that 
nobody is certain as to how the situa
tion in Hungary was at any given
time. So far as Egypt was concerned, 
we know that in the letter addressed 
to the English Prime Minister by the 
attacked Egypt it was stated that the
USSR authorities long before England
consequences of any attack on Egypt 
would be disastrous, and yet England 
did it. So far as Hungary is con
cerned, here are some quotations from
French Socialist papers which go tb 
*how that all those things which were
represented by a particular party are
not correct. We have the reactions at
Marshal Tito; we have the reactions 
of other cotmtries. Therefore, if my
responsibility because of the reputa
tion that I stand for fairness and that 
I judge everything on the merits of
the case is greater, I must know the
truth, the whole truth before I pro
nounce any judgment. And, if the
Prime Minister of our country
gradually goes from one information
to another, there is nothing incon
sistent in it. It only shows how very
alive he is to truth. The moment he 
knows it he is not concealing it. My
own feeling is that even in this con
fusion there are certain facts which
stand out broadly and boldly.

One fact that I have to point out is 
that the U.S.S.R. allowed the process
of democratisation to continue. In
fact, it seems it was their policy. They
allowed it in Poland; they allowed it
in Hungary. But certain other people
took suspicious interest in this and, 
naturally, the U.S.S.1R. must have
thought that it was a matter which
would ultimately result in danger to
Hicir security. Whether radi a fear

is jusified or not is another matter. 
But the fact today remains that up to
a point the U.S.S.R. was favourable to- 
the democratisation and later on it
changed the policy. Will we be justi
fied, when the situation is so fluid and
so uncertain, in giving a final or dog
matic judgment on a situation of this
kind? Or would not prudence and

-statesmanship demand that we should
approach the thing very carefully?

Shri Asoka Mehta praised our Prime
Minister and said that he was the
conscience of the world. Indeed he
is. If he is so and if  he follows one
policy in a particular matter for whick
you give him credit, why not be m. 
little generous to wait for a time and- 
to leave him to take what tactics he
should use if you agree tiiat his ulti
mate aim is to establish peace and
abolish violence and war? You ca& 
be certainly charitaHe to that extent.

Now, that is the position with res
pect to Himgary. The Government o f
India and the Congress Party h a ^
repeatedly made it clear that We stand 
for democracy and wherever freedom
is in danger we will go to the help o f
those who are fighting for freedom. 
This has been made clear so many
times.

Something about the vote in the* 
U.N.p. has been said and it has 
become a jnatter o f great controversy. 
But, what is the basic attitude, leav
ing aside the vote which has been
very adequately explained today by
the Prime Minister? What is the
basic attitude; what is the basic
approach to this problem? If we say
that we do not stand for democracy, 
then I can imderstand. But, when our
principal basic values are absolutely 
there; you cannot pick up one things 
one soft spot. As I said, you roust
take a higher view away from the din
and dust of the immediate controversy
and apply your mind» all your moral 
force to find out a formula which will
he of enduring valve.
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any party expediency or party out
look. If we are broadly agreed that 
the situation in the world may devel(^
into anything and that it is our duty
above all to see that there is no drift
and that the entire international life
is directed to a definite goal where
the elementary values Of freedom and 
dignity of man will be secure, are we
not justified in backing up the policy
of the Prime Minister?
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Today every weak nation, weak in
the military sense, is jeopardised. If̂  
what has been done in Egypt or if
what has been done in Hungary
according to the interpretation of my
socialist friends is not dealt with pro
perly—it may by this method or that 
method—it will develop. As to which
method should be followed, I am pre
pared .to . trust the Prime Minister; 
although I am critical of him, all the 
same, in this particular respect I am 
loyaL Therefore, the real question is, 
are we for a permanent solution or
are we merely taking personal or
party advantage of the situation as it 
is developing from time to time? I 
believe that it is not merely a political 
crisis; it is a moVal and philosophic 
•crisis that is facing the world. We 
have to answer the question whether
we stand for mere political expedi
ency or whettier we stand for the 
freedom and dignity of man. That is 
just the question. It may be that it 
may have been formulated in the 
context of present circumstances but 
this is a particularly broad issue that 
we have to answer.

If anybody thinks that the use of
nuclear weapons will bring in peace, 
he is wrong.' If anybody thinks that 
■dollars will bring in peace, he is also 
-wrong. Positive peace can only come 
when certain ideas, certain under
standing, certain modes and values 
»are accepted by the whole world. Let 
us, therefore, make it abundantly 
•clear beyond doubt that we stand for
the solution of all outstanding ques
tions in the international world by
peaceful means. And, in approaching
this, let us also be peaceful, non
violent in our language also. Let us 
be peaceful in this, as Gandhiji said, 
you must be non-violent in thought, 
word and deed. Even resorting to 
dishonesty for an honest cause is bad. 
Therefore the greatest responsibility 
today lies on the shoulders of our 
Prime Minister.

I would, as 1 said in the beginning, 
request my friends here to consider 
this whole question not in terms of

That is j^ t  the question. I am sure 
that the Prime Minister is trying to
do that. You may ridicule persuasion; 
you may ridicule this, that and the 
other; you may condemn secret
parleys, private assurances or tactful 
whispers, as elements of conspiracy; 
but persuasion by appealing to wha1» 
is noblest in man, to his good instinct, 
is a method to which we are pledged
and that is a responsibility cast on us 
even under the provisions of our Con
stitution. Therefore, after the first 
immediate ̂  stage of ending the con
flict today’ the conflict must end—the 
people must come together, as Plato
has said it becomes wise men, to
confer and consverse and not leave
things to drift for themselves. Are
we going to allow the events to over
whelm us or are we going to contra  ̂
the events and make them move in a 
manner in which we think our ulti
mate values will be realised? I do
not want to say anything more. But 
I appeal to my opposition friends to
just consider this. It is no use con
demning Mr. Krishna Menon or con
demning that man. Persons don’t 
count. What is the principle? If you
agree, don’t make the thing unneces
sarily bitter but strengthen the hands 
of the Prime Minister in this particular 
respect because he represents the 
pulse of the world and if he fails 
everything fails.
 ̂ Dr. S. N. Sinha: Sir, the first speaker 
from the opposition benches the leader
of the Communist group set the whole
Hungarian question upside down. He
made a perfect ‘‘Sirshasana*’ of the
whole international situation. Well, I
will take it up first and try to set it
right. What one has to bear in mind
today about the situation in Eastern
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Europe and what is happening in
Hungary is this: It is a great nationa
list revolution against all the misdeeds
committed in that country by the
Stalinist imperialists. It is aU a lie,
a distortion of historical facts to say 
that some outsiders who are fascists
or whatever they may be have insti
gated this. It is clear from the state
ment of the present Prime Minister, 
if we call him a Prime Minister, 
though in the common vocabulary he
is a Quisling or a puppet; I wiU read 
what he, Mr. Kadar, has to say about 
the present revolution in Hungary. He 
says;

“There must be unanimity as to
the fact that the basic reasons for
the ‘popular movement begun on
October 23rd should be sought in
the grave mistakes and crimes
committed to the detriment of the
country’s working people by the' 
Rakosi clique which .enjoyed
decisive influence in the leader
ship of the country and the i>arty.
It ought to be also kept in mind
that the indignation of the masses 
which rose against these harmful 
acts and methods was absolutely
legitimate. The purpose of the 
masses taking part in this move
ment was not to undermine the
people’s power in the Hungarian
Peoples Repui)lic but on the con
trary to strengthen and fortify it
by coming out against the mis
takes.”
I quote from the horse’s own mouth.

This is from the News and Views of
the Soviet Union, dated November 14, 
1956 which is being circulated. So, 
you will see that there was a revolu
tion and the revolution is going on
still in Hungary and the innocent 
people of the cities are being
massacred. If you follow it carefully,
you will find that it was after 
Hungary’s declaration of its neutrality 
and because it withdrew from the 
Warsaw Pact and ^ e  Prime Minister
of that country called upon the United 
Nations for the protection of the 
Hungarian neutrality and Cardinal 
Mindczenty asked the people to give

prayers, that the Soviet troops
re-entered and the Soviet tanks
roared on the Himgarian soil. It was
most imfortunate—if you know the
city you will understand it well— t̂hat 
in Budapest, the massacre began from
the Parliament Square there. After
all. Parliament is the highest place o f
sanctity for the democratic ideas. But, 
imfortimately, in Hungary the 
massacre begain from that place. And. 
what did they do? Their first act was
to just liquidate the former Govern
ment and they put another puppet 
by the name Kadar as Prime Minis
ter there.

Here you have to see what has 
happened by this act of the Russian 
troops or Russian tanks in Budapest. 
The Stalinist aggression on Hungary
has reduced Hungary not only to less
than a sovereign State but to the
lowest level of a slave State. In
actual fact it is so and in the words
of our Prime Minister “it is an out
rage of human dignity and freedom” . 
Today Hungary is less than a sovereign
State and the problem before the
whole world is; how to pull it out
again and how to make it right or
correct these wrongs done to her.

In Egypt happily the aggressor could
not change the Government. President 
Nasser stood like a rock. But here
they have changed it. There is also
another differencei When one aggres
sor, the United Kingdom, was in
Egypt, there was opposition in Great
Britain itself. At least half of the
population, if not more, opposed the
action which the British Government
have taken. But here we have to see
correctly the Soviet system and what
is happening there.

The vital question today before the- 
world is how to just set it right. We
have to correct the wrongs which have
been done in Hungary. I have no time
to go into details. That is why I am
skipping over the details. So, in this
case it is not very important how our
delegation voted here or there. That
is not important. The most important
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tfiing is to see that we are in a very
favourable position and our country
and our Prime Minister are in a very
favourable position to solve some
very intricate problems of the world.
Perhaps the historical forces have
assigned our country and our Prime
Minister to see to it that less blood
shed is committed in the world and 
X>erhaps, if it is possible, no blood
shed at all. So, from this point of
view, if we see the matters, we will
find that during the last few years,
since we have come closer to the 
Soviet Union, the prestige of the 
Soviet Union also has gone high. In 
many circles it is due to us, due to
our sincerity, that it has gone high
and we can utilize it today and say 
to the world what our stand is and
how far we appreciate the Soviet
system and how far we are not going
to appreciate it. My personal view in
this respect is that our country and
our Prim6 Minister can play a very
great role, a very imique role.

A year ago when comrade Khrus- 
chev was here I had a chance to
interpret one of his speeches in the
Rashtrapati-Bhavan and I know to
what heights he took the freedom of
the people and the cause of the
oppressed colonial people. Today we
have to read to our esteemed friend:
those are the words which you uttered 
and you have to keep those words and 
you should not drown those words
imder the thunders of your bullets, 
big shells and cannons in the streets 
of Budapest. Then the Soviet Union 
was very eloquent about Panch Shila, 
and before this House I read many
times the statements- of the Soviet 
Union that they believe in the Panch
Shila. Now we have to remind them 
and tell them: this is not the Panch
Shila; you should be a little more
loyal to the Panch Shila and don’t 
behave like this, stop flowing blood
or making a blood bath in the 
Himgarian Parliament Square. So, as a 
friend of the Soviet Union we can 
advise that country to pull out not 
only from Hungary itself but from the 
whole of the Eastern Europe. Any
body who knows the problem of
Eastern Europe, as I claim to know.

will agree with me that it is in the
interest of the Soviet Union today to
pull out from the whole of Eastern 
Europe.

I will analyse it in a few words
giving a military picture. You have- 
to see that l i  million soldiers, satellite- 
troops have gone today against Russia, 
Anyhow, Russia cannot count upon
those soldiers or the Ukrainian soldiers
in Russia itself to shoot their own
brothren in the interest of the Soviet
Union. In this sense the majority of
the forces and the resources of the
Soviet Union are bogged up in Eastern 
Europe and they will have to pull out
today or tomorrow. As Shri Asoka
Mehta was mentioning, they have to- 
come to terms as in \he case of
Poland. Do you know the real reason
why they have come to terms with
Gomulka? It is for this reason: In
the post-War period. Stalinist Russia 
to(^ from Poland Vilno and otha*' 
cities and gave Poland in compensa
tion certain territories from Germany 
—Breslau, Stettin and other portions
of Silesia. AH these territories behind
the Oder-Neisse line were given to
Poland and in order to keep them. 
Poland had to get Russian soldiers on
their soil. Because thiŝ  was grabbed
from Germany they had to get soldiers
to keep it under tfceir control. Poland
didn’t have that much soldiers, and 
so Russian soldiers were there. This
was the position and that is the reason 
why in Poland it was possible for the
Russians to come ip terms with
Gomulka. But Hungary has no such
problem. Hungary has shown quite a 
different way to the world. This
revolution has shown the Stalinist 
brutality, naked brutality, in all ita 
vulgamess, cruelty and deceit.

Today also we read in the papers
that Comrade Khrushchev has said 
that the moment the Western Powers
retrieve and move t h ^  soldiers from
Western Europe, he is ready to puBL 
out his soldiers from Hungary, 
Rumania, Poland and other places. 
Here is the starting point where we
can intervene and we can say “Behave
in the same way^. We are going to
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call a six power conference or what
ever it is; the main talk should be
there about the Russian retreat from
Eastern Europe.

You allow us to see the situation in 
Eastern Europe and how it is happen
ing. It is a most horrible thing that 
the Secretary-General of the United
Nations has not been allowed to visit
Budapest; he had be«i asked to come
and talk, evein for humanitarian
matters, in Rome, which was correctly
refused. The point is that nobody else
is allowed in that area to see what 
horrible things are going on tiiere. I 
am sure the revolution is still going
on in Himgary. I know the Hungarians 
and I have quite a number of friends
there. I also know that those friends

“are not going to jrield. Our Prime
Minister has said this morning that 
this revolution is going to succeed and 
I am sure Hungary is going to be
free. It is our duty to support her 
 ̂cause.

Comrade Khrushchev had last year
 ̂congratulated me for my proficiency
in Russian. He will congratulate me 
more if he takes my advice about
Eastern Europe, because that is in the
interest of Rj ŝsia, and as a best friend
o f  Russia I am saying that they are 
losing now. Today the Prime Minister 
has also made it clear that Russia is 
losing not only in resources but also 
in its prestige and many other matters. 
When I say this, I am termed an 

-American agent and that I represent
the American point of view. That is 
-the easiest way of condemning things 
and that has been the greatest Stalinist 
»fie. I will prove it to you.

If you do not take this action for
;your country and if you are not aware 
-of the dangers which are there 
'threatening m Budapest, you will have
'to face some very very grave dangers
4n Kashmir on your borders and many 
•other places. When I came to this 
Parliament,^ it was I who placed on 
iHie Table of the House those docu
ments contaiiipig the talks which
Stalin had Hitler about the divi
sion of the world—and he had his

eyes on Kashmir and the whole of
India. Those documents have been
published now, and it is anybody's
loOk-out just to see them. The Stali- 
nites have only shelved those docu
ments; they have not forgotten them 
because the opportune time has not 
come. Nobody believed me at that 
time and Russian papers also wrote
about me that I was an American
agent Everybody who does anything 
for his nation is condemned as an 
American agent. Look at also 
Budapest. What has happened there? 
The Nage Government and others were
tolerated so long as they were not
nationalists, and as soon as they turned
to do something which was in the 
interest of Hungary and was contrary
to the interests of the Soviet Union, 
they were liquidated. That is the
easiest thing to brand anybody as an 
American agent that is a slander and 
that is a total Stalinist lie to condemn
anything that is nationalist as 
American inspired and so on.

Comrade Khrushchev says if from
Eastern Europe -w e pull out, the 
Americans will come there. But why
not take the Indian example? Even
when we were fighting for our free
dom, the British diehards used to say; 
the moment we pull out from India, 
the Russians will come in and India 
will fall into foreign hands. Has India 
fallen into anybody’s hands? Of course, 
not; we are independent. What 
Gandhiji said at that time was this: 
let it go to the devil, to Hell, but you
just quit India; that is my point. In 
the same way let the Russians say to '
HimgAry or anybody: you go any
where you like; it is in my own
interest that I am pulling back and 
that will be the best thing.

It is not possible today to put tiie 
great countries of Eastern Europe, 
whose culture is rather higher in many 
respects than that of Russia itself, 
under subjugation for such a long
time.

Purposely I am differentiating when
I am saying Soviet Union and the
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Stalinites, because every close
observer of the Soviet affairs today 
knows that a great fight is going on
in the Soviet Union, between the 
adherents of the Stalinist Imperialists 
and the de-Stalinites. The leader of
the de-Stalinites is Comrade Khrush
chev. He heis done quite a lot and 
when we talked about Ukraine, I also 
put him a question and he was of the 
opinion—and it was also broadly
broadcast—that a certain amount of
democratisation is necessary not only
for the Soviet Union but also for the 
neighbouring countries—what is 
commonly known as the Soviet satell
ites. He was for that and his forces
are working. But there is also another
force in the Soviet Union which is 
represented by one Mr. Swisloy, and 
I have heard his speech on the 7th of
this month on the Revolution Day—
the original speech broadcast from
Moscow. He is the leader of the 
Stalinite group in Russia. A great 
fight is going on between these two
forces. We can appeal to Comrade
Khrushchev and tell him: What you
told us in Delhi will be remembered
by you, keep your word and work for
democratisation, which is in the 
interests not only of all the countries 
which you are leading but also ulti
mately in the interest of everyone
including Tndia, the Soviet Union and 
of the whole world.

If we do not stop the bloodshed
there, I have my doubts. There are a 
few people who study the original 
documents very seriously 'and I have 
a habit to do so. In those documents 
you will find that the Stalinites have
still their eyes on India. If you ask 
me, why were you against the Com
munist Party, my reply is, it is because
the whole object of the Communist 
Party is to bring the Soviet
slavery, as it has been proved in 
Budapest. Today you will believe
me; three or four years ago you would
not have believed'me, and you would
have treated it lightly. If the same 
situation as in Hungary is created 
in a country the Soviet soldiers would
come in and the country would fall 
into the hands of Russia, That is the 
real role of the Commimist Party, the 
role of treachery which you find in 
Hungary,, and in many other places.

If we do not take tiiis lesson from
Hungary, we will be making a historic
blunder, for which we will have to
regret and also the posterity will have 
to regret—we have no right to make 

blunder. In namP' of peace we
can approach the Soviet leaders and 
tell them to leave Hungary to the 
will of the people there. If the people
of Hungary want to follow Cardinal 
Mindczenty—you know the whole
story of Cardinal Mindczenty, books
have been published, films also have 
been there, he has become the real
hero—^what is wrong there? What was 
his crime? Because he prayed to God, 
it does not fit into the Commimist 
way of life, and all people who pray
to God should be liqu ated  and shot. 
What a funny argu n ^ t it is! If the 
people do not adhere to them, is that 
the way to remove them? I myself
do not pray to God, but that does 
not mean that when other people pray, 
I should shoot them. If I do so, I will
make them more adamant and maMe 
them pray to God. That is exactly the 
thing that ^  Sovie^lETnion is doing 
there and that has been mentioned
also by Mr. Kadar. In his speech 
Cardinal Mindczenty, as sodn as he 
came out of the jail, asked the people
to pray. That was the reason that the 
whole empire is crashing—the Soviet 
Empire not only in Hungary but also 
in Poland, Rumania and everywhere. 
It is going to crash, no doubt. Those 
are the dictates of history; nobody can 
stop it. The socmer it is done, the 
better it is in the interest of all 
concerned.

Previously, the British have shown 
the way. Wliether it is white colonial
ism or red colonialism, it is immateriaL 
It is colonialism and it is brutal and 
it must go. So, our country must 
unequivocally support the cause of
Hungary today; if we do not do it, 
then we will be failing in our duty.

I have not spoken about events in 
Egypt but perhaps I need nat, because 
the lead here has been so correct
There has been such a correct lead 
that the world forces of peace are all 
with us under the leadership of our 
Prime Minister. I am sure that noth^ 
ing untoward is going to happen there.
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I am not a jyotwhi but I think that 
there will be no more of bloodshed; 
th o «  may be slight upsets but there
will not be much bloodshed which
will lead to a greater conflagration.

But, in Eastern Europe, if we do 
not see things in their correct pers
pective and just ignore them, a very
great conflagration will take place
there. Not only Europe will be in 
flames but other parts too and we do 
not know what part of the world will
be safe from that conflagration. That 
is why, it is our duty to study the 
affairs of the Eastern Europe and see 
things as they are, in their correct 
perspective. It is our duty to support 
the freedom of Hungary.

There is a misunderstanding of our
policy on the continent of Europe. 1 
have been receiving letters during the 
last two or three days saying that the
prestige of our country is going down
because we are not supporting the 
freedom of Hungary and we are 
doing something wrong. Let us tell 
the world that we stand for the 
freedom of not only Hungary but also 
of every other country; we stand for
the freedom of the people everywhere. 
We do not want any country to suffer 
under the white or red colonial rule. 
When the International situation is 
very tense and when the dark clouds
of conflagration are hovering above 
us, I am reminded of what I read in 
my student days. A Hungarian poet,
whom Shri Asoka Mehta ' has also 
quoted—a great poet, Sandor Potofi—
wrote: “We vow we can never be 
slaves.” We must do everything in 
our power to see that there do not
remain slaves any further. Whether 
there are slaves of the Soviet or slaves 
at the British, it is just the ŝame 
crime everywhere. With these words, I 
support the foreign policy of our 
country.

Finally, I may add that when we
were fluting lor the freedom of our

country, I wrote in the title of my
book:
Revolt of Asia:

‘‘Light is breaking;
Thrones are quaking.
Hark! The Trumpet, of the 

FREE!”

The situation which we see today
should be transformed for the better
ment of humanity and the whole
world.

Shri V. G, Deshpahde (Guna): Sir, 
I am very much impressed by the
high moral tone of the whole debate
(Interruptions).

I

flFT ^ VfP̂ mrW-
’P' ^ ^

^  ^  ^  ^  t 5T>TTf̂
^  ^

ferr S' ^
ipTnr ^ ^  t  I

'hV ^
^ ?rrir

^ ^ 1 ^ ?r̂ r?r*TPBff ^
If 3nr?: v w r  j % r̂r«r A '

f?rr ^  i  m m \  g t
^  ^ 3it f fT  ^  ^

^  TT ft  ?ft5T ^
t  # f  %  ^ ^  ^  Tm  #

^  trm jffrf ^
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t  ^ *r^T  *n: ^  i 
^  ^ ^  ^  ^

^ |?rr ^  prr, ^ ^
t o n  ^  f w ,  ^  f ^

^  ^irr.arr ifr ŵ r̂rnrr #
fifHTT in 5t^ ^  torr i 

^mrr iTr3r ^ ^ ^  ^
^ ^  ^  |f̂ «TT % 3 T ^ x
"ITR  ̂ 5TT^ ^ T^ I W

^  ĴTPT ^ T ^ ’3TT^
^  ^  t  ^  t  ^  ^  1 ^

r̂r 5Tff fm , TO t  ITT
ĵf%7T m i % \ ^  r̂fHT % f5T^

^  % «rr>T # 5RHT ?r ffn T  «ftT 
^lr^fT+ 5rni#^ ^ ^

^  ^ t ; ^  ^ T̂WTT

f  '

^ mp ^  ^  ^  ^

t  ^>TTT  ̂ W t  ^nfr T̂TSTR f̂ TT t,
ifTPxm ?nft 3T5T virsfrr | ?fir
5TTf% ^  7^ ^  ^  ^

f  ?ftT ^  ^ ^  ^ t  I

F̂F* ^  ^ ^ ^ W *ft

ft ^  rir^xi^T ^  ^ ^ ^
^ ^ f ,  ^  T̂%JTFFT ^ ^

% f«(^ r r  f e n  ^ «Tt^ ^

f  I 'TT^ ^  ^

ir>r V ^  #. ^ T̂Tf%

iPF?rrf^ «FT# % Tm  ^  ^  ^  ^
f̂TTHT ^nf^, W F T  % fM" ^  #  ’7?rf

^  ^  *(ft ^  ^  ^
^  ^ rm r  ^  TO
A ^nrwr f  3?r̂  | « ^  ^  ^
f  f5̂> ^  t  ^  ^  ^

frrsr ^   ̂ ^  f e ^

^ 5 f ^  t ,  4  wrogr

r̂nr ^  ^  r̂ir ^  ^  ^  i 
^  ii# ^  <Rsfhr TT ^

^mr 5 T ^

?TH5*T̂

^  4fHSf^ ^  I

^ I ^  ipmrf^T ^
^  5T ^  ^ m r  iFtf 

tp: ? i t w t ^  ^ ^
??k ^  ^ I ^

^PRiR

^ spT ?ftcTTT ^  ifVr 
% w m f t  OT 

^  iR  f  ?jH | fr o  ^  5njNr 
^ ^ I qr ^  fRTO

3nn^ T?r ^ ^

??nf% ^  ^sim «rr I ^  ^  ^mx ^
%rm ^ ^ 1 ^  ^

t  ^ ^  ^  ^  ^  55T^
x^ . ^fHTW r̂*ifr  ̂ w ^
TP ŷq 7̂®r WX I ^  % M9‘̂ id

^  «rm  ?htt't| f% ^  snf% îf t̂ i 
qi7?][ 9IRr ^

^  ^  ^ ^ w  I 

Tftnn ^  ̂ ^  ^
^iW ^  ^  % w TO t

TOf % TT ^

q | ^  I  <hRft  ̂ | ; j  ( ^  |«fT

I ) ,  IĴ o t^o ^o 1 ^ \ A
|T ^  ^  I | f r o

^ f?TTf ^  m r f ,
^  ^̂ r5T f^n t . ^  ^ ^  t
iiH ^  T O ^  ĵpflr ^  ^

TO f?T ^ ^  5̂T ̂  TO ^
5 :^ ^tm t  I < N * t  ^  mvR̂  ^
^ ^snf^ i T3Rfr^ ^ f^nnr A

f, ^nf^ «rr t

f  \ inrOvT. ^
^  Jiin T̂TT %# % to r  ^
^ ^  m v m  ^  ^  t- ^  ^

^  torr t  %tor t o  ^
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pit f^o

!F f^ ( w -
r̂r̂ n*) ^ f  i ^  ^  ^

f ^  ^TPW'T

SF^ I ^  ^  t| f  ^

m rX  % W «ft
OT ^  ^  WTT 'aĵ MTnr WT. ^ ?t1t 
?TfTT ^5^ *Tl<i< ^  î l«Hi«<i (5̂ H?TT) 
^  P̂TT '5Tt 3̂̂  ^  W‘ ^  tl'̂ ll

5FT ^  I T?: (f?T ^)
^  (TTPRf̂ ) ^  ^ T 3 ^  

^ % «iT̂  ^  ĵfSTTRr ^
? n w  T f *rart, ^

5T I ^ ^  Tffr WTO ^
'̂»>ril ^  I T̂TSr Tfft 5,^1 *<f %  ^  ^

?TPT % t  I

^  ^  ^  ?rnT % ^  % r̂nr ^  ^
f  I ?rrT % TRT ^  Mrf+^WTH t ,

#  ^  ^
t ^  ^  ?fk  ?iTFrT^

3̂̂  % r̂nr ^ i ^  t(«?>di  ̂ f%

^  ?TH qr ?TTwr ?ft % i ?n^ % 
?ftT "5rT5?TT t T̂RTR’ ^

I  1 ^  TT ^  ^  ^  m
^  I ^ ^  ^TTT % ^  ^  W

r̂?7TT = r̂rf ,̂ | f w  % ^  % r̂fw ?tpt 
«Ft ^  ^  f^RTT
?rrT i % êtpt t̂tt

% ^ ?rrT #' T? ?T ^
f  T̂T 5TFT ^ ^  T̂̂ lrfV |, ^  ^

s ft f^  ! T̂Tq- ^ ^  ^
WPT M̂ ît ^ Tf*T̂TT f% T̂TT 
f f ^  % ITT t| I  I f f ^  I t ^
#  'Jft T̂TT rrft% % ^  I
^  ^ ^ ^ ( ^ t)

i ^ t  • ,̂0 
T^o ?frd #  ^  ff3T7 ^  3TFf r̂nrt, 
rfr ?r?T #  ^  f̂ nrr, ^
^ir^ ^  >^i?iTgR TT frnrm -

f f , ?ft >5ft ijTR ^ f f  iftr
^  w T ^  % ^><^R m m
^  g^nrt ^ f , ^  WFR %
1 ^ ^ € t

^  m t ,  f% ^  ^  2jo
1^0 ?fto %
(^^rr^) %  Ri4tni ^  T̂PT ^

r̂acT M*+*K ^ ^>WT ^
t , %f%?T ^ n  ?rnT
% W  ^  tTBFT ^  TO ^  I

r̂«T ( ^  ^ )  ^  ^nfiFT f t  t'

fErff %  ^ »TT t  I ?TTTT ^

^a.I'Wal ^ ^
?Tf?ITT%  

^rf^iT^T ^  t, %TT

n̂T̂ rm" I A ' ^TM ?rnr ^ TO  %
f^nr |T 1% r̂nr
Prf^tf ^ 5q^ ^
^  ^  ^ ^  #s f ,
f r o  %  ^rPTT ?TH %  ^ ^

^d<T ^  ^*»)'iT ^  I ff^FST % f^rW  

W fq-qK f ’l  ^  ^  ^
r̂n=H <^*fl f% IJ is not a.

c& t̂ of injured irnccence (zr? Sq"
^ ^ )

^  TO ?T  ̂ t  ^  ^  TTum t,
?TH »^ fe rr P̂TT t  ŝtfj 

(2ftr) WT̂  f s i r f ^  (sftTcTT)

?qfk ^  % f w
q ^  -^11 I f f ^  % ^rm  ^  ^ r ^ -
^rten t, vF ^  TO n  |. ? m r  W ?TTf^ 

^I^«( 'CJ'fO ^ ^  ^
v[^\fkm ^ h  ^  i^ fw u j ^
ir#O T tf^PT^ — ^nf^TTc^—

f^lfMrl P̂TTT ^ I ’̂ T̂ TTT%  ^«l ?T?T r̂*rRr 

T T ^  ^  ^  *f^ ^HH ^  ^^r«IK.'ifiTr 

^  ^  ̂ i?TT t  I ^  ̂

♦liHdl ^  I V  ^ % Hrir4 ^
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vTrNt I q ir+w R  ^ ^

m f  I ^  ^
?TFT % ^  I I ^  n̂rfNiT «fh: 

^  ^  ^ t  ^
^  ? % fw   ̂ ^  ^
^   ̂^  ^ ^ t >
15 hrs.

^  ^  ^  SR̂ T t  ^
% ^ ^  f^ , «ft

=5TTf% ?fk ^ % fW

=# t  •  ̂ t  ^
xr^ TT^ % ^ T ^  =qrf^ 1

#?rm % f^RK ^ ^ ^  f'p
?TPTR ^  ^  % 

^  ^ TfT I ^
^  5T  ̂t  f r  ’TT ^

?ff7qT3T, ^  'TTT IfsT^ # ^
f W  I  I ^  cPnr ^  ^
W R  i; I

^ m a R ^ ^  ^

ft? ^  5pt
ŝnf̂  ^ ^ ^

fim r F̂2TT tr ^ ^ t  ^

^ t, ^  ^  ^
?niT ^ 5RHT ^  ^  f?r SR5T ^
^ =̂ fTf̂  I ^  ^ =^rf^

^ % fe ft ^ 5T

^̂ TRT =5rr^ i  I fRT ^  ^ ^  ^
Î TT, ttnr ̂  r̂qr g I ^
#■ ^  ’Tt^ S[: ^ ^  ffiffRT

^ 'Tl̂  I ^
^  ^ 5fnft ^  ^
f l r ^  f w  TO r ^  % ^ T R ^

5 frh ^  ^ ^  ‘ 1 ^
?ipr ^  ^  ^  ^ ^
T^ ^  Tr€f ^  ^

^  T p  t?ftTTPRff T?: 5 R ^

^  ^  t  » ^ ^ ^
5T5^ ^  ̂ ^rrf ,̂ ^  ̂  5r ^

^  t  I ^  ^ ^  ^
^  ^  5fr̂  W
SRHT ^  ^  3[T̂  ^  ^  f t  • ^

^  ^  ^  f^» ^
^  ff^Fm:, ^  sofk^ « f k ^  f ^ ^ -

t  I t  f w ^ 5 ^

TRT 3̂TFT ^  ^ ^  ^  ^
I  I ^ TO ^

sjrPT ^  ^  ^  *rf I f̂T  ̂ #
wt̂ r W ^  ^TPrrt^ % t

^ ^  I ?flT ^
^ I ^
I, at ^  ^  ^  ^ ^
w , ^   ̂^
I  I ^ ^  ^  ?rraT

fT T ^ cirq? ^  TO I  ^  ^TO
^  T O  t  • ^ ^

^  t, ^
I I  ?rr  ̂ ^  ^  t  ^

^ipn: (^ 5 ^ t  * ^
^  ^ ^  # TO ^1+

^  f r o  1 1  ^  ^  ^

I ^  ^  ^  ^  ^  ^
^  ^  ^ f̂ rsM ^

#  ^  ^  ?ftr ft>T ^ ^  T̂?T̂
^  ‘ 

^ ^ ^  ^ TO » ^
^ ^  t  q f^  ^  t  ^

I I ?fk
^  TO ^  ^  TT ^
ifTT f r o m  ^  ^  iR r * fh r  f^r#^
^  I ^  ̂  qr iFxT^fhr
f?pt^  ^  TO, ^ ^  ̂
^8  ̂  ̂ ĉTO I ^  ^  '
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f^o

^ ^ ?nft T̂oTS"
^  ^ I ?nft ^ «r^

11^5 f  q|^ t  I ?T^
^i»ini T̂ . Tfkrm 5Ft %
^K«l, ^  ^ ^

% wiRvr qr ^r^rf ^
»if t  ^  f^rm ^  »rf t  i 4

iTRcTT #  f̂t -̂<FPR
fVffl % ^  ^  f%Jrr I T̂«JT ÎW %

n̂r̂ rr r̂r, ^  ^rtt f̂ R̂T % f̂!K ?tptt
f̂rr?r ^ t  •

^  sTpft % ^ ^  »nrr
% TOTT ^  *T irf^yr ^
hHW ^h i  ^ ^ ^  Mi*m
•TRT I" Vtt̂  ^ ^  5ft% Vt? ĴTHT % 
?TWR T?: fTTTT Wm T̂pTT I  I 

*TfrfPi% ^ ^  % »n«r

T f, eft ^  fe fr ^  ^  ^
îWP̂  5  ̂ ^  ^<H *TT f%

cTT̂  ^ f^FE" ^  sftT
7 ^  ^  ?tVt ^^0 WT  ̂ *TT  ̂

f̂ ?vs|Y q ^  ^  tq- q fer ^
it ^  T^ I <[^ # ^
•hî f f5f> SrnT’T̂ F̂ T % «TT^
•np ^  ^  f  I 4  ^  fi*i9i<ir ^ f% 

i*\^4 % f r o ^  ^ ??f^pfTO^
^  ^ I  %  ?T?T

? fk  ^  3TT ^  fJFIT
t , ^ nr

^  ?TR I # t  %
>̂T«R ^  '*fV ^  fiTilW ^  I ^

% ^  ^  ^  ^  ^<+TT % STTfT
m  T̂OTT I  I f?T % 3TfT
fC'JWW f  ^  ^
?j|̂ |fMdl̂  ^  If ?ft
# ? f f  t ^  ^
f^cft ^  T5TT <f>̂ *il ?ft ^

WTrT ^  r̂7;5ft % f ^ ^ H  ^
fw f^ n f^m^f
W I

^  w i w  fiT anww ^
»n?T5r qr?HT) : ^  ^  \

fifo ^o tsi^fi : ZT̂  qr ^
f»p?R fr  ^  ^  eqrorr ^ ?n 5 n ^

sftf̂ mrTT ^  ^  ^
^  ^  ^mRH ^  ^  ^TW
^ I {Interruption}

Mr. DepntT'Speaker: Order, order.
Even if Panch Shilajias failed, Mem
bers should not fail now.

ijV fir® few il : WPT
ifiT 9frTTr ^  ̂ I

^  3nrR ^ w
^  ^  ^  ^  >id1n ^ f w

^  ^  jft€t w s i ^  % ir^
^  ? n w  ̂ t — ?ft

»nrT fr, T̂PR" %
frm  ft I v^  ̂ ^  ̂  ^ ^

^ ^ ?r=I#
^rrf^’ i ^

^ # ?5Tt1% ^  TFHT ^Tfq^
Ĥ c~c<T«̂ .IgrT ^  ?T5^ t ; T?75 

^  CTpft
^ ^ — ar̂ HT i
?f\T 4' ^  ^
qiTft # TTo TTWT̂ î VH ^  #
SF  ̂ m ^  TT
% ^  ^ft% ^  r̂^nr apr %
^*nft f5 f^ ^  ^ I
f̂ FT d <-?! ^  ^ *t*̂ d I ̂ ^  *?>W*i“
#?«T #  ^ ^  ^  «ftr
^ TTf^ t  ^  ^

fefV ĴiT ^ TOR
t  ̂  ^  ^  ^ w ft^ n € f
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T̂Rfr i r̂rff %
^  W  W Wjn I TT

uTrrr t ’T f r fN f^  w
If I ^  rir fprft ^ *TT̂  %
^  qr ^  ^ ^  w
«rr I in t̂ ^  ^  t ^
^  fsTfj n̂riT f  ^  5rrr ^wnr ŝrr̂  i 
^  ^  3TVR % ^  *r?t NinvjiH
^  f  I ?nft ?ftnf #  TTefhr
^  n̂rSTT t" I ipr rlr  ̂ ^

t  I %f«FT ^  «FT *TT?|5 ^

^  ^ r«l̂ W) % f%?H Tnnr 
^  t| f , ^  ^ ^srtt^

% ^  ^ f  ?TV̂  f̂ Fv̂  ^ ^
^ f  t «ilT ^  f %nir ^  w 

^  w  It I arf ^  t ^
^ ?7«rnr ^  7 ^  I #
^  ^ f .  ^  in r m  ^  ^

*ftf^ 5|ft WTrT 

t  I wtr r*Î HT flFRT ^
^ ĉFTT vdffHl ^TT iRRTT T̂RTT

I  I ^  ĴTT̂  ^  W ^ t ‘ Wi
<rfW5T ^ f  I ^  q fr^ r^  ^

^  ^  T̂T# ^  ^  VtT 
’̂̂ RT sTT̂ nr I ?rnf »tr^ f  f%

^  T2TT t  I ^  ^

■qif̂ *« ^ ^ q<i
^  I  fKT ^ ^  *n7# vr
F̂HT 'jft ^  ^  WP  ̂ W  ?T5r ^

I $ ^ 1  F̂Tf r^^T<m<T %

ŝrrfw % ^VFT ^ ^rVrvtf ^
% ^ ^  ^  f  I qRr-*rfhT
^ 5RTR % f  I ^  ^
T̂T<T> ^  ^  ̂ tw> rllT % ^  ^rrf^ I

«TRT %  ?TPT ^
% T̂T«r rftf^  t  •

^  ^  SPflT̂  ^  ^ ^  ^  ^
W iftT R̂tTT ^  W\ nr»i?R T̂TW
I  1 ^ ^  ^  ^
5Tf^ ^  ^?RT I  ?fN: ^  ^
^  ^  T̂ TT «h<^ t  • ^ ^

5T ^tP’ ^ ^  f^OT IT
fpTTT qPT t. ^  ^ ^  '’ fr
Ŵ  7T«^ #  M  ^  t , ^  ^

¥V *ir4^<f>^T ^
^  qr î r̂ir 4>̂ n̂, A WtfiFRTT

f  %  W  ii|fe*<rHI % ^
 ̂ 7 ^  % *rTR t̂»TT I A 3TW^

% rnrrftf^ % »rw
TO ?jrT ^ WTR ^
ftr 5PFTT Ĥimi #  <*̂ <<ll 3FT 
•p̂ r ?ff R̂irTT t SRTpr % f^Rft
^  « n w r  m  ^rnrrr wr^ ^  f m  ^
^  ^  ^ i^rfe" •I'iffl ^ r f^ ,
^  ^  F̂F̂  Rlf^i ^ sin?T

I i fk w w t f^ in w *  V?!5FTT 
% 5rmT fttr ^
^FT^ < h R ^  j f t w  p -  #
*nTT  ̂ ®ift t, VR*TT ^
fir # jnror f W  |, fsnff wm 
^  ^ S’ ?rtT ?TPr ^
+ <»< ^ *i»0  ̂ ^
^  ^  7«n ^  ?it3RT ^

I 4  «P̂ ?TT g ^  ?RT ?rrT 
W  f̂t«RT ^  '^R̂ IdH *b<»fT

f̂t ^  ÎFT ^if^, ^f^«i ^
^  ^ J5T^ ^  ĴTTWRf %
mf% WT ?n;fV ^nf^ , « n ^

^  ?T\T ^  dlni SPTR %?TWft
iffr inrf^ ^  ^  i ?nr îft ^  % 

’mPi«*(4 4 f ^  fe r r  ^ f̂t ^  ^
?RR ^  «hr ^  « ?R  ^

fkrm  ^  ^
^  t  « fk

^  ?IFT ^  f , ?PTT ?R
^  ^  ^F%T ^  ^  ^ [W  I 

T̂RT ^ ^  ^  ^ ^ f  I
^  *ĥ rj i ^ Pfi ®hl ŝ nr ^
^  ^  m v ^  ^  ^  ^  ^fk
r̂rsr '*fV ^  sttttst ^  ^  ?ft ^trt 

^  ^  ^  ^  ^nm ^  ^  r̂sff r̂ 
w  ̂ ^ftr ^  ^rf^ ^  ^  ?TR
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^  ^ S 5rrf%
^  w[T I ^  ?TT^

^  ^ ^iTR %
Tf̂ nTT ^

^  ^ ^  f%
#  4Pn^ ?  %^rr ^ I ^  ^  ?rrr
^  ^  WT qr
^rr^  xTFnfw

^ ^Hni T3^, ?tVt

^  ?nrT .^ ^  ^
< N ^  ?ftT ?ifi^  qr ^?nfr

*ftfw *1  ̂ ^  *̂̂ icTl I ^n*n
^  f ju  ^nrftw f  \

Shri B. S. Murthy: Mr. Deputy-
Speaker, Sir, the world situation today
is very grave, very dangerous and 
threatening. Unless some effective,
tmmediate steps are taken, I am 
afraid the much unwanted third 
world war will soon begin and, per
haps, the much dreaded atom bombs
might come into play and destroy the 
humanity.

It is evident that the cease fire is 
not yet completely implemented by
the nations concerned. It is also evi
dent that the aggressor nations, espe
cially the United Kingdom, do not 
feel that they went against the moral 
standards of the world. Recently the 
Prime Minister of England said that 
they had nothing to regret. This is a 
very significant term and both the 
U.N. as well as the other nations of
the world should take cognizance of
this fact that England and France
have nothing to regret.

Of all the events that took place I 
am shocked at the way in which
Russia conducted itself with reference
to Hungary. As soon as the Second 
World War was over, Russia mobilis
ed Its forces and began to hold peace 
conferences, instituted Stalin peace 
prizes and \̂ ;̂ nt every way possible to 
see that the world opinion was mobi
lised "for peace. In the U.N.O. it 
always^ tried to see that all the

colonial countries were made inde< 
pendent. Recently our Panch Shila 
has also been agreed to by the Russian 
leaders when they came over here. 
Having done all these things to see 
that the world does not involve itself
in a third world war, I do not under
stand why Russia should take the law
into its hands and send armies to quell
the nationalist rebellion in Hungary.

Shri A^ka Mehta was criticising 
Shri Krishna Menon that he did not
represent India's opinion, not even
the mind of our Prime Minister. He
said that our international policy is 
rather confusing. I am afraid Shri 
Asoka Mehta was confusing the issues. 
Anybody who wants to criticise Shri 
Krishna Menon should place himself
in the particular position in which
Shri Krishna Menon was, in the 
United Nations, while making that 
speech or coming to that deci
sion. It is very easy for us to sit 
outside, either in the boxing match or
in a wrestling match or in a foot-ball
match or in a cricket match, and say 
“Oh, this should have been done like
this’\ But when you are in the field, 
fighting against odds, naturally you
might make a decision which may
not concur with that of others.

What was Shri Krishna Menon
Speaking and what was the decision
he took? Our Prime Minister was at 
pains to explain that we did not vote
against the whole resolution. He has 
divided the resolution into the pre
amble and the operative portions. He 
said that one single point regarding 
the elections being held in Himgary
under the auspices of the United Na
tions was objected to and we have 
reasons to object to it, because the 
same dagger that is being shown to
Hungary was long ago shown to us 
and we resisted it successfully. Hav
ing resisted it, as far as India is con
cerned, how can we be parties to such 
a resolution? Because that particu
lar phrase has been included in that 
resolution, India had to oppose it and 
in opposing it, Shri Krishna Menon.
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made a speech smtable to the occa- 
fiion. I do not understand why Shri 
Asoka Mehta should say anything 
against it and much less Shn Jai 
prakash Narain, who thinks nothing 
o f  this world and says that every- 
ihing is of Heaven and who, in the 
name of Sarvodaya, comes and tries 
jto criticise it adversely? Therefore, 
if  Kussia is tme to the principles that 
prompted her to go about the world
and propose a peace conference, and 
if she had any respect for the signa
ture of hers in the Panch Shila agree
ment, Russia will set an example to
the rest of the world today.

The Egyptian question is hanging 
:flre. The Egyptian question, I think, 
will solve the problems of the African
continent in one way. I do not know
how it is going to solve them, but I 
have some premonition that it may 
lead to rid the African country of the

• white people who are today dominat
ing that country and sucking the 
blood of those so-called dark and 
black people there. The question to
day for the whole world is w het^r
the world is to be involved in a third
world war. Many Governments are
anxious for the third world war. But 
the people all over the world are not
for it. Therefore, a difference must 
Tae drawn between the Governments
-of different nations and the peoples of
those nations. In Russia, I am sure 
that all the people are not for another 
conflict. The same can be said of
England, for, Mr. Gaitskell and others 
^ f the Labour Opposition there are 
trying to .prevent Sir Anthony Eden 
from taking any further wrong step.

What should be done? Our Prime
Minister said in the morning, “We 
have nothing but the moral force” . 
Well, moral force has done something
unique in the world as far as India 
is concerned. It is with the moral
^orce that Mahatma Gandhi led 400 
million people to freedom. We did 
not hit anybody and no blood was 
shed. Therefore, with the same moral 
force, I am sure that our Prime Min
ister can mobilise the world opinion
■and rouse world conscience and see 
that the United Nations is streng
thened, and that Panch Shila is made

not merely a sheet of paper but a
creed that will stay permanently in 
the world. I want some steps to be
taken in ©rder to see that the possi
bility of a third world war is ruled
out completely. We must see that 
this is done either through the UNO 
or through any other media. We must 
see also that the military pacts are 
scrapped, that the foreign troops
from Cyprus, Algeria, Viet Nam and 
other countries are removed imme
diately. This must apply not only to
the European coimtries but all coun
tries. Wherever there is any foreign
troop existing, it must be removed.
Unless and until this is done, I am 
sure any day, anjrthing might happen, 
and then the whole world might be
involved in a ruthless and bloody war
which will spell ruin to human cul
ture and human civilisation.

Therefore, I feel that our Prime 
Minister should not only use his 
friendly relations with Russia and 
England and the United States, "but 
also see that all the weaker nations 
of the world are brought together so
that the whole world will come to 
tiiis opinion, namely, the mightiest 
nation with all its military powers
should be able to live on friendly
terms with the tiniest nation, 
wherever the latter exists, without 
causing the tiniest nation any fear 
of invasion or, much less, of liquida
tion.

Shri D. C. Sharma (Hoshiarpur):
Mr. Deputy-Speaker, when I sat 
listening to the discussion on foreign
policy this morning, I felt that most 
of the speakers have t&ken our 
foreign poUry to be an anthology—
some parts of which are to be appre
ciated and some p a ^  of which are 
to be criticised; some parts of which
are to be taken for granted and some 
parts to be called into question. I 
believe that our foreign policy is one
and indivisible. It is an organic 
whole, and an organic unit. The 
strength of our foreign policy lies 
only in this, namely, that it has sto(^
for certain principles and certain 
rights of humanity. Therefore, there
has been that success accruing to it 
of which, I thmk, even the most
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hostile critics in this House are aware.

It, was said by an hon. Member that 
India is a^uming to itself the role of
a judge or the role of a magistrate 
which does not befit this country. I 
do not think that India is laying 
claim to any role of that kind. It is 
not this kind of role which India has 
played or which India is going to 
play, but, as I said at the beginning,
we have certain principles and those 
principles are the principles of truth 
and they are the principles of Panch
Shila. As a nation we are young only
so  far as freedom is concerned and as 
far as culture and civilisation are 
concerned, we are old, and we have 
a right to speak in the name of those 
principles and judge every issue that 
comes to us.

While I sat listening to the speeches, 
I heard one hon. Member advising 
that India should take the position
like the one taken by the Lady of
Shelott. The Lady of Shelott lived in 
isolation cut off from the rest of the 
world; she did not come into contact
with the world as such.

Shri B. S. Mnrthy: Were you with
her then?

Mr. Deputy-Speaker: There should 
be no private conversation here. Let 
the hon. Member continue.

Shri D. C. Sharma: I must say that 
there are some persons who have been
saying to us that we should 
live like the Lady of Shelott, 
cut off from the currents of the 
world, good, bad and indifferent; that 
we should not take to life as it comes
to us, but must live in a world of
shadow, looking at the shadows in 
the mirror. But, I believe no nation 
can afford to do so. The policy of
isolation cannot befit any modern
nation, big or small and every nation 
has to be in the current of affairs of
this world or, if I may use the expres
sion, iiii the, nfain stream of the cur
rents of this world. Therefore, to
advise us not to do this thing or that 
thing is something which means a 

kind of national segregation or

national isolation and I do not believe:
India can follow a policy of that kind.

There are some persons who have* 
appreciated our Prime Minister’s, 
statement with regard to Hungary. L 
think everybody has appreciated the
statement made by our Prime Minis
ter about Egypt. But, there are some
persons who have tried to criticise
Mr. Krishna Menon, saying that. 
Krishna Menon does not represent 
India; he does not represent the 
Indian Government etc. They have 
said all these things * about him, but. 
I think their eloquence, if there was
any, has been wasted, because the 
stand which Shri Krishna Menon 
took at the U.N. has been before the
country for the last few days and.
everyone who has read the proceed
ings of the U.N. carefully would see-
that Shri Krishna Menon had not.
done anything which went against, 
the interests of our country or against 
the interests of the principles for
which we stand. If there is any doubt 
left in the minds of anybody, I believe
that the statement which the Prime 
Minister made last Friday and the 
speech he delivered today on the floor 
of the House clearly show that the 
stand Shri Krishna Menon took was
in conformity with the best principles
of both the U.N. and our coimtry. So,.
I do not think that one should take 
exception to the stand he took about 
the situation in Hungary.

One of the most pathetic speeches 
that I have heard was the one made- 
this morning saying that the U.N. has 
failed; Panch Shila has failed and 
everything has failed. I am sorry that , 
a speech of that kind should have
been made U.N. has failed; Panch
Shila has failed; everything else has 
failed, but the speaker has not failed.
I ask that gentleman, if U.N. has 
failed, what organisation is going to 
take its place? If Panch Shila
has failed, what other principles 
are going to take its place?
I would submit ihat if U.N. and Panch
Shila have failed, it is not this coun
try or that coimtry whose foreign
policy has failed; it is humanity that, 
has failed. I would say that if thac



451 Motion re 19 NOVEMBER 1956

happens, it would not be a sad day 
for humanity, but a tragic and catas
trophic day for humanity. I would,
therefore, ask my friends not to utter 
such dismal statements, because we
are standing on the verge of a crisis 
and our attempt should be to do
everything in our power to avert that 
crisis and not precipitate it by mak
ing statements which do not fit in 
with the circumstances of the case 
and which are not in keeping with
the spirit of the times.

It has been said that our country
is surrounded by Pakistan, China, the 
Nagalland etc., which are potential 
sources of danger to us and that our 
foreign policy should be such as to 
make our defence potential as strong 
as possible. As our Prime Minister 
has said on more than one occasion
on the floor of the House and as otiier 
Members have also said, I think it is 
no use raising such bogeys. It is no
use creating such scares, because our
policy has been so far and is going
to be for all time to come a policy of
friendship with every nation. Even 
though Pakistan has so many differ
ences with us ̂  and so many points at 
issue with us, I must say that we have
tried to be as friendly to Pakistan as 
possible. We should remember that 
goodwill pays its dividends much
sooner than illwill; friendship pays 
its dividends much sooner than anto- 
ganism. After all, it is not a world
which should not be looked upon as 
a just world; in the long run, it is a 
just world. Therefore, I would say 
that the policy of friendship with
our neighbours and other countries
that we are pursuing is the right
policy, because this policy alone can 
reduce tension.

Again, it has been said that we
should quit the Commonwealth of
Nations. I think the Prime Minister 
will be there to give his verdict on
it, but I must say one thing. I read 
the message which the President of
the U.S.A., sent to our Prime Minis
ter on this question. I have also fol
lowed the correspondence between
our Prime Minister and Marshal 
Bulganin and I cannot help saying

that there is a great measure at com
mon understanding between the- 
U.S.A., the U.S.S.R. and our country.
Here or there we may not see eye to
eye with each other; but all the same, 
it cannot be denied that even the 
U .S ^  has come to appreciate our 
stand in the affairs of the world. The
U.S.S.R. has also come to appreciate
our stand. But, I must say that there- 
are sections of the British Press—this 
also includes the B.B.C. broadcasts—
which present India in colours which^. 
I should say, are not true to facts and
circumstances. Anyone who reads 
most of the comments in the English, 
papers will think that India is a
country which is hostile to the Com
monwealth of Nations. A big section
of the British Press is always out to- 
misrepresent India and India’s policy.. 
I would say that this is not the right 
thing to do. While other countries- 
are able to understand and appreciate
us, I see no reason why a section of
the Press in Britain, with w^hom we
have had so many years of contact, 
should be always out to say things 
about us which are not justified by
any circumstances or conditions.

As far as our foreign policy is con
cerned, there are certain principles
and I believe those principles have
been given attention to by our Prime
Minister in the statement that he
made. Can anyone take exception to
those principles? Can anyone say 
that those principles are not the prin
ciples which should guide the destiny
of this world or the destiny of man
kind?.

I take Egypt, for instance. Is it
not a great tribute for our coimtry
that a statesman like Nasser has said 
“Indian brethren” ? I do not think 
he has used the word brethren in a 
formal sense but as a very affection
ate term, which means that we have
tried to say the correct things about
Egypt. The Prime Minister said that 
Egypt has acted with a large measure 
of propriety arid forbearance. And
anyone who has read the accounts of
the Egyptian action for some time
past would come to the conclusion, 
that truer words were never spoken^

International sivm- 452^
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Again, our Prime Minister said in

3iis statement on Friday that we a n
<»ncemed with attack on the freedom
-of anybody in the world; we are con
cerned also with strong nations domi
nating, by armed force, weaker
nations. And, again, he said that we
do not want to support colonialism. 
With regard to Hungary he said that 
from the very beginning we made it 
clear that in our opinion the people of
Hungary should be allowed to deter
mine their own future according to 
their own wishes and that foreign
forces should be withdrawn.

What I want to say is this, that so 
far as our foreign policy is concern
ed, its main ideas are now there for
anybody to see. And I believe that 
the voice of India so far as Egypt is 
concerned, the voice of India so far as 
Hungary is concerned and the voice
of India so far as others are concerned
has always been the voice
of reason, the voice of justice, the 
voice of international law, the voice
of human freedom and himian digni
ty.

During the last few years we have
had to face crises, if not more often, 
at least three times. There were crises 
in Korea, in Indo-China and there 
was the crisis in Egypt, and again 
there was the crisis in Hungary. And
I must say I feel proud as a citizen 
of India that the line we took with
regard to all these issues has been a 
line which has been justified by
events. And if some thing that our 
line with regard to some country is 
not jiistified now, I can say that after
a month or two it will be found that 
our line was the right line to take at 
that time.

But one good result that has accru
ed from our foreign policy is this. 
Our Prime Minister was saying all 
the time that these military pacts are 
of no avail and these military pacts 
do not lead t  ̂ the added safety of
nations but tKey create the very
conditions which they are brought 
into being "to control. That is what 
our Prime Minister was saying, and 
he was speaking for the whole of
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India. Now, you have seen that there
was the Baghdad Pact, It was creat
ed, and time has shown how prophe
tic was the statement made by our
Prime Minister. One country says, “I 
will not attend the meeting of the 
Pact if another country attends it; we
will keep out of it” . And you find 
that this Baghdad Pact has died a 
natural death, because these pacts in 
the circumstances of the case are not 
going to be in any way conducive to 
the welfare of humanity. Have we
not done something which has shown 
the utter futility of these pacts? I 
would say, if nothing else, our weight 
has been cast, our influence has been
exercised on the side of and in favour
of those persons who suffer under 
the domination of those people who
want to preserve colonialism in one
form or another. Colonialism is 
something which refuses to die, 
which tries to reincarnate itself in
some other form, which resurrects 
itself again and again. But I would
say that this colonialism, which has 
been the bane of himianity and which
has brought distress and all kinds of
things, this colonialism has found the 
most mighty opponent in our foreign
policy. If people speak in terms of
‘independent* and ‘sovereign’ nations, 
independent nations which will not 
be trampled over by others, it is to 
some extent because— Î would not be
so presumptuous as to say that it is 
entirely because of us—we have 
fought this good fight against colonial
ism.

Therefore, I would say that our 
foreign policy stands justified. Time 
has justified it. If there are persons 
who take exception to an item of our 
foreign policy today, I can say that 
they will come round to the view
which I am expounding at this time, 
after some time and say that our 
foreign policy is one of the biggest 
things that has happened in this world
for the good of humanity, for the 
good of the world, for the oppressed 
people of the world and for prevent
ing all kinds of tensions and for
stopping the catastrophe to which
some nations want to lead us to
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Shri N. B. Munlswamy (Wandi- 
wash): Today’s discussion is signifi
cantly very izftportant because we are
making certain pronouncomerits as 
regards the present international
situation.

The Prime Minister the other day 
made a statement, which was a 
written one, and today he has a state
ment extempore. Of the two
statements I find that he has taken 
a different turn today. I wish to bring
it to your notice that on the other
day three points were brought out 
from his statenent. The first point
was so far as Egypt is concerned and 
so far as the Anglo-French aggression
on Egyptian soil is concerned, because
in a way they have helped the Israeli
aggression. The other point was our 
diluted form of condemnation of the 
Russian interference in Hungary and 
of its being a domestic affair. Today
his statement was very pertinait and 
very dogmatic, in the sense that he 
has not left anything for doubt, and 
he has taken this attitude of condemn
ing the Russians for their intervention
without any justifiable cause. The third 
I>oint which he has made today is a 
defence of the action of the ablest 
representative of India. Mr. Krishna
Menon,—the action taken by him in 
the resolution that was passed in the 
United Nations.

I shall first of all deal with the 
Anglo-French aggression of Egypt and 
their interference on Egyptian soil. 
I cannot for a moment subscribe to 
the view that there had been some 
conspiracy with regard to this 
invasion. But I think it is a step that 
was taken unthought of, in this sense 
that when Israel made an aggression 
on Egypt, the Anglo-French Powers, 
— ŵho had been brooding that they
should have taken certain steps much 
earlier to control the Suez Canal—
and they had been insisting on it and 
paving the way for a long time for
international control of the Suez 
Canal,—now they look that action “for
assisting the invasion of Israel.” The 
ultimatum given by the Anglo-French

Governments about keeping off these
two nations, that is Egypt and Israel,
ten miles away frmn the Suez Canal
is only a bunkimi. It is only for the
purpose of invasion and to do havoc
ultimately in Egypt that they have
simply put forth this as an excuse. 
Therefore I would say that though
not pre-meditated, they took this 
turn to safeguard their {wsition
in the Suez Canal. ̂  Tlie world opinion
is in this ^ y .  "niey have condemned'
the Anglo-French aggression in Egypt^ 
Almost all the countries of the world
have joined in this condemnation o f
the Anglo-French aggression. So far* 
as India is concerned, it was very
halting in the condemnation of similar* 
aggression in Himga^ by Russia by
sending their troopsiMt is said as if- 
the people in Hungary wanted the
assistance of Russia with a view to 
stabilise their Government. This is 
equally an excuse like the one that, 
the Anglo-French people have put 
forward with regard to their action- 
in Egypt. The Russians have also Ibis' 
excuse for that the people in Hungary" 
wanted their assistance. My study of
the position shows that these 
countries have got their own methods^
of doing things in interfering with the- 
affairs of other countries.

As regards the Russian interference,- 
we are happy in the sense that the
Prime Minister has now taken not a 
halting at|itude, he was very straight- 
forwarj^:li5if very forthri^t in the 
criticism that he has levelled against 
the Russians. I should suppose that
this may not be palatable to the
Russian statesmen and leaders. I
know we are not here to be guided 
by anybody’s opinion with regard to 
our attitude. We must pursue a policy
which is not in any way dictated by
anybody or by considerations whether
anybody would like it or not. But, this 
much I can say. This Russian friend
ship is of recent origin. This is a new
acquisition. Our old friends are the
British and the French people are
against whom we have taken the
cudgel. I am sure they have become
our enemies. So far as to the U.S.A. 
is concerned, they are our doubtful 
friends. They are doubtful
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liecause they have taken a different 
turn . now in inviting our Prime 
Minister with a view to see that a 
cleavage is created with our recently

■ acquired friend and he is titled to
wards the western democracies. It 
is quite possible that the statesmen 
in westwn countries are more shrewd 
than many of the leadership here. I 
hope that our leaders will at any time 
stand superior to them in wisdom in 
political affairs.

So far as the defence of Sftiri Krishna 
Menon is concerned, much has been 
said in his favour that what he did 
was warranted by the circumstances 
that were prevailing at the time of the 
taking of votes. I have not gone 
through the contents of the Resolution.
What the Prime Minister has said is 
this. There were certain portions 
which dealt with the preamble and 
other portions which dealt with ope
rative portions and one important 
-operative clause was the conducting 
of elections under the au.spices of the 
U.N.O. Our representative wanted to
express his dissatisfaction at this and 
so, he voted against it. He has abstain
ed from voting in regard to the other
aspects. Evidently, he wanted to be
either neutral or wanted to express 
disapproval by abstaining from voting. 
In this aspect also, nothing would have 
titled the whole balance if he had 
abstained from voting, as he had done 
much earlier with regard to the other 
items. He could have abstained from
voting. Since the whole resolution was 
put to vote, he had to oppose it though 
-as regards some of the portions with 
which he did not agree, he was able 
to stand aside. To that extent, I should 
say that it was only a tactical blunder 
which he comn>itted. Only if he had 
thought for a second moment, he 
would certainly have abstained from
voting as he did earlier.

Our attitude has been one of clear
indication that we do not belong to 
any power bloc, either the Russian 

;5ide or the U.S.A. side or the Anglo-
French. We have been pursuing a

clear path of advocating non-violence,
and truth and telling other countries 
that any day, violence will prove to
be harmful not only to the countries 
that perpetrate' violence, but also to 
the countries against which it is per
petrated. The present policy which we
pursue, in all probability, is going to 
stand in good stead in the long run. 
This will pay a rich dividend not 
today but in the long run. For the 
present, we may indirectly incur a 
certain displeasure or dissatisfaction or
a short of wavering in in our friend
ship with other countries. Nobody
expected that these developments
would take place in foreign countries 
and, much less, that we would have 
to pursue a policy of condemning the 
countries which have resorted to
violence and causing havoc to 
humanity. Our Prime Minister has 
given good thought to the subject. He 
has not been saying anything about 
the Russian interference in Poland, 
Rumania or Hungary. Now that he has 
got certain data, he has to take 
a definite stand against the Russian
interference in Hungary. Whatever 
may be said with regard to the 
requisition of Russian forces in 
Hungary, the way in which the
Russian forces have been sent 
there and the atrocities committed
by the Russians as reported in the 
newspapers, and the report of inde
pendent persons who had visited 
Hungary to the Prime Minister and 
other Governments should bear
testimony to the real situation there. 
That was the report prepared without 
caring for anybody's fear or favour.
So, we have to take up this policy in 
condemning the aggressors whoever
they may be.

If we really wanted to have inter
national peace and do good service
to humanity, the only thing is that no 
country should interfere with another 
country's affairs and Panch Shila 
enunciated by our country should be
adopted. I know, for some time, people
have been doubting the efficacy and 
efficiency of Panch Shila in practical
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politics. It is quite true that people
wbo are in possession of arms and 
ammunition may laugh in their sleeves
as to the efficacy of Panch Shila. 
It is true that we have no arms and 

-ammunition except our moral strength. 
The time has come for toting how far
this moral strength could stand before
arms and ammimition. We have now
in a way succeeded in seeing cease
fire in Egypt, though the situation 
there does not warrant complacency
ia the sense that everything is O.K. 
There are circumstances which create
agitation and suspicion in us. The 
Anglo-French forces are still persist
ing there and certain conditions are 
put forward to their withdrawal. Any
-conditional withdrawal is no with
drawal. The forces are even now
persisting there thinking who is tq go
first, whether the Russian forces
should leave Hungary or the Anglo-
Trench should vacate the Egyptian 
territory.
16 hrs.

At one stage, before 1935, India
had three religions, Hinduism, Budh- 
ism and Islam. In 1935, the Buddhists 
separated themselves from us. From 
1935 to 1947, we had two religions 
here, Hinduism and Islam. After 1947, 
even Islam has gone out. So, there 
is Hindu raj here, and here we are 
adopting secularism, and we are 
being surrounded by other countries 
and people of other religions and in the 
face of that we have also to pursue
a certain policy to see that we do not
Interfere with others, nor allow
others to interfere with our country.
Therefore, the present policy of Panch 
Shila is merely intended to see that 
everybody lives well and there is no
Interference in the affairs of one 
another. At one stage we thought that 
our neighbour Pakistan would be
irerj' friendly towards us, but in spite 
«of our being very lenient and tolerant 
with regard to their attitude, they 
<?ontinue their anti-Indian propaganda, 
and Pakistan is trying to exploit the 
present situation also against India. 
We have to see that we come out 
lionourably from this trouble. The 
Pakistan Government is now thinking 
that some blunder might be committed 
hy the Government of India whidi

they can take advantage, of and see
that some trouble is caused even in
India itself. I am sure they will not
succeed in that, and that ultimately
they will realise that what they
thought was wrong. The other
countries are very inimical towards
our country in the sense that we are
now rising up high in the estimation 
of the world because the so-called
powerful countries are seeking the 
assistance and guidance of our Prime
Minister in case of trouble and he is 
able to inject new ideas and new
theories and thus clear the trouble. 
That is entirely due to our detach
ment, that we are having certain 
moral standards and basing our
conduct on Panch Shila. Our guiding 
principles in foreign affairs are the
principles enunciated in Panch 
Shila.

I can only say at the end that our
Prime Minister has made these pro
nouncements which are very cate
gorical and positive, and our position
has been made clear to all the 
countries, whether friend or foe, and
ultimately they will all realise that 
the policy pursued by the Govern
ment of India is the right policy, and 
that they will come round one day
or other to see that this policy is
pursued all over the world.

Shri B. Shiva Rao (South Kanara—
South): It is some time since I have
taken part in a debate on foreign
affairs.^ this House. It strikes me that 
this d^ate is somewhat different from
all the other debates which I have
witnessed in the. House on foreign
affairs. In the past, whenever we
discussed Government’s policies or
actions in the international field, the 
world situation at any given moment 
was more or less static. Tliat 
unfortunately, is not the case today. .

ISM hts,
[pANorr Thakur Das Bharcava in 

the Chair }

I was struck  ̂ with one or two
passages in the Prime Mfnisjter’s state
ment on Friday when he gave us his 
assessment of the world situation* and
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the keynote, it seemed to me, lay in 
two sent^ces which I am quoting:

‘The world appears now to be 
in the grip. the fevered psycho
logy of war and I am reminded of
the months preceding the last
Great War. It may be that the
little wars we have had are only
a first round and bigger conflicts 
lie ahead.”

It struck me as a very gloomy
assessment of the situation, and 
nothing he said this morning has 
relieved to any considerable extent 
that gloom. This factor must weigh
with the House in this debate, and in
fact, must override all other consider- 
rations. There have been criticisms 
and there will be criticisms of some 
aspects of the Government’s policy
today and tomorow, but it seems to me 
that our main task should be to see 
whether out of all the comments and 
the criticisms that are made in the 
course of the debate, there emerge
points which may usefully serve as 
guides to the Government in its
foreign policy in the immenseb^ diflR- 
cult days that lie ahead of us. In 
performing that task, many hon. 
Members must have felt as I have 
done, that sufficient information was 
not available to us.

I had expected after the Prime 
Minister’s speech on Friday that the 
External Affairs Ministry would take 
the trouble to circulate a memorandum
to all hon. Members containing all the 
facts, the texts of the various resolu
tions and other relevant information
with particular reference to the pro
ceedings of the General Assembly. I 
made an unsuccessful attempt during 
the week-end to obtain this informa
tion. Only this morning after I came to
the House I was given the texts of
the two speeches made by the leader 
of the Indian delegation to the General
Assembly. I presume that these 
speeches also appeared in the Hindu
stan Times today. It seems to me that 
the l^ctemal Affairs Ministry should
at lekst heresifter take the trouble to 
keep the House informed from time

to time of the various developments; 
that take place, not only in the
General Assembly but outside in 
reference to the international situa-
tiCHl.

The Prime Minister, in the course'
of his observations today, referred to
the vast amount of information that
the Ministry receives from various
capitals in the world. Much of it,, 
possibly a good deal of it, is confi
dential information which cannot be
disclosed to anyone outside the Gov
ernment; but there may also be a 
certain amount of information which
would be useful both to hon. Members
and to the Indian press. I mention the
Indian press because in this crisis the 
press has been very badly served by
the news agencies which fimction
both in New York and in other parts 
of the world.

It is difficult for us, placed as we
are, to determine with any precision
how long this crisis will continue to 
remain full of danger. Accusations 
and counter-accusations are . being
made almost every day. The British
now claim that their aggression in. 
Egypt has prevented Soviet intrigues
in the Middle East from succeeding. 
On the other side, we have the Soviet
Union’s claim against the Western
powers’ action in regard to the events
in Hungary. To the British Prime
Minister what has {happened in Egypt
is not a w ^ , it is only an armed con
flict. In Hungary, thousands of ardent,̂  
young Hungarian patriots have died, 
but it is explained that they were
only the representatives of certain 
reactionary elements in that country;
and so this game goes on, of covering
ugly facts with fine phrases, and 
meanwhile the world is drifting into
more and more dangerous situations.

I realise that mere condemnation
of aggression or of any other form of
guilt is not going to solve the problem
that is confronting humanity at the 
present moment. The question is
whether there is a way out to prevent 
mounting ' suspicion and mutual
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hostilities overwhelming the world in 
disaster.

Sir, I am glad that the Prime
Minister has turned down the
suggestion which has been made by
many in the country, including so _ 
respected a statesman as Shri
Rajagopalachari, that India should 
walk out of the Commonwealth. Pre
cisely how this would help either 
Egypt or the rest of the wdrld, I 
cannot see. And, it seems very odd 
that many of those who have advo
cated this step and have so readily
condemned British aggression in 
Egypt do not seem to have a word
of sympathy for the people who have
suffered from Russian atrocities in 
Hungary. But, that apart, I fail to
see why we should cut off our asso
ciation with the British people for
the blunder of a Government which
is in power today and which may be
replaced by its opponents tomorrow. 
The Commonwealth association im
poses on us no ̂  handicaps and no
limitations. But it does enable us to
maintain an outlook which stretches 
beyond continents and races.

We must, therefore, look round for
positive remedies at the pr^ent
juncture. Mere non-co-operation and 
boycott will bring no relief. I suggest 
that we should consider first of all 
immediate steps to prevent further 
deteriorate of the world situatiwi 
and make efforts to bring back the 
world from the brink of war. And, 
secondly, when those efforts have 
succeeded, we can then think erf long 
term measures to. reduce tensions all
round. •

I think it is a very fortvmate coinci
dence that the Prime Minister is due 
in Washington some time next month 
for talks with President Eisenhower.
A meeting between these two world
statesmen would, at any time, have 
been of great significance and value 
to the rest of the world. But, in this 
crisis, these talks may produce endur
ing and far-reaching results. Today,
the situation is difficult, but it is at 
least fluidic and uncertain. But one 
cannot say what movements may take 
place in many parts of Europe in the 
next few weeks and create further

complications. And I, therefore, take
the liberty of suggesting to the Prime
Minister that, subject to his own
engagements and President Eisen
howers’ convenience, he should hasten 
his visit to Washington as much as 
possible. I venture to suggest that 
these talks should be regarded as of
the utmost urgency for the sake of
saving world peace.

Sir, the joint statement issued by
the four Prime Ministers of the 
Colombo Powers last week and the 
one which our Prime Minister made 
in the House on Friday stressed one
common point; namely, that the 
United Nations must be strengthened 
in all ways so that it may prove for
the future an adequate instrument for
the maintenance of world peace. That 
brings me to the question whether 
the Charter, as it stands, is capable of
answering all the present and future
needs of the world. I say from my
experience of the functioning of the 
United Nations, as a member of the 
Indian Delegation for a number of
years, that the Charter, as it stands, 
is a very inadequate and poor instru
ment. i

Let me take only one provision in
the Charter. as an example, because
both these statements to which I have
referred have indicated the undesir
able consequences of military pacts. 
Such pacts hastened the death of the 
Leagu€ri of Nations and I have not the
least doubt that the United Nations is 
bound to go the same way-sooner, i>r 
later if the Charter is not meanwhile
suitably amended. Article 52 of tiie 
Charter permits the formation of such 
military pacts and it almost en
courages them to do so. So long as 
that provision is in the Charter no
real remedy is possible. In fact, ac
cording to the terms of Article 52, 
members of the United Nations en
tering into those arrangements 
are asked to solve all their disputes 
through such regional arrangements 
or agencies even before going to the
Security Council.

I was in San Prandsco in 1946 ’wdien 
the United Nations was formed and
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the draft of the Charter was produc
ed. The Second World War, at that 
time, was in its final stages, but the 
framers of the Charter were in a 
hurry to complete the task before the 
differences between the Soviet Union 
on the one side and Britain, France
â id the United States, on the other, 
all Allies in the last War, could come
to the surface. In 1945, there were
51 members of the United Nations of
whom only 6 were from Asia and 2 
from Africa. I am, of course, not in
cluding the Union of South Africa in 
this number. Actually, at that time, 
India was a member of the United
Nations only by courtesy, because we
were not a free nation in 1945, and 
the Indian Delegation was chosen by
the British authorities. The voice of
Asia was hardly heard at San Fran- 
sisco. But in these 11 years, the posi
tion has greatly improved. There are 
at. present 79 members of the United 
Nations, of whom 18 are from Asia
and 6 from ^rica . And the Asian-
African group, as I have seen for my
self, consisting of these 24 members is 
a factor today of growing importance^ 
not only in toe United Nations but in 
all its Councils and specialised agen
cies.

I do not suggest that the revision
of the Charter is going to prove an 
easy or a smooth task. I do not
underrate the difficulties. Neverthe
less, I am convinced that serious and 
collective effort should be made to
overhaul the United Nations in 
several respects in acc6rdance with
the needs of today. This is neither 
the time nor the occasion for a de
tailed discussion of the revision of the 
Charter. But, there is one point 
which I woiidd like to mention, be
cause in both the docimients to which
I have referred, there is a statement 
that at the root of many of our 
troubles today is the revival of the 
colonial spirit. Let us make no mis
take about it. The colonial spirit is 
not the monopoly of the powers of
Western Europe. There are other 
forms of colonialism which have
sprjmg up in other parts of the world
infi^cent years.
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It was my privilege to represent 
India for 5 years on a special com
mittee of the U.N. on Colonial Areas, 
the non-self-governing territories, as 
they are called in the Charter. That 
chapter, Chapter XI, is the weakest 
part of the Charter today. No doubt, 
some progress has been made in the 
economic, social and educational fields 
in geveral colonies. But, I have
noticed, especially in recent years, a 
definite and growing reactionary
spirit at work. In fact, there is a 
determined effort on the part of some 
Colonial Powers to make the author
ity of the United Nations over colo
nial areas as vague and shadowy as 
possible. But the situation is not 
without its bright side. There are 24 
members of the United Nations from
Asia and Africa, as I have pointed
&ut, who will support the strengthen
ing of the provisions dealing with 
Colonial Administrations. Not only
these countries, but an increasing 
number of Latin American Republics
take an active and sympathetic in
terest in the welfare and the progress 
of the colonial peoples. I am bound 
to add that American tradition is 
strongly and consistently against the 
maintenance of colonialism in any 
part of the world. These are favour
able factors of which the fullest ad
vantage should be taken at the present 
moment. I express the hope that the 
Bandung Powers will give serious 
consideration to this matter without 
further delay and place it on the 
agenda of the next session.

Shri Joachim 'A lva (Kanara):
There have been whispers, nay, some 
protests about our foreign policy. It 
is the continuation of what has been 
followed in the past. After we at
tained independence, we had to face
so many difficulties. Friends who
were doubtful, both within and with
out, thought for instance that India 
would not live long enough and could
not make any progress because of
instability. They thought that we
were in the grip of communal frenzy. 
But they were all disappointed. They 
have also attacked our internal 
policies—our socialist pattern of society.
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Hence their condemnation of our 
foreign policy. ,

Our foreign policy has been essen
tially of one and the same i>attern 
from the day we attained independ
ence right up to date. Our foreign
policy has been based on the strength 
of ages, the philosophy of Hinduism, 
the essence of Buddhism, and the good
things of Islam, Christianity and 
Sikhism as never witnessed either by
the East or the West. We still hold to 
that policy and when we do not change 
that policy, we cannot become selfish. 
We are all .brought together by com
mon ties. We do not give away in 
action what we deny in thought.

The architect of our foreign policy,
is the man who has been nurtured in 
the science and philosophy of the 
West and who was reading Marxism
and who sat at the feet of our greatest 
man, Mahatma Gandhi, such a man 
can never have double standards. I 
am afraid my friends Shri Jaiprakash 
Narain and Shri Asoka Mehta, with
whom I spent some happy days 25 
years ago in Nasik prison and for
whom I have great aJfection and re
gard, have gone astray from the right 
path. They have found fault with our 
internal policy and they have found
fault with our foreign policy. I am 
afraid the atmosphere of the great 
city of Bombay still weighs in their
minds. And what is the atmosphere of
Bombay? The Forum of Free Enter
prise, the Democratic Research Insti
tute and the Indian Cultural Freedom
plus M. R. Masani! These are the 
agencies which have much to do with
foreigners. I am glad that we have 
spurned their influence.

I looked for one word of condem
nation in the practical speech of my
hon. friend, Shri Asoka Mehta, about 
by-passing Egypt. The attack on 
Egypt by the Anglo-French forces
was the worst attack of this century
after the end of the last war. Let us 
not forget it. Egypt has suffered for
over hundred years since the time 
Napoleon had cast his covetous eyes on 
the Nile area and they are stiU having

trouble in the Suez Canal area. I  had 
a talk with the Egyptian Ministers in
Cairo as also tli# members of the Re
volutionary Council in 1954. I can say 
that if I am not mistaken the Egyp
tians are patriotic and determined 
men. . I may say with all the humility
that though we have a huge army, we
have not the same set of men in our 
country. They are having a big fight 
to root out corruption. They may be 
inexperienced but they are quick and 
they are learning things. I asked one
of the, Egyptian Ministers why they 
did not receive Mr. Chou-en-Lai when 
he passed through to Cairo in 1954. 
But then within a year they had 
revolutionalised their thought and 
they have made friendship with every
body. They will not take a cent of
American money if it means bondage
of their country. Let us not forget 
that. Is it not our duty to go to 
her help? Is it not our duty to 
be on their side? What prevented 
my friend Shri Asoka Mehta from 
saying that we are solidly behind the 
people of Egypt in their sufferings? 
But only the question of Hungary has 
been taken up. We were trained 
under the inspiring leadership of
Mahatma Gandhi. When British bombs
were falling on Egypt we have con
demned Britain in the strongest 
terms. Now when the Russian troops 
have entered Hungary the Prime
Minister has said the same thing 
about the attack on Hungary. Let us 
not also forget that nobody raided a 
voice in San Francisco when U.N. 
Charter was being hammered out tiiere 
in 1946. My friend Mr. Shiva Rao 
referred to San Franciso, Molotov’s 
was the solitary voice raised on behalf
of India at San Francisco then. What 
guarantee have we that we will
be free on the Pakistan border? 
When guarantee have we about our 
Kashmir and Goa border and that 
India’s independence will not be set 
at nought? We are not sure about it. 
But ^ e  have got the will to fight if
our liberty or freedom is in danger. 
The Congress party has got the will
and so long as it is in power there is 
no danger. We fought the British 
imperialism that way and survived.
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[Shri Joachim Alva]
Now we are condemning Hussia. 

It was Russia’s business to have made 
friendship with Hxmgary 15 years
ago. If they have failed in that 
policy, it is so miich the woree for
them. Then, what about Western
Germany where the Americans are 
sitting tight?

Now, in the. case of Goa what is our
position? The Prime Minister of
Canada said one thing about Goa 
when he was here and by the time he
went away he said something else. 
They have something else to say about 
Kashmir. We must know who our 
friends are and what their motives
are. We must distinguish between
wheat and chaff. America and France
and Britain have not said a word
about Kashmir or Goa. So, when we
come to the question of our- fore i^
policy, let us not forget who ow
friends are.

There is another aspect which was
deialt with by my -hon. friend, Mr. 
Asoka Mehta and that is the attack 
on Mr. Krishna Menon. As I said, 
they are all speaking under the influ
ence of thfe Bombay Democratic Re
search Institute etc. and are attacking 
Mr. Krishna Menon and others and 
the foreign policy of the country as a 
whole. Now Mr. Krishna Menon 
h ^  attended a series of conferences
and has taken part in negotiations
and he has raised the prestige of our 
country v ^ y  high. There is no use 
in finding fault with him. If you
engage a prominent barrister to de
fend or argue your case, has he to
take your instructions every now
and then? Is it not up to him to
take every step or whatever course 
of action he thinks expedient in the 
special circimistances in emergency
cases in the interest of his client? 
Once you entrust a case to him, it is 
UP ^  him to act in the best way. Let 
us,̂ ^Dt quarrel on that point.

recently the Swiss Cavern- 
î ŝ î >?has rejected the idea of Ame- 
riran mspectors sent out with uranium 
fuel project. The Swiss Government 
wfire not prepared to the American
observers going round about an4

obseiying things, in the reactors which
they were going to set up in Switzer
land. Then what is the objection to
have U.N. observers in Hungary? We 
have enough experience of the func
tioning of U.N. observers in Kashmir. 
This Hoiise knows only too well how
they took sides in controversial 
issues. U. N. observers are not people
who are above party politics. So, 
there was nothing wrong in rejecting
such a proposal.
* Today international morality has 

broken down and the first blow
at international morality has been
dealt by Britain and France. And
Russia has also followed suit. The
international agreement which we
tried to build up as a result of the 
Panch Shila from the time Marshal 
Tito arrived in India is still in sus
pense. At that time many peo
ple were doubtful of its utility. But 
as a result of Marshal Tito’s visit, 
there was a chain of events and 
Panch Shila has grown. When the 
Russian leaders came here, they
were given a thunderous welcome. 
But we have never shut our eyes to 
what is happening. When they in
terfered in Hungary, our Prime Minis
ter clearly stated that we did not like 
their interference in Hungary. We 
have to ask our friends or foes
whether they will adopt i^aceful
methods. What is Marshal Tito sup
posed to have said? I have not the 
exact statement, but I would like you
to verify it  He is supposed to have 
said that the first invitation to the 
Soviet to intervene in Hungary was 
wrong, but the second invitation had 
helped to save the forces of socialism. 
If that is the case, we want to know
how the Allied warnings were friendly. 
If Britain thinks that it can beat down
Nasser, to use  ̂ very expressive 
phrase, they are mistaken. The New
York Times of 4th November contains 
an item from Nicosia that Nasser has 
a secret weapon, the weapon of Arab
nationalism and that Nasser is more 
of a hero than he has been to the street 
mobs of Cairo. This was dispatched 
from Nicosia. As I told you already, 
w f Ĵ ay§ not liked Hitler baking
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down the five million Jews and roast
ing them in Germany, nor do we like
even the Russians to undermine the 
force of law and order and start 
violence in Hungary. Our hearts 
and our sympatiiy go out to oppressed
»nH suffering friends whether they be 
in tiie East or the West.

The Prime Minister was one of the
first statesmen in the whole world to
raise his voice when the Americans
were carrying on nuclear experiments 
in Japan and thus endangering the 
lives of the Japanese people. We
are one in condenming aggression and 
violence on any and every side. But 
let us not forget the main topic of
Egypt. It was a question of a 130-day 
episode. On June 13, to be exact, the
British and French troops left for Suez 
Canal and in October they laimched 
their attack. In less than 130 days the 
Anglo-Saxon and French troops 
were in Egypt preceded by Israeli 
aggression. Here is a leader in the 
Economist, dated September 22nd 
1956—

“Nobody can tell at this stage 
whether Britain really would
have used force against Egypt 
durig the first 48 hours if it had 
had the force available and in posi
tion; the fact is that the force
was not available and in position,

^" and this realisation overwhelm
ed the dangerous initial impulse
to slap Nasser down.”

We are all apt to forget the French
attack on Morocco, on Tunis and 
Algeria. The British bases are in 
Lybia. Bases are equally dangerous 
as stationing of troops. If the whole
of Africa or North Africa, a great 
deal of Asia and other parts of the 
world are strewn with bases, if the 
Americans object to an independent 
government in Guatemala, if thfe 
British said that their frontier was 
on ^ e  Rhine, if the Americans said 
that their frontier is on this side of
the Rhine, then is it very unjustified 
when Russia, which had got its free
dom after years of hard struggle, 
wants a friendly states around her.
We do not want any country to be
annihilated from the face of the

globe, whether it be England, Ame
rica, U.S.S.R. or China. We want 
them to live in terms of friendship. 
Then only we can have a footwork
and groimdwork of Panch Shila. 
Otherwise our own prosperity in a 
world of unprosperous areas and un
happy days will not be a thing worth
enjoying or worth possessing.

What happened to the three-power
declaration of 1950 guaranteeing assist
ance to the victims of aggression in the 
Middle East? It is only being used 
because Egypt had to be grabbed, the 
British had to get back to Suez. I
do not want the House to forget the
cardinal fact, namely that Egypt has 
suffered for the sake of India, Egypt 
has been held in bondage even after 
India was set free. Therefore, we
have always to look to them with an 
eye of sympathy and we should be
of assistance to them.

Mr. SelWyn Llyod, the Foreign
Secretary of the U.K., told us in a pub
lic meeting in Delhi that the Bagh
dad Pact was aimed upwards, was
aimed northwards, was meant per
haps to annihilate the northern
powers. The Baghdad Pact has been
tom to pieces; it consists of a com
pany meeting without the Chairman 
or the Managing Director, and yet 
they want to pump life and oxygen
into that Pact. You are aware how
this House was rocked with agitation 
after the visit of the U.S. Vice-Presi
dent Nixon to this country, after he 
went to Karachi and after his return
to Washington it was decided to arm 
Pakistan, how we were very mudi
feeling the cold war. Let us judge
other powers, other peoples and 
other nations by the same yardstick
that others apply, in a moral sense 
and let us apply always the correct 
moral values. The League of Nations 
was smashed up because America
would not join it and now the United
Nations Organisation has been morally
smashed up by the Anglo-French
combination. Unless they quit from
Eg3rpt, unless the Sinai Desert is 
cleared by Israel, there will be no 
peace in the Middle East, What has 
Israel done to Egypt you all know—
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Israel is a small country after all! 
Not for the next 100 years will the 
Arabs forget her or forgive her. I 
am only analysing a situation and am 
not taking any sides.*! am only des
cribing what has happened. Those who
advocate the cause of peace in the 
Middle East should remember that 
we are very much interested in 
Israel and Egypt living in terms of
amity, in terms of economic co- 
c^eration, in terms of a settlement of
the refugee problem, and these will
be settled only if the Anglo-French
forces and Israel forces quit Egypt.

Sir, I am grateful to you for giving
me this chance to speak on this occa
sion. And last but not least, one word
about the ‘open-sky* declaration made
by Marshal Bulganin yesterday; this 
is one further step in the cause of
peace. Whether it came at the right 
time or wrong time, whether it came 
with this motive or that Inotive, we
are not concerned with it now. For
the Soviets to consent to the open sky 
inspection is indeed a v e ^  substantial 
progress, and it is almost the first time 
that India has been asked to sit on a 
conference table with these great 
powers. Whether the other coun
tries accept it or not is not what 
we are concerned with now. We
have not invited ourselves nor do
we want to sit on a table with
other great powers. But India for
the first time has been invited to
take her active place along with the
other great powers—England, Ame
rica, U.S.S.R. £oid France. And I 
hope that before long China wiU not
be excluded.

Shri Sarangadhar Das (Dhen- 
kanal-West Cuttack): I fully en
dorse what my friend, Shri Asoka
Mehta, has said about Hungary. I 
do not have much to add to that ex
cept to ^ y  that the Prime Minister 
today ((delineated the whole story
with « i ^ d  to Hungary up till now
fptsm th6 be^nning.

% r i  Jawahartal Nehru : May I
interrupt a minute? A complaint is 
made that I had not helped them

473 Motion re 19 NOVEMBER 1956 International situa
tion

474

with anything. I have done every
thing. I have done everything as it 
came to me. I said that normally
details of the voting do not come,
that voting takes place about half a 
dozen times a day, it is complicated
voting and the details do not come.
I said previously that each paragraph
is voted on separately. If more de
tails are necessary, I have to send 
for them. I got Shri Krishna
Menon^s speech the night before
last. Yesterday I asked for copies to 
be sent round and it is here this 
morning. I did as far as it was pos
sible for me and I could not do it 
earlier.

Shri Sarangadhar Das: I was not
going into the matter of the vote in 
the U.N.O. The Prime Minister’s 
announcement, from the time of his 
speech in the U.N.E.S.C.O. meeting, 
has been stepped up in one way or
another until we have a complete
picture now.
16.41 hrs.

[ M r . D e p u t y - S p a k e r  in the Chair]
Whether all the information was

available from the very beginning or
not, the Prime Minister has now ad
mitted that it was the absolute right 
of the people ^of Hungary to have 
their own Government and no foreign
power could intervene. This should 
have been stated long ago and if that 
had been done by the Prime Minis
ter, I believe, with the most cordial 
relations he has with the Russian 
rulers, the matter might have been
different. All this suffering that the
Hungarian people had gone through 
would h?iVe been obviated. Howr 
ever, now that he has drawn the full
picture and put the blame where it 
belongs in the matter of Hungary 
just as he has been doing with re
gard to the Anglo-French and Israeli
attack on Egypt, I believe that he is 
now in line with the other great 
power of the other bloc, namely, 
America.

Shri Jawaharlal Nehm: Who is in
line with what? I am in nobody^s 
line.
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very beginning, condemned the action 
of Soviet Russia in Hungary.

Shri Jawaharial Nchro: I am in
line with nobody except with our 
country. We agree with the United 
States on many matters and we dis
agree with them in some. We agree
with the Soviet Union on many mat
ters and we disagree with them in 
some matters.

Shri Saran^adhar Das: When I say 
that we |u:e in Line with the U.S.A., 
it does not mean that it showed us 
the way and the Prime Minister fol
lowed it. I do not mean that. I 
meant that it was what the American
Government had done from the be
ginning in condemning the Soviet 
action in Hungary; that position is 
now completely asserted by the 
Prime Minister. •

Shri Jawaharial Nehru: I will
again tell him that that is not so.

Shri Sarangadhar Das: That is my
view.

Mr. Deputy-Speaker: The hon.
Member may have his own views;
there is no harm in that. But, the 
Prime Minister says that we are not 
in line with them in this matter.

Shri' Saran^adhar Das: I have
understood that. The world has
been covered with dark clouds dur
ing the last two or three weeks both
in Egypt as well as in Hungary. I 
feel that there is always a silver
lining to every cloud. This silver 
lining, I see, is in the attitude taken 
by the U.S.A.’s President Eisen
hower in regard to both these
cases. For many years \ lately the
U.S.A. had been doing everything by
military pacts and so on, and by
spending millions of dollars with a 
view to contain conununism where 
it is and not to allow it to spread 
any further. In doing that, it has 
aligned itself with many reactionary
forces and sometimes supported colo
nialism. That is why in India and 
elsewhere, there has been a cry,
particularly by the communist
friends, about American imperialism. 
I am convinced that there is no 
American imperialism. There never

was any. It has never grabbed any 
land anywhere. There might have
been— t̂here* was in the last century—
dollar imperialism, particularly in 
South America but in this century, 
things have changed and there is no • 
such thing as imperialism. With a view
to contain commimism they have made 
alliances in one place or another and 
it really meant that thfey were sup
porting the colonialism of England 
and France. During the period after
the second World War, the three had 
been going together. Many a time 
it had been said during the last three
or four years that the Soviet Govern
ment had been trying to create a rift
among them. By remaining toge
ther with Britain and France, cer
tainly the U.S.A. was supporting 
colonialism. But, in this case, it 
condemned it, the moment there was 
this invasion by the Anglo-French
forces and Israel. I am also glad to
note that the plan which it had to
supply U.K. and France with oil
from the American continent is also 
being held up. I suppose this to be
the economic sanction which it is 
trying to use against U.K. and 
France.

They have also condemned in
equal term§ the action of the Soviets 
in Himgary. The President of the
United States has been impartial in 
this, matter, "^ en . our Prime Minis
ter goes to visit him, it will be the 
proper time for him, because he has * 
the most friendly relations with the 
Soviet authorities for the last two or
three years, to play the role of a 
mediator between the ^ o  blocs
without any spirit of revenge against 
anyone. Although we are condemn
ing the action of Britain and France, 
we know what they are g6ing to suf
fer economically during the next
few months in regard to oil and other
things. There should be no spirit of
revenge against U.K. or France or
the Soviet Russia. If he can play
that role properly and bring about 
evacuation of the forces not only in . 
Hungary but in other East European
countries as well as in Egypt, nego
tiations could be started and the
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[Shri Sarangadhar Das]
U.S.A. and other co\mtries could be
persuaded to get rid of the bases in 
foreign lands. Then it will be a 
great thing and what Egypt and 
Hungary have suffered lately will
not go in vain. Of course, we have
to remember that this is not an easy 
task. However, it must be tried and 
the world must be rid of this sus
pense. The fear that any time any 
litttle war somewhere or other will
result in a third world war must be
banished from this world.

fW fh :— - J ^ ) :
?pff % ^  ^ ^  \ 

?rr?ft^Frr ^ I  i f r r d  ^
f3RTT|- ^  ‘
ĴTTTT vTTT T̂T̂ fNFTr f e f t

^Tz ^ I  •
?flT ^

fsr̂ r ^ ^  ^ 1 r  |
11 ??T?ft^r 

^  ^ | i ^
tqiJT t ^

^
^ « 

T f  I

?rnr f*T  ̂ TT ^
I  ?fr?: TT ^ pTT
I  I Tm  % 17̂

^  f  ̂  ^ t
^ ^ ^T?ft

% ^  1-^ ^  t  »

t  fT*rfT ^  ^
fipqT m f^ r̂r ^ f m

I  f P f  ^  ^ ^  I  I
'tt ? n ^  ^  f ^ r  ^

^ I  >

^f^5T n ^^ 'T  3RT?r w % «r# %
^  ^  5*r #  f^ > r

PiniT 1 ^  ^  TTSpftfira at 5Tff
STff 5Rf »r̂ > P̂RT #  *TFtT 

ij^ TO ^ ^  ^  I  ^
smrm T'f srrcr *PT 5»r #
;r|f f w  I ?rnr ?«T TT wf
sm r  +R»ftT % *rra% ^  ^
cfr WT wt ftr^ %5T t  ^
^ I

5®5! t  ?>T #  iw
^iq% -jft ftiw  I  ^  stwr ^  ftpn

I '

?iT3r w f «tt ^ *rr?Rr
si?Tf ^  fw*tf»r SR ^  t ^  ^
iftifT^ w I' I ^
spn ^nrm t̂r  ? ^  ^
5PtFTT 5IT t  ^  ̂
?r?Tf w fTT '^^  %

m  t  I ^ ^
w t w  I  -ftf' VI

» jk  j35T ^  ^  »«nm f ftf
^  $ TO ^

% %^?r ?ffTT ^  ^*tT, ^  ^rw 5?î
^  I

sffjftJi, 4' srrr % I  ^
<nft!^?iK^ cTT? ^

^ 1 W  5Ht 5>T <smf ^
^  ^

^  SirfW 5f y  ^  ^  ^
^ T O ^ ^  I 'ITftT?5TH TT I»rm
fip̂ r̂ T ^ »r 15 ft fT ^
^  tgr I  *flT ^  ’ TW

^  3Tff 34f ^  ^  ^ I ^
^  ̂  Tt I  I *1  ̂ ^
I  f̂ F ^»rt^ ^ ’ I ? ?  I
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flT ĴTT̂  ^  % srsTFT 
^ ^  ^   ̂ ^  ^

5Rfer \ TK ^  ^
^  I  ftr ^  #  ^rfert % ^

^ T K ^ t  ^  ^  ^  fn+r^ ^
TfT I  I ?ft JTfT ?IT ^  t  ̂
^   ̂W ^  ^ I ? ^
^  SR  ̂eft ^  t ^
?fk I  ?fk 5?T?r  ̂ 5^  I I ^
7ft% ^ ^3^ I  ?fk ^  ^

^  m rx  ^ ^  ^  ^
f^WRyfhT TO  I  I 5RT?: ^  ^
I T R ^  ^  cfSF ^  ■#? ?

f ?  ^  ^ f t ^  I  ^

^ ^ ^  I
ir̂ 5R5T| I

^  I ^ I ^   ̂^
?T ^  3̂TTf̂  ^

^OTTt
^ I  I fe f t  %

?lff I  I 'R  ^ TO

# T̂TT >ft ^  t  I

^  ^  ^  ^  ^  T̂OT

^  'jft ^  TO ^ I  %  ^
^ ? T  I ^  ^  ^ I

^  ^ I  ?ftT ^  5PT  ̂ T̂3!7n
I  ^  ^ ^  ^  ^  ^
^  ^ > ^n rm  5PT?ft

^TOT ^  I ^  % T̂| ^  ^rmr
f% fiT t  2TT ^^TTO t, ^

% ^  ^  ^  ^ ^  t  •

• e fts fk r n w  5rm (^t w -*?w ) : 
Ŝqr̂ iRT T̂̂ 9T̂ , #5TTT T̂FT ^

v[wm
^  ^  m r j  ?T3n: ?n ^  | ^
<fhr ^  ^tmr % ^

^  ^  # f ^  ^  5FF̂  ^  5?rf̂ P3Rr ^
|; % 'THT rTTW ^  |, ^
^ ^  ^ ^  I  I

^ ÎTT̂  5TTO
iHV # %.?rF5r ^  | f w  #  ^
^  ^ ?TTTO' ^  ^
qr ?T5F̂  I f w  ^  T?:
«TfT I  I ^  ^  % 5TTO ^
^  *TT7f % ^NY ^  T̂T? «T
^ ^  STTO^nft % ^
^  ^  ^  t̂mr ^  ^  ^ ^
^  ^ ^ ^  ^
f e r o  ^  w  «TT ?rw 5TR
if ?mj5r q f r ^ ^
^  ĉRnrar ^ ^srmr iftr
^ ITFT^ ? ?r ^
^  W^ I %fer S 
^  «ii+TO t  ^
I 5|?i- #  5ft OT ^  ^
5ERFTT % f̂ r̂ TPT? 'drdf^ ^
^ ^  ^
f5RT ^ ?rm  ^  ^ I ^ I
f% f s i ^rfs^rrw
T$ ^ ^ ?TF̂
^  ^TfRT ^  ?ftT ^  #
5Tpft ^)t^ '^3pft ^f+H f̂̂ FTT
% ?ftT ^  ^  T O “ FT’s^
TTTfiT T f^  I ^ ^  *TT
^nf% ^  ^  ’MH?^T< ^  ^  ^
5$T̂ [T f t ^  ?ftT ^  ff^T^ % TOT^T’ T̂ #

?nTT T f r ^ «TT ^
#  ^ fe I r̂arfq ^
% Ri4W ^  ^  rfl< «f^ ’HK^, 
^  % fTOM ^  ^  ^
^ *T̂  T̂R%, ^

^Pî l % ^1^ ^ % TT^
»fti% i(I^ A lK f% f^RT % %ni* l̂
# SHH srpm* t| ^  I ^

I f¥ ^ ^ ^  ^
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d<^ ^  ^Ŵ PTT % '5f̂ 1% 
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'TT ^  ^ ip r f^

37^7m #  f w  'TT
spT: ^  ?fh: ^  % ?rPT ^
IRW ^ ^ ^ ^

^ . . • '
Mr. Deputy-Speaker: The hon.

Member is likely to take some more 
time.

Shri Shree Narayan Das: Yes.

Mr. Deputy-Speaker: He may con
tinue tomorrow.
17.02 Tirs.

The Lok Sahha then adjourned till
Eleven of the Clock on Tuesday, the
20th November, 1956.
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